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LOK SABHA
Thursday, April 8, 1958/Chatra 18,
1881 (Saka)

lhe Lok Sabha met at Eleven of the
Clock

[Mr Dreury-SerAxer in the Chair]
ORAL ANSWERS TO QUESTIONS

Radio-Active Tracers to Study Siit at
Bombay Harbour
+

-rm.{% mmu Singh:

Will the Minister of Transport and
€ommunications be pleased to refer to
the reply given to Starred Question
No 1107 on 17th December, 1858 and
state the results of the radio-active
tracer experiments being conducted at
Bombay Harbour to ascertain move-
ment of silt?

The Minister of State in the Ministry
of Transport and Cemmunications
(Shri Bahadur): The experiments
are still in progrese.
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Shri V. P. Nayar: May [ know whe-
ther these experiments with radio-
active tracers are being conducted by
Indians having any experience in such
experiments and also the materials out
of which these radip-sctive tracers
are made”

Shri Raj Bahador: As I said just
now we have obtained the services of
a specialist from the Hydraulic Re-
search Institute, Harwell in the Un:ted
Kingdom for this purpose, and the ex-
periments are conducted under his
supervision Of course, our man will
be associated. So far as the radio-
active material is concerned, we have
to have some sort of material from
the United Kingdom for this experi-
ment.
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Shri V. P Nayar: May 1 know, for
this experrment, whether the Govern-
ment have ensured that the material
that 1s collected by the United Xiag.
dom expert i3 not passed on out of
India until the Government are satis-
fied that there 15 no harm in passing
on that material?

Skri Raj Bahadur It is a sort of
artifimal mlt which {s radio-act.vised
and that 15 used mmply to detect it
on the ocean bed the movement of the
s1lt which can then easily be watched
That 15 all that 13 needed. It remains
radio-active for three to four months
It i= with a view to ascertain the
natural movement of the sit at the
bottom of the sea

Inland Water Transport Committee

+
{ Shri Ram Krishan Gupta:
*1758 { Shri T B. Vittal Rao:
| 8hri D, C Sharma:

Will the Minuster of Transport and
Commanications be pleased to refer to
the reply given to Starred Question
No 881 on the 12th December, 1958
and state the further progress of work
done by the Inland Water Transport
Commuttee appointed under the chair-
manship of 8hr1 B K Gokhale, so far?

The Minister of State in the Minis-

have smnce wisited the Waterways of
West Bengal and Assam They are at
present inspecting the waterways of
Bombay State Their report 1s expect-
ed i June 1089

Shrl Eam Krishan Gupta: In reply
to a previous question, the hon Mins-
ter stated that the recommendations
of the Committee were under con-
sideration May I know wiether the
Committee have considered those re-
commendations?

Shri Ra] Bahadur: I do not know
to which reply the hon Member s

3
5
:
!
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Bihar and Uttar Preadesh uns well as
the Damodar Vallsy Corporation, etc

Shri Bam Krishan Gupts: Mav I
know whether this Committee will
also examine the question of linking
the Rajasthan canal with thus scheme”

Shri Raj Babadur: I do not know
whether this is specifically within the
terms of reference, although I would
very much welcome that

Shri T. B, Vittal Rso: The hon,
Minister, in the course of his reply to
the question mn March, 1958 stated
that the report was expected within a
year Now, he says 1t will be receiv-
ed by the end of June, 1859 May I
know whether thig 15 a firm date by
which the report could be expected,
m wview of the fact that the Com-
mittee was appomted tow years agol

Shri Raj Bahadur: I would humbly
request the hon Member to kindiv
re-read my previous reply, because I
never claimed that the report could be
submitted in such a short tuime The
committee jJust requres time for a
detailed study It 1s a vast problem
which extends from one corner of
the country to‘the other Many data
have to be collected and surveys have
to be made I could not have given
any such a reply as suggested by the
Member Even so, 1 will check up
the reply The report now 13 expect-
ed by June, 1859

Shri D. C. Sharma: May I know if
the final recommendations of the Com
mittee will be discussed 1n conjunction
with the Ministry of Railways and, 1f
s0, whether any attempt will be made
to link up this 1inland water transport
with other kinds of transport such as
raillways, etc ?

Shrl Raj Bahadur: It 18 normal that
whenever the recommendations of a
particular Commttee tmpinge upon the
activities or functioning of another
Minustry, that Ministry is usualiy con-
sulted,

Shrl Ramasathan Chettiar: In view
of the long delay involved in this
Committee submitting itz report to
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the Government, I want fo know
whether an interim report can be ex-
pected from the Committee.

Shri Raj Bahadur: I would humbly
submit that it is not an abnormal
delay. As a matter of Z2nct, the
interim recommendations have already
been made, and they are under con-
sideration. Many of them are actually
in the process of being implemented
too.

Shri P. C. Bose: May I know
"whether the North Bihar waterways
will algo be examined by this Com-
mittee?

Shri Raj Bahadur: They have al-
ready visited Bihar.

Shri Aurobindo Ghosal: Last year,
when some of the Parliament Mem-
bers met this Committee and discussed
about the mnavigation and transport
problem, they were told that due to
want of staff they were unable to
proceed with the work satistactorily.
May I know whether it is a fact?

Shri Raj Bahadur: One of the
interim recommendations of the Com-
mittee relates to traffic gurvey, and
it 18 a fact that we do suffer from
shortage of staff so far as good and
competent hands are concerned for
this work.

Shri T. B. Viital Rao: I am sorry.
The hon. Minister said now fHat no
such statement was made, But it was
made by Shri Humayun Kabir who
was the Minister of Transport at that
time. However, may I know whether
there are various schemes for the
. South, the North and all those places,
and whether the taking up of any
such scheme will have to await the
receipt of the full report?

Shri Raj Babadur: That may not be
necessary. We may take up the
scheme plecemeal, keeping in view
the practicability and the feasibility
of such recommendation.

Shri Achar: May I know whether
this Commities has visited the west
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coast—North Kanara and South
Kanara?

Shri Raj Babadur: I am not quite
sure whether they have visited the
west coast. West comst should come

;
g
|
:
§

have been received and they are
now under the consideration of the
respective Governments”.

The hon, Minister stated that he did
not give any such reply.
Shri Raj Bahadur: He has referred
1o something quite different, now.
yegnY S
+
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asks whether this has been strengthen-

(W) 1% v3 smer @ a7 N od, remodalled or something else

B 97

to %5 ATW TYd 4T W IINT
aTER 9T |

.85hnn V P Nayar. The Englhsh ans-
wer may also be given

Mr. Deputy.Speaker Yes

Shri Shahnawas Khan: (a) Station
building: Rs 415 lakhs

(b) The construction of station
building has already been completed
and brought into use

(c) 45 per cent of the work has been

(d) Rs 38 43 Imkhs on station build-
ing. Rs 10 68 lakhs on yard remodel-
ling.

Shri D. C Sharma. May I know if
all this money has been spent on the
renovation of the old buildings o
whether new additions have been
made so far as the station 1s concern-
ed If the new additions have been
made, may I know what kinds of
buldings have been made, because I
have a very distressing experience of
the waiting room of Allahabad Rail
way Station

Mr. Deputy-Speaker The qucstion
was about the estimated expenditure
on the construction of the new rail
way station Now he asks about the
remodelling of the station

Shri D. C Sharma ] want to know
whether all this money has been spent
on the renovation of the old building
of the railway station or whether
any new additions have been made

Mr Deputy.Speaker The question
was, what was the expenditure 1ncur-
red on the construction of the new
railway station and the answer has
been given that it 135 Rs 41 lakhs
Now the hon Member goes back end
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Mr Deputy-Speaker This speech
can be made on a different ocrasion

ot it oferre s az g !
fergeamT & aQdy ¥ I & 0 w0
qg o1 79 Y fafesw z¢ @ o
ar fir @ ot 4 fa anét ot %7 faw
gaQ fafesw amré af -

IqeA® AP T 4T oEw
fear o w1 &

ot wew v AR & I8 weAr
amga g e e fafewr &1 @ w1
wa € gar a7 W 1@ W 9 FA W
ot T oy it ?



10731

& wprnw wt : Wit arw A @
oy Ay | @Y wr AWy s § adr
war § #fe e T W A
o e fimgm F Ok aw g
fafeeer a ot @t g% A< T v
o fow # drie SR g N 59
it mgE gl O | AU SR g A v

the amount spent in dismantling the
old building and whether it is & fact
that the dismantling work is still going
on and it is very difficult to dismantle
the old building?

Shri Shahnawax Khan: I do not have
separate figures for that.

Bhrl Joachim Alva: Whilst com-
mending the Government for putting
up a magnificent building at the Al-
Iahabad railway station, may I know
why the trains in the night arrive so
late from Calcutta and also the plat-
forms are changed, as I found during
the Iast two nights?

Mr. Deputy-Speaker: It does not
arise out of this,

Shri D. C. Sharma: Now that the
Allahabad Yard has been remodelled,

Shrl Shahnawas Khan: That is a
different question altogether.

‘Ir.Dmiy-Bpuhr:Wemmﬂfe
construction of the building.

Shri B. K. Galkwad: May I know
the difference between the estimated
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Shri Shaknawazs Khan: I require
notice for that, but I can say that the
difference is not very much.

Awvalanches near Banihal Tuanel

Skri Raghunath Singh:
Shri A, M, Tariq:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether 1t is a fact that eleven
workers engaged on construction and
snow-clearing work at the Banihal
low-level tunnel were killed on the
3rd and 4th February, 18598 in
avalanches;

(b) it so, the compensation, if any,
given to the families of the deceased;
snd

{c) the steps, if any, taken to warn

the workers against the dJdanger of
avalanches from day to day?

Bhri :IJ C. Sharma:
*1752.

(Bhri Raj Bahadur): (a) Yes, Sir.

(b) The mmount of compensation is
being determined and will be paid
shortly through the compensation
Commissioners under ‘Workman's
Compensation Act.

(c) A statement giving the required
information is given below:—

STATEMENT

The officers at the Tunnel have
standing instructions that whenever
there 13 a danger of avalanches, the
work should be suspended and the
labourers withdrawn to safe places.
After the heavy smowfall of the 2nd
February, 1959 the work was stopped
and all the personnel was directed to
leave the site on the 3rd February,
1959. While most of the workers lefd
for Verinag, some workers did not
shift, in spite of contractors direction
and they were unfortunately involved
in the avalanches experienced at night
and next morning., The work was not
restarted untfl the danger from
svalanche wag over.
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Shri D. C. Bharma: May I know

Shri RBam Krishan Gupta: May I
know for how many days the work
remained suspended on this tunnel?

Sbri Raj Bahadur: I think for quite
& few days, because the avalanche was
heavy.
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Shri Joachim Alva: Now that this

tractors the condition that the workers
may be kindly and generously, paid
compensation?

Shri Raj Bahadur: They will be paid
compensation according to the Work-
men's Compensation Act.

Job Analysis on Raliways

*1753, Shri Harish Chandra Mathur:
Will the Minister of Rallways be
pleased to state:

() whether any job analysis has
been conducted by the Railway Admi-
nistration; and

(b) if so, what are the conclusions?

The Deputy Minister of Rallways
(Shri Shahnawas Khan): (a) No gene-
ral scheme for job analysis on the
Railways has been undertaken



and those standards are being adhered
to. In addition, we have set up a pro-
ductivity cell in the Rulway Board
office, which will go further into that
matter The mamn difficulty has been
regarding the clencal staff It 1s con-
ceded that there is room for improve-
ment there, but as the hon Member
ia very well aware, there has been
lot of opposition to any job analysis
undertaken, this task is rather difficult
and certain friends also create AifM-
culties

Shri Harish Chandra Mathur: I wunt
2 pomnted answer to the question rais-
ed, with particular reference to the
work conducted—particularly regard-
ing the ministerial and clerical staff—
on the Fastern and South-eastern Rail-
ways May I know why, in spite of
Government's awareness that there is
more than surplus staff and ‘that the
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with, That hug made a lot of duffe-
rence and has led to the reduction of
office work.

Shrl Ramanathan Chottiar: What is
the total number of persons employ-
ed in the railways? Can we have the
latest figure?

Shri Shahnawaz Khan: Very rough-
1y 11 hakhs,

Shri T. B. Vittal Rao: The Class IV
Promotion Committee have stated In
their report that the workloa loti?:
gangmen, which was a
years ago, is heavy and so it should
be reduced May I know at what
stage 15 that recommendation?

Shri Bhahnawas Khan: That is still
under consideration.

Shri 8. M. Banerjoe: May I know
whether this job analysis is actuslly
meant to classify the various jobs ana
put the artisans in the various {rades

for promotion purposes?

Mr, Deputy-Speaker: That need not
be answered

Shri Harish Chandra Mathur: Could
the hon Minister give any indication
of the economy likely to be effected if
proper load 15 distributed?

Shri Shahnawax Khan: It wouid he
rather premature to give a reply at

this stage
Private Air Companies

*1754. Bhri Aurobindo Ghosal: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) whether there are any private
air compantes in India which are own-
¢d or managed by foreigners, and

(b) 1f so, how many?

The Deputy Minister of Civil Avia-
tion (51 Mohindgin): (a) and (b
There are six private air companres
holding permits for non-scheduled
operations Of these, some of the
shares 1n three companies are held by
foreign nationuls. The Managing
Director of one of the companies i a
foreign national,



10727

Skri Aurchinde Ghoml: May 1
know whether Jamair Company ana
Kalinga Aiwrlnes are completely
directed and managed by foreigners’

Shri Mohinddin: In Jamair Com-
pany the Managing Director 1s a
foreigner, but the majority of the con-
trolling shares are held by Indians a1
am not aware of the Kahinga Airlines
It 13 a proprietary company

Bhri Aurobindo Ghosal: May I know
the number of aircraft owned by these
companies and the profits made by
them 1n 1957 and 1958*

8hri Mohinddin: Regarding tne

number of asircraft I do not think they
wre more than 10 or 12 The profit
figures for 1857 and 1958 are not
available

Bhrl Ansar Harvanl: May I know
it the Government is aware that a
number of private Indian owned com-
panies, which are apparently owned
by Indians, are really subsidiaries of
the foreign companies?

Shri Mohinddin: No, Sir, 1t 15 not a
fact

Shrl Joachim Alwva: Has Govern-
ment set a deadline to see that most
of the forelgn companies are owned
and managed by Indians®

Shrl Mohiuddin: No I do not think
there is any rule or Act under which
this deadline could be set

Shri B. K. Galkwad: May 1 know
the number of private Air companies
which are purely owned by Indians?

Shri Mohinddin: As I have already
mentioned, out of six in three com-
panies the foreign nationals hold
shares, though not majority shares
The rest are wholly Indian

-
Shri Panigrahl: May I knoow
whether profit figures of Kalinga Air-
lines for the year 1857 are not avail-
able yet with the Minstry?

Shri Mohinddin: No, S8ir The profit
and loss accounts are filled with the
Company Law Administration
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Shri Bangshi Thakur: May I know
whether it ia a fact that one Mr.
Patnaik of Orissa i» the proprietor of
the Kalinga Airlines?

Shri Mohiuddin: As I said, Kalinga
Airlines is a proprietary company

Shri Jaganatha Rao: May I know
whether there is any proposal to
nationalise these companies?

Shri Mohiuddin: No

Shri Ramanatham Chettiar: May T
know whether any special concessions
are given to any of these companies?
Shri Mohinddin: No, Sir
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Shri Ayyakannu: May I know the
number of times the alarm chamin has
been used on account of confinement
m the train®?

Mr. Deputy-Speaker: It has beern
lhiberated now, we need not worry

Shri Harish Chandra Mathur: In
view of the fact that the Railway
Act has been amended and enhanced
purushment has been provided for the
improper use of alarm chamns, may I
know whether the Government wall
now revise their decision and think of
effective adminmistration rather than
resort to such sort of methods?

Mr. Deputy-Speaker: It 13 a sugges-
tion for action

Shri Harish Chandra Mathar: I want
to know when they introduced this
whether they had this in view or not

Mr. Deputy-Speaker; That 15 a sug-
gestion which the Government should
consider
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Shri Harish Chandra Mathur: May 1
know whether Government have con-
sidered this viewpoint or not and, if
not, why not®

Mr Deputy-Speaker: The Minister
can reply if he wants

Shri Shahnawazx Khan: We bave
said on more than one occasion on the
floor of this House that our main diffi-
culty 15 not imposition of fines or en-
hanced punishment but lack of public
co-operation. When somebody pulls
the chain and our railway official goes
to find out who pulled the chain no-
body helps hum to find out the culprt.
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Shifting of Western Rallway Head-
quarters

*1757. Shri T. B. Vittal Bao: Will

the Minister of Rallways be pleased
to state

(a) whether the Raillwgy Board
have since reconsidered their deci-
sion regarding the shifting of Western
Railway Zonal Headquarters from
Bombay as recommended by the
Retimates Committee, and

(b) if so, the nature of the decision
arrived at?

The Deputy Minister of Rallways
(Shrl Shahnawax Khan): (a) and (b
After giving the matter their fullest
consideration, the Government have
come to the conclusion that the shft-
ing of the Zonal headquarters office
of the Western Railway from Bomoay
was neither feasible nor necessary
from the operational point of view

Shri T. B. Vittal Rao: May 1 know
if the Estimates Committee have again
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asked the Rmlway Board to reconsider
this decision?

Shri Shahnawas Khan: We had
given this matter the fullest considera-
Alon.

Mr. Deputy-Speaker: The question s
whether the Estimates Committee has
Aaguin asked the Railway Board to re-
-consider their decision

Shri Shahnawas Kban: They again
drew the attention of the Railway
Minstry and they wanted to know
¥ any steps had been taken in that
respect, that was in November 1857
‘We have again pointed out our diffi-
culties and the reasons for our inabi-
lity to do so

Shrl T. B, Viital Rao: The Estimates
Commuttee have in their recommen-
dation stated that there are two zonal
headquarters stationed at Bombay
and, therefore, the Western Railway
headquarters may be shifted If it 1s
not possible to shuft the Western Rail-
way headquarters, may I know
whether they have considered the
~question of shifting the Central Rail-
way headquarters to Secunderabad”

Mr. Deputy-Speaker: Now he is
Arguing

Shri T. B. Vittal Rao Not argung

Mr. Depuiy-Speaker: The Mimister
has stated that Government or the
“Railway Board have considered this

Shri T. B. Vitial Rao: If they could
not shift the Western Railway head-
-quarters, I want to know whether the

Mr, Deputy-Spesker: That would be
a different question But if the Mims-

ter 13 prepared, he mzght reply to it

APRIL ¢, 158
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Shrl Bhahngwas Ehan: As the hon
Member is wware, miiway head-
quarters is & big organisation We
have invested crores and crores of
rupees on buldings and offices on very
thickly populated aress 1n Bombay. So,
now to bufld fresh accomamodation
elsewhere would involve wvery huge
expenditure

Dehydration of Onions

*1758. Shrl Jadhav: Will the Mins-
ter of Food and Agriculture be pleas-
ed to state

(2) whether there are any centres of
dehydration of onions in the country,

(b) where are the centres located,
and

(c) whether Government are think-
ing of having such centres in view
of the fact that there iz great demand
for dehydrated onions outside India*

The Minister of Agriculture (Dr
P. 8. Deahmukh): (a) and (b) There
iz one factory in Mathura (UP) which
produces dehydrated onions

(c) No, 8ir

Shri Jadhav: May I know whether
there 18 any demand in the foreign
countries for dehydrated omions?

Dr. P. S Deshmukh No, not to our
knowledge 1f there were demand,
we can easily set up additional
dehydrated onion plants and supply

Shri Jadhav: What was the produc
tion of onions 1n the year 1658 and
how much of it was exported”

Dr. P. 8, Deshmukh: I must ask for
notice This question with respect to
export should be addressed to the
Commerce and Industry Minstry

Shri B. K, Galkwad: May I know
whether Government would consider
starting such a centre at Nasik |
Bombay State where onion 15 grown
in abundance®

Dr P. §. Deskmukh: Government
will certainly consider any posmbllity
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provided there 13 demand. Our diffi-
culty is that there is not sufficient
demand for this

Tatanagar Rallway Station

*1750, Bhri M. K. Ghosh: Will the
Miruster of Rallways be pleased to
atate.

(a) whether Government have any
proposal mn the matter of improving
the Tatanagar Railway Station in view
of the heavy traffic, both 1n passengers
and goods, and

(b) 1t s0, when the programme will
be completed and at what cost®

The Depaty Minister of Railways
(Shri Shahnawaz Khan): (a) Yes Sir

(b) The new station building 1s ex-
pected to be completed m 1960 at an
estimated cost of Rs 13,50,000

Shri M. K, Ghosh: What would be
the future force of employees® What
would be the number of employees
after this?

Mr. Deputy-Speaker: He wants to
know whether with the improvement
in the railway station there would be
any mprovement in the labour also

Shri Shahnawas Khan: Possibly he
wants to know whether there would
be any increase in employment

Mr. Deputy-Speaker: Perhaps that
is =0,

Shri Shahnawas Khan: There would
not be any large-scale increase

Shri Tyagl: Here also, wall 1t be a
case of demolition of ths old building
or only of extension pf it?

Shri Shahnawas Khan: It will be a
case of providing amenities that did
not exist

Shri Tyagi: By way of demohtion®

Mr. Deputy-Speaker: By additions,
remodelling and alterations or by
pulling down the old building alto-
gether?

Shri Shaknawas Khan: We will be
putting up additional waiting rooms
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and waiting halls, We will be putting
up additional amenities So, there is
no question of pulling down other
buildings.

Shri T. B. Viital Bao: May I know
whether the inter-locking arrange-
ment at the present station 15 ade-
quate to meet the increased trafic
there?

Shri Shabnawas Khan: That would
come under a separate head of re-
modelling of yards For that a sepa-
rate sum of Rs 2-28 crores has been
sanctioned and that would cover it

Diesel Locomotives

*1760 Shri Panigrahi: Wil the
Minister of Railways be pleased to
state*

(a) how many diegel locomotives are
working in carrying muneral ores in
the Noamundi-Banaspan:-Barajamda-
Barbil sector of South Eastern Rail-
way at present,

(b) what 1s the total requirement,

(b) 14 diesel locomotives
{c) Does not arse



requirements of steel mills and for
export requirements®

Shri Shahnawax Khan: I have smid
that whatever line capacity exists at
present is being properly utilised

Mr Deputy-Speaker: He wanted to
know the break-up

Shri Shahnawas Khan. There 18 no
separate break-up

Shrl Bose. May I know whether
steam engines are also working mde
by side with diesel locomotives?

Shri Shahnawas Ehan In certamn
sections, yes

Shri Harish Chandra Mathur: May I
know to what extent Government’s
new 1mposition on diesel will affect
the operational costs of this and, in
wiew of the new Governmental policy,
whether they are thinking of chang-
ing from diesel to steam here?

Shri Shalmawax Ehan: I anything,
it will be the other way round, that
8, changing from steam to diesel

Shri Harish Chandra Mathar: The
first part of the question has not been
answered What would be the in-
grease 1n the cost of operation because
of this new mmposition?

Shrl Shahnawaz Eban: The opera-
tional efficiency would increase wvery
considerably by the introduction of
diesel locomotives Diesel locomotives
would be able to haul

(a) whether 1t 18 a fact that space
on the reverse of passenger tickets 1
sold for advertisement, and

(b) 1t so, the nature of response re-
cewved so far and the rates charged?

The Deputy Minister of Rallways

(Shri 8§ V Ramaswamy)® (a) Yes
Sir

(b) The response received has not
been encouraging The rate for thus
medium 15 Rs 10 per thousand tickets

Shri Onkar Lal: May I know the
necessity of the scheme and the exact
date of its enforcemeni?

Shri S. ¥ Ramaswamy: The neces-
sity 18 obwious, that 13, to make some
more money, if possible

Shri Onkar Lal: What 1s the exact
date of enforcement of this scheme®

Shri 8§ V. Ramaswamy: It was
tried on various dates and the res-
ponse has not been good

Shri Ansar Harvaaml: Does Govern-
ment obtan these advertisements
through the vanous advertising com.
pantes or directly through its own
advertising ogamsation?
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Shr* 8. V. Ramaswamy: Hitherto, it
hag been under the Public Relations
Officer. We are now considering whe-
ther we can separate this and have a
Commercial department, separately
for this.

Shri Bam Krishan Gupta: May I
know the total amount earned so far
due to this Scheme?

Shri 8. V. Ramaswamy: It is very
small, In 1053.54 it was only
Rs 17,500 In 1954-55 no business ac-
crued In 1955.56 on the North-
Eastern Railway it was Rs 1,000
That is all

Shri Thirumala Rao: What 1s the
nature of articles or things that are
advertised on these tickets”

Shri 8. V. Ramaswamy: Anything
that will bring us money

Shri Thirumala Rao: He should say
if he has got the information He
need not leave us to guess If he has
not got it, he should tell us Other-
wise he should enlhighten the House
for what sort of articles the Railways
lends itself for advertising Is 1t
cosmetics, hair-oils, soaps or contra-
ceptives?

Mr. Deputy-Speaker: Anything that
brings 1n money would be allowed to
be advertised there It 1s for the ad-
vertisers to see as to what pays them
10 get advertised there

Shri Prabhat Kar: May I know
whether all the commercial houses or
mdustnalists were approached to ad-
vertise through this particular pro-
cess because 1t will give them the
faciity of .a countrywide popularity
of the scheme?

Shri S. V. Ramaswamy: We need a
selling agency. That 18 why we are
considering whether we should have
a Commerce Department separating 1t
from the existing set.up

Shri Onkar Lal: May I know whe-
ther the scheme has been enforced
on all Raillways or on some selected
aones?
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Shri §, V. Ramaswamy: On all. But
the response has not been good om
all

Shri Tyagl: What was the amount
of investment 1n the business which
earned for the hon Minister only
Rs. 1,0007

Shri 8. V. Ramaswamy: I would re-
quire notice

Goods Train Derailmest

*1762. Shri Raghunath Singh: Will
the Miruster of Railways be pleased
to state:

(a) whether 1t 1s a fact that eleven
wagons of a goods train overturned
and went off the rails as the tran
was entering Gorakhpur Station yard
on 19th March, 1959, and

(b) 1if so, the reason for the derail-
ment’

The Deputy Minister of Railways
(Shri 8. V. Ramaswamy): (a) On 19th
March, 1959, as about 1820 hours
while No 1 Up Bhatni-Gorakhpur
Goods train was entering Gorakhpur
station, fourteen vehicles of the train
derailed within the Station Yard.

(b) The cause of the accident 1s
under nvestigation
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Shri 8. V. Ramaswamy: It 18 still
under enquiry The pnma facie cause
of the accident seems to be the revers-

ing of the points when the train was
sti]l moving over the points

Shri Bishwanath Roy: May I know
if the Government has got any esti-
mate about the loss of property owing
to this accident?
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Shri 8. V. Ramsawamy: VYes, Sir;
Re. 19,500,

Medical Graduates

*1764. Shri Ayyakannu: Will the
Minister of Health be pleased to state:

(@) whether there i1z a proposal that
every medica]l graduate should spend
at least two years in the rural area
after graduation,

(b) if so, whether it has been com-
municated to the Umvermties and
State Governments to elicait theiwr
opinions; and

(¢) when the proposal would come
into force?

The Minister of Health (8hri
Karmarkar): (a) Yes

(b) and (¢) The matter 13 receiv-
ing the attention of the Medical
Council of India

Shri Ayyakannu: What steps are
proposed to be taken to attract young
graduates to work in the rural areas?

Shri EKarmarkar: The obvious step
13 to give them better working con-
ditions and a little more salary.

Shri 8. B. Arumugham: The Madras
Government has increased the emolu-
ments by Rs 50 to the doctors so as
to make them work in the rural areas
‘What 1s the share of the Central Gov-
ernment 1n the edditional emoluments
of these doctors?

Shri Karmarkar: It 1s the State
Governments that employ these
doctors 1n the rural areas. Some of
the State Governments have taken
steps 1 that direction The Central
Government have no share so far as
additional remuneration 1n the State
service 1s concerned.

Shri Harish Chandra Mathur: May 1
know why the Government want to
send raw graduates to rural areas and
not experienced doctors?

Shri Karmarkar: No The idea 1s
not to send raw graduates only. The
idea is to have good medical arrange-
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present system 1 year and 1 year
internship. One year internship hard-
ly qualfies them

Shri Khadilkar: I would like to
know whether the more experienced
personnel could be made available for
the wnillages

Mr Deputy.Speaker: A good sug-
gestion

Shri Jadhav: What 1s the present
proportion of doctors in the rural and
urban areas?

Shri Karmarkar: I should like to
have notice So far as independent
practitioners are concerned, their num-
ber 1s larger in the larger cities

Shri Thanu PiHai: Some of these
medical graduates do not go for Gov-
ernment service at all. Will these
rules apply to doctors in Government
service or to all graduates passing and
not taking Governmeni service?

Shri Karmarkar: The proposal ref-
erred to applies to all.

Shri Ayyakannu: May I know if

are willing to work in the rural
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areas—higher than their counterparts
in urban areas?

Shri Earmarkar- | think that is
also g suggestion that is being con-
sidered by the State Governments

Research Cenire for Cotton in Mywore

*1786. Shri Ram Krishan Gupta:
Will the Minuster of Food and Agri.
caMure be pleased to state at what
stage is the scheme to set up a Re-
search Centre for cotton m Mysore?

The Minister of Agriculture (Dr.
P 8. Deshmnkh): Dharesgur 1n
Mysore State has been selected for
location of the Regional Research
Centre on Cotton and Kharn! Jowar
Detailed arrangements for the work of
the Centre are being settled with the
State authorities The Centre will
come into operation as soon as these
arrangements have been finally settled

Shri Ram Krishan Gupta May I
know whether experiments for grow-
ing Egyptian cotton will aglso be carn-
ed out 1n this centre?

Dr. P. 8. Deshmukh* Various re-
searches will be undertaken [ can-
not definitely say whether Egyptian
cotton will be taken up

Shri Dasappa. May 1 know how
many centres are functioning in the
States and how many more they pro-
pose to establish?

Dr P. B. Deshmukh' There s a
proposal 1o establish, during the
course of 5 years from 1957, altogether
17 centres Nine of them wall be
principal ones and eight will be sub-
stations So far, if my hon friend 1s
mterested 1n Mysore, there 15 a main
centre started in Bellary

Checking of Air Strips and Air-flelds

*1767. Bhri Aurobindo Ghosal: Will
the Mimster of Transport and Cem-
manications be pleased to state

(a) whether the private air strips
or air-flelds are checked by the Gov.
ernment, and
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(b) 1if so, how?

The Deputy Minister of Civil Avia-
tion (Shri Mohinddin): (a) and (b).
Private ar strips or air fields which
are licenced or approved under part
XI of the Indian Aircraft Rules 1837
are inspected at the time of such
licensing or approval Inspection is
carried out by certain officers of the
Central Government authorised in this
behalf In the case of air fields to
be used for joy nding fughts for
short periods, the Chiet Pilot Instruc-
tors of the Flying Clubs are also
authorised to certify thewr swtahlity.

Shri Aurobindo Ghosal: May I
know whether for lack of proper
checking and absence of checking,
freight carred from Dum Dum 1s
dumped at air ports from where the
same 33 picked up again without any
consideration of the load capacity mn
order to make more money per trip
in these non-scheduled companies?

Shri Mohioddin® Carrying load m
excesy of the permitted load 18 a sep-
arate question That has nothing to
do with licensing of air fields or air

strips

Shri Aorobinde Ghosal: May I
know if the various air strips or
aerodromes which are used by these
private companies are in very close
proximity to the Scheduled aero-
dromes of the Air Lines Corporation?
If so, may I know whether freight and
passengers are diverted from the
scheduled loads with consequent loss
to the IAC*?

Shri Mohiuddin, Some of them are
in close proximity to the aerodromes
served by the IAC What their
effect 15 as far as the business is con-
cerned 1t is rather difficult to say

Sbri Joachim Alva. How many of
these private aur strips or private air
fields are operated by private com-
panes to which the hon  Mmister
referred 1n his previous answer and
controlled by foreigners®

Shri Mohinddin: Private air strips
are managed by private persons As
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far as controlling by foreigners 1s
concerned I have already stated in
answer to the previous question that
there is only one company of which
the managing director 18 a foreigner

Run-away Engine
+
sg7g9 J Shrl Raghunath Singh:
Shri P. C. Borooah:
Will the Minister of Raillways be
‘pleased to state

(a) whether 1t 15 a fact that the
Assistant Station Master of Powai
near Margherita (Assam) jumped 1nto
a engine without driver on 22nd
March, 1959 to avert a major accident,
«and

(b) 1if so, the details thereof?

The Deputy Minister of Railways
(Shri S. V Ramaswamy). (a) and
(b) At about 0735 hours on 22nd
March, 1958, Engine No 1820 WD
while being watered at the water
column of Ledo Station, suddenly
started moving towards Dibrugarh
“The Engine Cleaner who happened
to be on the Engine Tender on notie-
ing the Engine moving without crew
jumped off and sustained some injur-
1es The Engine went forward and
passed through Bargola: and Marghe-
rita stations and while 1t was cnter-
mng Powa: station the Station Master,
Powa:1 jumped into 1t and brought it
to a stand at the station

Shri Raghunath Singh: What award
1s the Government thinking of giving
for the heroic deed of this Assistant
Station Maste1?

Shri § V Ramaswamy- It 15 intend-
ed to give about Rs 250

Shri Raghunath Singh.
small

Shri Palaniyandy: Is there any
ghost to drive the engine”?

Shri 8§ V. Ramaswamy:
aware of any

Mr Deputy-Speaker, Does he pro-
pose to have some engquiry commit-
tee instituted into that"

It 15 very

I am not

AFPRIL 9, 1050
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Shri ¥ C. Borooah: May I know
what distance the un-manned engine
travelled and how many stations It
passed?

Shri 8 V. Ramaswamy: I sald, it
passed two stations

Shri P C. Borooah: Distance?

Shri § V. Eamaswamy: The time
table may be checked up; I am sorry

Abolition of Second Class on Railways

*1770. 8hri T. B. Vittal Bas: Will
the Minister of Rallways be pleased
to state-

(a) whether any firm date has been
fixed for the aboltion of the Second
Class for passenger traffic,

(b) if not, the reasons therefor, and

(c) when a decision 1s likely to be
arrived at 1n this regard”

The Deputy Minister of Rallways
(Shri Shahnawas Khan). (a) No firm
date has been fixed

(b) and (¢) Second Class 1s being
abolished gradually and by stages
The phasing of 1ts abolition 158 linked
up with the provision of sleeping ac-
commodation for third class passen-
gers Three types of third class sleep-
ing coaches are being tried out and
when a decision 18 taken as to which
of them is to be adopted as the stand-
ard and the required number of such
carrlages are built, further abolition
of second class will be effected

Shri T B Vittal Rao: One of the
reasons stated is that until sleeping
dccommodation 15 provided in  third
class, this question cannot be taken
up May I know whether a passen-
ger can clmm sleeping accommodation
in second class at present?

Shri Shahnawaz Khan: He cannot
claim sleeping accommodation, but
very often he does get sleeping ac-
commodation



Shri V. P. Nayar: Has the hon Mem-
ber ever travelled in that”

Shnn Bhahnawas Khan: That 1s
quite so.

Shri Dasappa: May | know how
many changes have been effected in
these clasmfications during the last
eight or ten years, and whether we
can take it that this 15 gomng to be
the last of it for some length of time
at least?

Shri B. K. Galkwad: May I know
the reason for the abolition of the
second class”

Shri Tyazi: Socialistic pattern of
socrety
38 (A1) LSD.—-2

Shri B. K Galkwad: The hon
Minister could have started from the
first class, but he has started from
the muddle ..

¥r Deputy-Speaker: The hoa.
Member 15 entering into an argument.
Shri T. B. Vittal Bao: The hon,
Munuster has stated that withdrawal of
second class would mean loss of reve-
nue to the raillways May I know
whether % 13 daur to collect more
charge without mving further ameni-
ties?

Mr, Deputy-Speaker: Order, order
That would be a matter of opinwn
and of argument

Foreign Tourists and Foreign
Exchange earned from thems
+
Shri Eam Krishan Gapta:
Shri R. 8. Tiwasl:
*17171 { Shri Manabendrs Shah:
Shri Eodiyan:
8hri Warlor:

Wil the Minister of Tranaport and
Communications be pleased to state

(a) the number of foreign tourists
who vimted India during 1958-59,

(b) the amount of foreign exchange
earned from them,

(c) how do these figures compare
with those of the last year, and

(d) the steps taken to attract more
foreign tourists to the country?

ed India during 1938 were 92,303

(b) Figures of foreygn exchange
sarned on travel account assessad

are
by the Reserve Bank of Indw at fhe



(c) The comparative figures of tour-
wt arrivals (excluding Pakistanis and
Tibetans) are as follows.

Year No. of forewm
tourists
195Y 80,544
1088 92,202

‘The foreign exchange earned on travel
account during the year 1957 was esti-
mated at Rs 168 crores, the corres-
ponding estimates for the year 1958
are not available at present

(d) The wvarious steps taken to
attract more foreign tourists are en-
umerated 1n Part III of the Annual
Report for the year 1958.590 of the
Minstry of Transport & Communica-
tions (Department of Transport)
However, important measures taken
mter aliz are the creation of the
Tourist Department, liberahisation of
travel formalities, presentation of the
report of the Hotel Standards, Rate
and Structure Commuittee, concerted
publicity campaign, implementation of
tae various projects under the Five
Year Plan of Tourism etc

Sar1 Ram KErishan Gupta: May I
know the nature of the progress made
so far in the implementation of the
warious projects in the Five Year
Plan for tourism?

Shri Raj Bahadur: It will be a very
wast question, and I would have to
give a regular lecture on that

Shri Ram Krishan Gupta. May I
know how far these steps have
attracted foreign tourusts?

Shri Raj Bahadur: That 1s obvious
from the increase, which comes to
about 143 per cent over last year's
fAgure, in the number of tourists

Shrl Vidya Charan Shukia: The
statement says that the number of
tourists has increased from 80,000 to
92,000. May 1 know whether any
estimate has been made by the Depart-
ment of Tourism of the earming 1n
1958 and 1if so, the ratio of increase
of the estimated earning of foreign
exchange to the number of the tour-
1sts coming in*

Shri Raj Bahadur: The estimate of
the foreign exchange earming from
travel 13 made by the Reserve Bank,
and we expect it by the muddle of
1959 It has been, however, estimated
that it meight come up to Rs 19 crores
for the year 1858 But that 1s a rough
estimate and this can be relied upon
only after it has been confirmed by
the Reserve Bank

Shri Vidya Charan Shukla: | wantled
to know the ratio between the in-
crease in the number of tourists and
the increase in the amount of foreign
exchange earned

Shri Ra] Bahadar, I have just indi-
cated 1n the statement that the in-
crease in the number of tourists 1s
perhaps 145 per cent Last year, we
had earned about Rs 162 crores.
This year, we can measure the per-
centage of increase only after the
Reserve Bank has given its figures
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Shri Jeachim Alva: What special
efforts are made to atiract tourists
from the South-East Asian countries,

whether Government intend to

any special rebate because

people in these countries are not so

very well-placed as the foreign
tourists from the West?

Mr. Deputy.Speaker: It is a sugges-
tion for action.

Shri Joachim Alva: I would like the
first part to be answered.

Shri Vidya Charan Shukia: Is it not
a fact that the ratio of foreign ex-
change earming to the number of
tourists who arc comuing here differs
very materially? That is, the number
of tourists who come in has increased
by 20 per cent, whereas the foreign
exchange earnings have increased by

I want to know whe-

8hri Raj Bahadur: Last vear, 1t was
more or less so; about this year, I
cannot say

Shri Vidya Charan Shukia: What is
the reason for the difference in the
ratio?

Shri Achar: My question was which
part of the country attracted the
largest number of tourists, and the
hon. Minister was pleased to say that
Bombay

Mr. Depuly-Speaker: The hon
Member wanted to know which part
should attract the greatest number of
tourists, and not which part 'was
attracting The hon Minister said
that 1t was evenly distributed, but the
hon Member wanted that he should
say that Mysore was the best place

Shri Achar: Do the tounsts come
o aee our cities ltke Bombay and
Calcutta, or do they come to see
Kashmir and other places?

Hhri Baj Bahadur: If I may say so,
somparatively Delhi is most popular.
Apart from that, Agra and Bhakra-
Nangal are also very popular They
g to Bombey also.

1075°

Shrimati Manjula Devi: May I know
the countries from wh'th the tourists
have come?

Shri Raj Babadur: They come prac-
tically from all over the world, but
I can say that many come from the
USA., the UK., France and Germany.
1 have got the statistics, and they
have been also given in a pamphlet
which has been 1ssued recently, en-
titled “India—Tourist Statistics,
1957 "

Oral Answers

Temporary Employees on Ceatral
Eailway
*1778. Shri T. B. Vittal Rao: Will the
Minister of Railways be pleased to
state*

(a) the reasons for higher percent-
age of temporary employees on the
Central Railway than in other Zones;

(b) whether any steps are com-
templated for reducing thus and bring-
ing 1t on a par with other Zones; and

(c) if %0, what are the steps pro-
posed?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) to (¢)
Information is being collected and a
reply will be laid on the Table of
the Sabha

Shri T. B. Vittal Rao: They gave us
only the annual report for 1957.58,
and that too, only a few days ago.
So, why should they ask for time for
collection of information”

Mr. Deputy-Speaker: If 1t has been
given, what further does the hon
Member want”

Shri T B. Vittal Rao: There were
certain things to be asked. That was
why I was asking.

Mr. Deputy-Speaker: Whatevet he
wants to get further to that s not
available for the present.

Shri T. B. Vitial Bao: This 15 a clear
question which asks why the percent-
age is more. That can be calculated
and given.,



Dining Car on Toofan Express
{ Dr. Samantsinhar:
*1745. { Bhri K. C. Jena;
Shri B. C. Mallick:

Will the Minister of Rallways be
pleased to state:

(a) whether it is a fact that dining -

car in the UP and Down Toofan Ex-
press has been cancelled with effect
from the 28th March 1939; and

(b) if so, the reasons therefor?

The Deputy Minister of Rallways
(8hri Shahnawas Khau): (a) and (b).
The dining car service from 7UP 8 Dn.
Toofan Express trains has been with-
drawn from 1st April, 1050 with a
view to reduce the over-crowding pre-
wailing on these trains and also to
run through service carriages between
Barsuni and Delhi on the opening of
the bridge at Mokameh, for the con-
wenience of passengers travelling bet-
ween stations in the North Bihar and
Delhi.
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(b) 1f so, the broad outlines vf the
schieme?

The Minister of Heamlth (Shri
Karmarkar): (a) and (b) No, Sur
There i3 no proposal under considera-
tion at present for the introduction
of u National Health Insurance Scheme
i the immediate future

Post Offices in Ahmedabad
*1763. Shri K. U Parmar: Will the

(a) whether 1t 1= a fact that some
Post Offices which were burnt n
August, 1958 1n Ahmedabad have not
been restarted as yet;

(b) if so, the reasons therefor,

(¢) whether Government are paying
the rent of the bwldings and salary
fo the staff since August, 1058; and

(d) when Government propose to
restart the post offices?

YThe Minister of Transport and Com-
munications (Shri B. K. Patil): (a) to
(d) Out of the 9 post offices burnt i1n
August, 1058, 4 offices, located in
rented buildings, are yet to be re-
opened The landlords are not agree-
able to repair the damage: at therr
eost. Rent of the bulding 15 being
paad Staff attached to the offices
have been deployed elsewhere  As
alternative accommodation 13 not
seadily available, the gquestion of
affecting repairs 1s under examination

Hespitals in Delhi

Shri Kodiyan
1768 < Shri Warior:

Wil the Minister of Health be
pleased to state

(a) the steps taken by Government
%0 provide additional beds in hospitals
in Dellu to relieve conpgestion, and

(b) the amount so far spent for this
during the first three years of the
Sevond Plan period?

The Minister of Health (Shri
Karmarkar): (a) There were 3,879
beds available in the various hospitals
in Dellu in the beginmung of the
Second Five Year Plan The bed
strength of the hospitals :n Delln at
present 13 about 4953 It i1s proposed
to add 1,165 beds to the existing beds
strength by the end of the Second Plan
period

(b) Rs 1,55,17,024 approximately

Flood Comtrol Schemes in Kerala

. Shri Kodiyan
m”'{&hﬂ Warior-

Wil the Mumister of Irrigation and
Power be pleased to refer to the reply
given to Starred Question No 743 on
the 9th December, 1958 and state the
actual amount of financial asmstance
given during 1956-59 to the Xerala
Government for implementing ¥lood
Control Schemes 1n that State’

The Deputy Minister of Irrigatiem
and Power (Shri Hathi): Re 5 lakhs

Foreign Tourists

(Shdlhmlrhhnﬁllﬁ
2868, Shri D. C. Sharma-
‘[smnwsm:
Shri Dinesk Singh-

Wil the Minister of Transperti and
Communieaiions be pleased to state

(a) the number of foreign tourists
who wvimted India durmg 1958-59
month-wise, and

(b) the names of the countries from
whach they came*

(S8hri Raj Babadur): (a) and (b) A
statement 15 lmd on the Table of the
Sabha [See Appendix VI, annexure
No 68]

Reclamation of Waste Land

2560, Shri Ram Krishan Gupta: Wil
the Minister of Poodl and Agricnlture
be pleased to state the total arem of
waste land reclaimed during 1888,
Siate-wise*



1075S Written Answers APRIL 9, 1939

1 National Malara Eradication

2 Establishment of T.B. Isolation
beds.

3 B.CG Vaccination

4 Aftercare and Rehabilitation
Centres for T.B Patients

The break up of the amount sanc-
tioned to each of the above schemes
1s not available

Wagons

2871. Shri Ram Krishan Gupta: Will
the Minister of Railways be pleased
1o state’

(a) the extent of orders placed with
Indian manufacturers for supply of
wagons during 1958-59 eo far: and

(b) the number of wagons actually
supplied by these manufacturers dur-
ing the said period”

Written Answers 10756

The Deputy Minister of Rallwars
(8hrl Bhaknawas Khkan): (a) 14488,

(b) 11798.
Northern Raillway Time Table

287%. Shri Bam Krishan Gupta: Wil
the Minister of Eailways be pleased
to state:

Parliament during 1958-59; and
(b) how many of them were accept-
ed?

The Deputy Minister of Railways
(Shri Shahnawas Khan): (a) 59 sug-
gestionz were received from Members
of Parliament during 1958-59.

(b) 16 suggestions have been accept-
ed and implemented in April, 1869
Time Table

Western Railway Time Table

2873. Shri Ram Krishan Gupta: Will
the Minister of Railways be pleused
to state:

(a) how many suggestions for mak-
ing changes in Western Railway Time
Table were received from Members of
Parliament during 1958-59; and

(b) how many of them were accept-
Qd'

The Deputy Minister of Railways
(Bhri Bhahnawaz Ehan): () 34 sug-
gestions were received from Members
of Parliament for makmng changes in
the Western Railway Time Table dur-
ing 1958-59.

(b) Six suggestions were accepied.
Four were fully implemented and two
were partially implemented in the
Time Table which came into force
from 1st April, 1959.
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Gatemen on Level Crossings

L
‘3874, 8hri Ram Krishan Gupta: Will

the Minister of Railways be pleased
to state whether there is any pro-
posal to provide gatemen on the level
crossingz where there is no gate so as
to check occurrence of accidents?

fication of level crossings is settled in
consultation with the local Govern-
ments and Administrations goncerned
and the provision of gates and gate-
keepers is dependent on the nature of
the road and the nature and density
of road traffic. The provision of gate-
keepers and gates at such of those
crossings as are not provided with
gates at present is considered on speci-
fic requests from the Local Govern-
ments or Administrations concerned
and each case is considered and de-
cided on its merits.

Rallway Earnings

2875. Shri Pangarkar: Will the
Minister of Rallways be pleased to
state the earnings on the Central Rail-
way from the Ist July, 1858 to 3ist
December, 1958 as compared to the
corresponding months during the year
19577

The Deputy Minister of Railways
(8hri Shahnawa: Khan):

(In Jakhs of Rs.)
July "s7 o Dec. 's7 Julv *s8 to Dec.” 58

33,33 34,22

Rallway Unions

2876. Shri Pangarkar: Will the Min-
ister of Railways be pleased to state
the number and names of those Unions
whirh have been granted recognition
during the period from the 1st July,
1988 to the 31lst December, 18587

The Depuiy Minister of Rallways
(Bbri Shahnawax Khan): North-east
Frontier Railway Mazdoor Union.

Electrification of Stations

2577, Shri Pangarkar: Will the Min-
ister of Rallways be pleased to state:

(a) the number of Railway Stations
electrified during the year 1958-50 in
different Railway zones; and

(b) the amount spent thereon?

The Deputy Minister of Railways
(Shri 8. V. Ramaswamy): (a) and
(b). A statement is laid on the Table
of the Sabha. [See Appendix VI,
annexure No. 70.]

Co-operative Forest Societies

2878. Shri Hem Raj: Will the Minia-
ter of Food and Agriculture be pleas-
ed to state whether any target has
been fixed for the formation of co-
operative forest societies (State-wise)
during the Second Five Year Plan
period?

The Minister of Food and Agricul-
tare (Shri A. P. Jani): The informa-
tion is being collected and will be
placed on the Table of the Sabha.

Import of Equipment for Development
of Ports

- 2879, Shri D. C. Bharma: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) the value of orders placed with
the foreign countries for the import of
equipment in 1858-58 in connection
with the development and improve.
ment of ports and harbours;

(b) the value of equipment so far
received; and

(¢} which of the development
schemes at various poris (giving
names) will not be completely execut-
ed on account of the equipment hav-
ing not been received so far?



(Ras. 1n lakhs)
{a) Calcurts Port 18 6%
Bombay Port 49 14
Madras Port 37 76
Cochun Port 74
Vanagspatam Port 16 97
Kandla Port 3 24
126- 50
» Calcutta Port . 18465
Bombay Port Nil
Madras Port 32
Cochun Port 19
Vizagapatam Port 3 o6
Kandla Port 119

23 41

(c) None of the development
sshemes at the ports of Caleutta,
Bombay, Madras, Vizagapatam and
Kandla will be held up on account of
non-receipt of the equpment so far
At the Port of Cochin, the Ernakulam
Channel Laghting Scheme will not be
completed according to schedule owing
to the non.receipt of the Hand Control
valves for Aga Lights of value amount-
mng to Rs 2000

Coastruction of Town Hall at Imphal

2880 Shri L Achaw Biagh: Will the
Minister of Health be pleased to state

(a) whether 1t 15 a fact that the

Imphal Muncipality, and

(b) if so, the funds provided for the
purpose and the sources of the fund”

The Minister of Heamh (Shri EKar-
markar): (a) It has been decided to
eonstruct a Town Hall at Mampur, but
actual construction has not been com-
menced so far.

(a) whether it 13 a fact that some
45 Indian Seamen employed on a
British ship S8 “Semstan” lost ther
lives and some more were seriously
mnjured 1n an accident to the <hip in
the Persian Gulf,

(b) whether the ship was carrying
cargo “hable to spontaneous com
bustion”,

(e) if so, what was 1ts destination,

(d) whether every arrangement for
security was available on the ship,

(e) whether there was lack of care
in evacuating the Indian crew though
the ship was on fire only a short dis-
tance from port; and

(f) what steps are belng taken to
defend the interests of the Indian
crew at any enquiry that might be
held®

The Minister of Siate in the Mimss-
try of Transport and Communications
(S8hri Raj Bakadur): (a) Yes, Sir 45
seamen lost therr Lives and 5 were ser-
ously injured

(b) and (e) The shup was carrylng
160 tons of commercial explosives for
Kharg Island in Pemsian Gulf about
200 npules North of Bahrein
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() and (e). It s not possible to
mdieate the exact position until  the
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Agrioultural Engineering Seociety

2583 Shri P. C. Borecah:
Shri 8. A Mehdi:

Will the Minister of Food and
Agriculture be pleased to state.

(a) whether an Agricutural En-
giuneering Society has been establish-
ed by the Indian Council of Agricul-
tural Research; and

(b) if so, the nature of the functions
to be performed by the Soclety?

The Minisier of Food and Agricul-
ture (Shri A. P. Jaim): (a) &Soclet!

employed at the Centre and in the

States in pursuance of a recommen-
dation made by the Conference on pro-
duction, distribution and popular:.-
ation of improved agricultural imple-
ments convened by the ICAR mn
November, 1838.

The Scciety will be a non-official or-
gansation like other societies of
scientists and wall not function under
the ICAR.

=

(b) The constitution of the Society
has not yet been finalsed. Itz pro-
posed objects, however, are —

{a) To promote, encourage and
coordinate the study, de-
velopment and profession ol
Agricultural Engineering n
all its branches;

(b) To advance the standards of
Agncultural Engineering n
all 1ts branches of research,
education and practical apph-
cation

Damage to Alr Survey Aeroplane near
Calcuita

Shri P. C. Borooah:
Shri 8 A. Mehdi:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether an aeroplane of the Aur
Survey of India was near
Calcutta on the 24th March, 1959;

2884,

{b) 1f so, the reasons for the same,
and

(c) the extent of damage?

The Deputy Minister of Civil
Aviation (Shri Mohinddin): (a) Yes,
Sir A Domunie mreraft VI-ASA be-
longing to the Air Survey Company
of India Limited was involved in an
acadent at Ondal on 24th March,
1959,

(b) The accident 1s under invest:-
gation

(¢) The atrcraft was substantiallv
damaged.
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Wireisss Telegraph and Radie Fhone
Services t» Foreign Countries

2885, Shri N. M. Deb: Will the Min-
ister of ‘Twansport and Communi-
.entions be pleased to state:

{(a) when the direct wireless tele-
graph service will begin to operate
with Czechoslovakia, Ethiopia and
Saud: Arabia; and

(b) when the direct racho phone
service will begin to operate wath
Afghanistan and Czechoslovakia®

The Minister of Transport and Com-
maunications (Shri 8. K. Patil): (a)
and (b). The question of opening
direct wireless telegraph and telephone
services to Czechoslovakia will be
considered as and when the position
in respect of equipment for the Over-
seas Communication Service improves
There 13 also no proposal at present
to establish direct wireless telegraph
services with FEthiopia and Saud:
Arabia

As regards wireless telephone ser-
vice to Afghanstan, the matter has
recently been taken up again with
the Royal Afghan Government
Earher in 1955, the Royal Afghan
Government had intimated theirr in-
ability to provide the service owing
to inadequacy of equipment

Boat Aocidenis

J Shri Keshava:
3886 1 Shri Vidya Charan Shukia:

‘Wil the Minuster of Transport and
rCommunications be pleased to state-

(a) whether Government ha. taken
up any scheme for improvement and
reorganusation of the hoat traffic fo:
the pilgrnms in India and obviate the
frequent recurrence of accidents
therein; and

. Writtin Answers 10764

(b) when is it to be . implemented
and how?

cause of the unfortunate accidents

Hydro-Eleciric Projoct in the Hilly
Areas of Punjab

2887. Shri Ram Krishan Gupta: Will
the Minister of Irrigation and Power
be pleased to state.

(a) whether there 1= any hydro-
electric scheme for the hilly arews of
Pungab; and

(b) if so, the details thereof”

The Deputy Minister of Irrigaiion
and Power (Shri Hathi): (a) Yes

(b) As a result of a prehminary sus-
vey carried out to investigate the
possibility of electrifying these areas,
1t has been decided to set up a small
hydro-electric power unit, with an in-
itial 1nstalled capacity of 100 kw, on
Biling Nullah near Kyelong, the head-
quarters of Lahaul The matter of
setting up sumilar power houses al a
few other places in Lahaul and Sptti
areas 15 proposed to be taken up late:
on

As regards hilly areas, excluding
Lahaul and Spitti, 1t 18 considered re-
latively economical to electrify them
by the extension of the existing trans-
mission lines to various places instead-
of setting up small hydro-eleeiric
power houses.
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T.N. Mission jo Study Community De-
velopment work in Indle

(a) whether the three-man UN
Mission which toured India to study
the working of the Community De-
velopment programme have submitted
thewr report;

(b) if so. the nature of the recom-
mendations made; and

(c) the decismion of the Government
to implement them?

B. 8 Murthy): (a) Not yet
(b) and (¢) Do not anse

Brochure on Jobs on Railways

2889. Shri Ram Krishan Gnpta: Wil
the Minister of Railways be pleased
to state.

(a) whether 1t 18 a fact that Raul-
way Board propose to bring out a
small brochure describing the different
m of jobs offered by the Railwavs,

(b) if so, whether the brmchuie has
been prepared?

The Deputy Minister of Railways
(Shri Shabhnawas Khan): (a) and (b).
A brochure entitled “Railway Careers”
has already been prepared and put
on sale at 25 nP through the Manager
-of Publications, Delhi

Credit through Co-operatives

(a) whether the study group of the
representatives of the Ministries of
Food and Agriculture, Community
Develnpment, the Reserve Bank, the
State Bank and the Planning Com-
mission has submitted its report on
co-operative credit to the Govern-
ment;

(b) i so, the man recommenda-
tions of the same; and

(c) the decision taken thereon?

Development
B. 8. Murthy): (a) Yes, Sir

(b) A note is laid on the Table of
the Sabha. [Placed n Library, Index
No LT-1348/50.]

(¢) No final decisions have yet been
taken.
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Rallway Quarfers

2892, Skri D. O. Sharma: Will the
Minister of Rallways be pleased to
sate:

(a) the money spent on the com-
struction of quarters for Raillway em-
ployees on the Amntsar-Pathankot
Section of the Northern Railway dur-
mg 1955-56, 1956-57, 1957-58 and 1858-
B9 peparately at each station,

(b) the number of quarters con-
siructed on each station, and
(e) the number of guarters which
will be constructed dunng the re.
maining period of the Second Five
Year Plan on this section”

The Deputy Minister of Rallways
(8hri 8. V. Ramaswamy): (a) and (b)
The statement below gives the neces-
sary nformation

(Rs)
Year Appx No of
Amount Stanon quarters
1955-56 3,000 Verka 1 Type1 Qr
1956-57 6,000 Dinansgar 2 Do
1957-58
1958-59) 4,000 Batala 2 ype 1
1 so far Qrs under
wonstruction

(¢) There 18 no proposal at present
%0 construct qQuarters on this section
durimg the remaining period of the
Second Five Year Plan

Sapply of Fertilizsers to Onssa

2893, Sbri Panigrahi: Will the M-
tser of Food and Agriculture be pleas-
ed to state:

(a) the total quantity of fertilizers
supplied by the Central Government
$o Orissa during the period January,
1958 to January, 1959, and

(b) what was the total quantity of
fertilizers required by the Orissa State
during the same perlod?

The Minister of Food and Agricul-
ture (Bbri A. P Jain): (a) The follow-
mg quantity of fertilizers were sup-
plied to Orissa during the period 1st
January, 1858 to 81st January, 1958

Written Answers APRIL 9, 1839

Wnitten Answers 15768
of :g; (Ths mcludes 3916
]
1-12-57.)
Urea 100 $ L
Ammomum
Sulhpate
Nitrate 40
Calcium Am-
monim

Nitrate 1,800

(b) The followmg demand was re-
ceived from ‘the Orissa Governmest
during this peried

Sulphate of
Ammoma 22,500 toms

Urea e tons

Sulphate
Nitrate 445 tons

Caleium
Ammomum
Nitrate 4,200 tons

National Water Sapply and Samitazos
Scheme

2894 Shri Ram Krishan Gopta Will
the Mimister of Health be pleased to
state

(a) whether it 1s a fact that a large
proportion of provision made for
National Water Supply and Sanitation
Programme has not been spent so far,

(b) 1f so, the amount not spent so
far (State-wise) and the reasons for
the same and

(c) the nature of the steps takem
to utilise unspent money”?

The Minister of Health (Shri Xar.
markar): (a) to (e) A statement
showing the funds paid to State Gov-
ernments for National Water Supply
and Samtation Programme during the
last three years agamst the provmsion
made in the Second Five Year Plan 1s
laid on the Table of the Sabha [Ses
Appendix VI, annexure No 71] from
which 1t will be seen that a consider-
able proportion of the provision made
for this purpose has been spent
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Telephone Sysiem at Aurangabad
mmmwwmm-

(a) whether the existing telephone
system in Aurangabad City has been
eonverted into automatic gystem; and

(b) if not, the remsons therefor*®

The Minister of Transport and Cem-
manjeations (Shri 8. K. Palll): (a)
No

(b) In view of Lmited funds having
been allocated to the P. & T. and for
sechnical reasons the sutomatisation of
the small manual exchanges is not
poesible at present. Automatisation of
exchanges of more than 1,000 Lnes is
bein;. taken up at present. The tels-
phane system at Aurangabad has 300
hines only. It is not proposed to auto-
matisc 1t in the near future

Pretectioa of Wild Life in Madras
State

289¢. Shri Klayaperumal: Will the
Minister of Food and Agriculturs be
pleased to state the total amount of
grant given to Madras State during
1958-59 for the protection of wild life”

The Minister of Food and Agrieml-
ture (Ehri A P. Jaim): No separate
grant has been sanctioned to the
Madres Government during 1938-50
for the protection of wild life, ws
such A sum of Rs 8'53 lakhs was,
however, sanctioned as grant for
schemes of forestry and soil conserva-
tion, including protection of wild life.

Meetings of Ealilway Ladomr Re-
presemtatives with ad Aoc Tribunal
28%7. Shri Onkar Lal: Will the Mir-
1ster of Railways be pleasad to state:
(a) the number of meetings held
between the representatives of Bail-
way Labour and Ad hoe Tribunal dur-
ing 1858-89;
(b) what were the subjects dis-
‘cussed; and

{c) the conclusions arrived at?
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The Deputy Minister of Railvays
(Shri Shahsawas Kban): (a) to (e).
The Tribunai held 7 meetings during
1938-39 where the representatives of
both the Government and the National
Federation of Indian Railwaymen ar-
gued their case on 29 issues falling
under the following two Terms of Re-
ference:—

(i) The re-distribution of grades
for wvarious categories of staff,
decided upon as a result of the
recommendations of the Joint
Advisory Committee should be
reviewed;

{11) The orders that in worksbops,
leave, with or without allow-
ances, shall not be for less
than half a day, should be re-
viewed.

The recommendations of the ‘Pri-
bunal have been received, and are
under consideration.

Railway Sleepers

2898, Shri Jimachandran: Will the
Minister of Rallways be plessed to
state-

(a) whether he has received any re-
presentation from the Malabar Cham-
ber of Commerce, Kozhikode regarding
the tender for supply of wooden track
low grade sleepers during 1958-59;
and

(b) if so, what are the steps taken
by Government to relieve the large
stock of sleepers lying in Kozhikode?
The Deputy Minister of Rallways
(Bhrt 8. V Ramaswamy): (a) Yes,
Sir

(b) The Southern Railway has al-
ready decided to purchase another
60,000 B.G. units, which are being
supphied mainly from this area

Seizure of Machine Parits

2899, Shri RBam Krishan Gupta: Will
the Minister of Railways be pleased o
state:

(a) whether 1t is a fact that nearly
three maunds of bruss and other
machine parts of the North-Esstara
Railway were seizred on the 30fh
Pebruary, 1080 in a rmaid on a shep In
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4
Gorakhpur and unothes godown, be-
longing to the same desler whem
stolen Railway property was alleged 1o
have been stored, was also sealed;

(b) if so, the nature of the property
stolen; and

(c) the nature of the action taken
m ‘th@w

The Deputy Minister of Rallways
(8hri Shahnawas Khan): (a) to (¢).
The shop of a merchant in Gorakhpur
was raided on 26th February, 1959
when railway materials such as axle
brasses, buffer yolk links, bearing iron
plates, rail sockets, grease brass cups,
train pipe iron sockets, broken kent
couplers, iron coupling links and hat
pegs which bore distinet railway marks
were seized and taken into custody.

Another godown belonging to the
same merchant was also searched on
the same day where a large number
of Railway materials wviz. electrical
and mechanical fittings were found.
But these were not seized as they were
auctionable jtems. The police have
registered a case and investigation is
in progress.

Extra Staft for Parliamentary Work
in Railway Ministry

2000. Shri Harish Chandra Mathnr:
¥ill the Minister of Rallways be
pleased to state how much extra staff
ha. been engaged in the Railway
Board on account of increased Parlia-
mentary work particularly questions
since 1954”

The Deputy Minister of Railways
(S8hri Shahnawaz Khan): A statement
is laid on the Table of the Sabha {See
Appendix VI, annexure No 72]

vat 9w § % w6 Iegn

I8t wt Wt yHR T ww
awt ofw 7 7@ T & por WO
.

(%) ®rag ax @ s s R
o goere 7 fehy qwdfy dve ¥
W SN W I F 9 & fed
R oV FTN ¥R W v grorm 4 B,

Written Answers 10772

(@) v qh Wt fpferr woh
¥ fd ¥flw woe ® texeewo,
ene-uc Wit feys-ye & faefw
wil & foodt sy & §; W

(7) texe-te ¥ fuefiy o &
fordt faehr g ¥ W feaw
foar oar § 2

“Wﬁﬂ(ﬂﬂbloﬁ):
(%) ofv gt 4

(w)

USSR TS - & 1

tene-Ys  §. % wrer W

28y s-xE | &R Frer T (T
TR } W TER W
W A fear)

() texe-ge F 1 oy
W faefr m & wq F 2 e
farr ¥

™ "

WoR. oY faqfe fm  ww T
™ T @R W A fe

(%) v ug 7w & f& qafer
W ¥ T o w dE 2w
¥ Wiv Wt fodfrn ot
IR AR Fif T 2an &
9 v2qy § W 2aq sqfer w7
N fw §, Wi

(@) ot @, W 7 =o7 w«
o e s

T IRt (st gwo ate Tw-
anmft) (%) uF (*). qoewgy
R o 3 St F dtw Fega
¥ e o wiferr e o e
WK arar ¢ fr a5 w1 gego-ct &
frafr s ¥ aifew st fear



10773 Written Answers CHAITRA 10, 1881 (SAKA) Wniten Amswers 10774

Private Amisted Sidings

2088 Shri Panigrahi: Will the
Muster of Rallways be picssed to
state

(a) the number of applications for
private assisted sidings 1n Banaspani,
Barabil, Noamundi and Barajamdsa
which are lying pending with the
Munustry, and

(b) what action are the Railway

Minstry proposing to expedite action
on these applications?

The Deputy Minister of Rallways
(8hri Shahnawas Khan): (a) Thirteen
m all Of these, ten are for provision
of new sidings and the remaming
three for extensions and/or alterations
to existing sidings

(b) Finalisation of these applications
had been held up pending examuna-
tion of the classification of the exten-
sions A decision on this question has
been recently taken and officials con~
cerned have been nstructed to deal
with these cases with utmost expedi-
tion Meetings have already been held
with several applicants to expedite
the finalisation of their proposals
Three applications for prowvision of
sidings at Banaspam have since been
examuned by the S8E. Railway and
plans sent to the parties concerned
for their acceptance It 13 expected
that the remamning applications would
also be finalised soon.

Transport Facllities for Exports

2904 Shri Panigrahi Will the
Minister of Rallways be pleased to
state:

\a2) what 1s the export commutment
of State Trading Corporation for iron
ere from Calcutta port for 1957, 1088
and 1959,

(b) what demand has been placed
with the Railways for transport faci-
Nties,

(c) to what extent their demand has
beeq met by the Railways; and

td) what steps the Raillway Minis-
try 15 taking to guarantee transport
facilities to State Trading Corporation
two fulfll their commutments for export
to foreign countries?

The Deputy Minisier of Rallways
(Shri Shahnawas Khan) (a) The
State Trading Corporation plans 1ts
export of 1ron ore vz each Port on
the basis of the movement capacity
and availability of wron ore on the
various sectors which are served by
each Port The purchases by State
Trading Corporation of iron ore from
the sectors served by Calcutta Port
were 8,16,000 tons for the year 1957-
58 (1-7-57 to 30-6-58) and 4 lakh tons
for the 1958-59 (1-7-58 to 30-6-39)

(b) and (c¢) The figures of demand
placed and the number of wagons
supplied during the vanous periods
are as under

No of No
wagons U
Year demanded
1957 27249 265 4
1958 27203 26792

4793 4335

quirements for ore traffic for export 1
prepared by the State Trading Cor-
poration every year and sent to thus
Minustry for approval These require-
ments are exammned by the Minstry
of Railways in consultation with the
Railways concerned and targets lixed
for movement of this traffic from each
sector to various ports consistent with
the handling capacity at each port
The State Trading Corporation arrange
movements according to these agreed
targets
Kharagpur Railway Workshop

2905 Shri Daljit Singh: Will the
Minister of Rallways be pleased to
state

(a) the details of the articles manu-
factured and repaired annually at
the Kharagpur Railway Workshop
and

(b) the percentage of the railways’
requirements met by thu Workshop?
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The Deputy Minister of Rallways
{Bhri Shahaawas Khan): (s) and (b).
A statement furnishing the required
information is laid on the Table of
the Sabha. [Ses Appendizx V1, an-
nexure No 73.)

Amritsar Rallway Werkshep

3908. Shri Daljt Siagh: Wil 1the
Minister of Railways be pleased to
stade:

(a) the total allocation for the
development of Amritsar Railway
Workshop during the Second TFive
“Year Plan period;

(b) the details of the varous pro-
grammes 1n this respect; and

(e) the extent to which the target
has been achieved so far®

The Deputy Mimister of Rallways
(Bhri Shahnawax Khan): (a) There
is no specific allocation during this
plan period for this particular project,
A scheme has however been sanction-
ed at an estimated cost of Rs 178
lakhs

(b) (i) Provision of four new repair
bays 400/long each to serve as
Tender, Erecting, boiler and
stripping <hops

{n) Additions and alterations to
existing buildings.

«(ni) Additional sheds for storee

(1v) Canteen and rest shelters etc
for staff wellare

(¢) The overall physical progress to
-tnd of December 1058 1 5 per cent.

Poultry Development in Punjab

2007, Bhri Daljit Singh: Will the
Minuster of Food and Agriculture be
pleased to state the amount allotted
%0 the Punjab State for the establizh-
ment of extension-cum-development
centres under the All India Poultry
Development schems during the
.Serond Five Year Plan period so far?
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The Minister of Food and Agrieni-
ture (Shri A. P. Jain):

Yoar Amount of Cantwl
assistanes
1956-37 Re. 3'28 Jakde
1057-58 Ra. 3-98 lakhs”
1988-59. Rs. 331 Jakhs
1959-60 Re. 333 Jakhe

Irvigation Behemes in Puniad

2908. Bhri Dalfit Bingh: Will ibe
Minister of Irrigation and Power be
pleased to state:

(a) the amount allotted for imple-
menting irrigation schemes in Punjab
State during 1959-80; and

(b) the major irrigation works =
the State for which the amount will
be spent?

The Deputy Minister of Irvigatien
and Power (Shri Hathl): (a) The
amount approved for major and
medium irrigation echemes in Punjab
for 1059-60 is as follows:

(1) Bhakra Nangnl (mcluding
Power)
Rs. 108500 lakhs

(n) Other Irrigation Schemes
Rs. 27294 lakhs,

(b) Provision has been made mter
alba for the following major and
medium wrrigation works'—

(i) Bhakra Nangal;

(1i) Western Yamuna Canal remo-

delling,

(1) Madhopur Beas link,

(1v) Birhind Feeder;

(v) Harike,

(v1) Gurgson Canal;

{vi) Increasing capacity of chamaels

in Karnal and Delhi distriets;

(va1) Extension of flood irrigatiom
(lift) from Western Jumne
Canal %0 Rewnri and other
adjoining aress;

(ix) Extension of non-purenmini
irrigation on Upper Bari Doab
Canal; and

(x) Dadri Irrigation Schame.
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Family Planning Centres in Punjab

2909. Shri Daljit Singh: Will the
Minister of Health be pleased to state
the number and the location of
Family Planning Centregs in Punjab?

The Minister of Health (Shrl
Earmarkar): A statement is laid on
the Table of the Sabha. [See Ap-
pendix V1, annexure No, 74)

Railway Sleepers

2910. Shri Balakrishnan: Will the
Minister of Food and Agriculture be
pleased to state-

(a) whether the Forest Research
Institute at Bangalore has submitted
any report regarding the tests and
processing of inferior timber for Rail-
way sleepers; and

(b) f so, the recommendations
made by the Institute?

The Minister of Food and (Agricul-
gaure (Shri A P. Jain): (a) No
report has been submitted

(b) Does not anse,

JInternational Conferencets en Irriga-
tion and Power

2011. Shri Shivananjappa: Will the
Minister of Irrigation and Power be
pleased to state:

(a) the names of international con-
ferences concerning irrigation and
power m which India participated
during 1958-59;

(b) the role India played to the
success of these conferences; and

(c) the expenses incurred by the
Government of India on these confer-
ences?

The Deputy Minister of Irrigation
and Power (Shri Hathl): (a) to (c).
A statement containing the requisite
information is laid on the Table of
the Sabhs. [See Appendix VI, an-
nexure No. 75.]

38 (Al) LSD—3

10778
Furchase of Aircrafts and Alreraft
Parts

shri B. Das Gnpta:

»a {sm Aurobindo Ghosa:

Will the Mumster of Transport and
Communications be pleased to state:

(a) the total value of aircrafis ang
aircraft parts purchaseq by India from
Britain during 1958 for Civi Awviation;
and

(b)metota‘lvnlueotaircmuand
awrcraft parts purchased from other
countries during the same year?

The Deputy Minister of Civil Avia-
tion (8hri Mohiuddin): A statement
furnishing the required information 1
given below:—

STATEMENT

Payments made during 1958 on

account of purchase of ‘aircraft’ and
‘aircraft parts’.

Brum Otner Cﬁllntne'
(Rupees 1 lakhs)
Axrcraft 152 o6 84 26
Asrcraft parts "66:96 *306 09

*These figures relate to payments
made during 1958 by the two Air
Corporations only

Explosion on Rallway Line

2013, Shri Ram Krishan Gupts: Will
the Minuster of Rallways be pleased to
swate:

(a) whether it is a fact that an
explosion took place on the mormng
of 24th March, 1959 on the railway
imne between Jullundur and Jamsher
Railway Stations when the Jullundur-
bound passenger train was passing;

(b) if so, the nature of damage
sustained; and

(c) whether investigation has been
started?

The Deputy Minister of Rallways
(Shri Shahnawas Khan): (a) Yes.

(b) No damage was caused to any
person, track, engine or rolling stock.

(e) GR.P. Jullundur have regis-
tered a case under Section 128 of
Indian Railways Act on 24-3-59. En-
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quiries made 80 far show that a
cracker prepared for Holi by some
boys was placed on the track for the
sake of fun

surveyors vn Central Railway

2914 Shri Vajpayee: Will the Min-
ister of Railways be pleased to state

(a) the number of surveyors on the
Central Railway at present;

(b) the number of those who are
still temporary,

(c) whether 1t 15 a fact that some
surveyors who have put in ten to
twelve years’ service have not been
made permanent as yet,

(d) 1if so, the reasons therefor, and

(e) the steps taken in the matter?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) 102

(b) 98

(c) Yes, 4 have put 1n more than 10
years' service

(d) Posts of surveyors are required
only for survey work 1n connection
with construction of new hnes, doubl-
ing of existing hnes, laying of sidings,
assisted sidings, etc These are tempo-
rary work-charged posts which cease
with the completion of a survey and
must therefore be temporary

(c) Endeavour 1s being made to
convert as many temporary posts nto
permanent as possible

Travel Concerns at Ahmedabad

Shri A K Gopalan.
2915 { Shri Warlor:

Will the Minister of Rallways be
pleased to state

(a) whether it 1s a fact that number
of Travel Concerns at Ahmedabad had
orgamuzed 1in the months of February
and March, 1859 tours of various
places by train,

{(b) ¥ so whether Government had
given any facihitres to these travel
concerns, and

(c) if so, the nature of the conces-
sioms and facilities gaven®

APRIL 9, 1850
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The Deputy Minister of Rallways
(Shxi Shahnawas Khan): (a) Yes..
7 Special trains were arranged and
coaches were allotted On 22 occasiens
during the period

(b) and (¢} The running of the
special traing and coaches was
accordance with the rates and coadi-
tions prescribed in the Coaching
Tarff No specinl faclity or comces-
sion hag been given to these tourist
concerns, except that recognsed
tourist agents were allowed a commis-
sion of 5 per cent on the value of the
tickets issued by them in accordance
with the agreements entered into with
them

Family Planning

2916 Shri Ramakrishna Reddy: Will
the Minister of Health be pleased to
state

(a) whether the Indian M:di 4l
Health Council m Bombay 1s trying to
develop a biological method of stenlh-
zation which will be more effective
than the methods already m vogue
te oral, mechanical, and

(b) how long will it take to develop
the new method and to make 1t avail-
able to the pubhe?

The Minister of Health (8hri
Karmarkar). (a) We have no infor-
malion whether any Indian Medical
Health Council exists 1n Bombay and
whether any biological method of
sterihization 1s being developed by such
council

(b) Does not arise

Indian Council of Medical Research

2917 Shri Ayyakannu: Wil the
Minister of Health be pleased to state:

(a) whether 1t 13 a fact that the
Indian Council of Medical Research
has recommended research work for
proper disposal of human excreta, and

(b) if so, the progress made so far?
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The Minisler of Health (Shri
Karmarkar): (a) Yes.

(b) A statement is given below:—

STATEMENT

The Indian Council of Medical Re-
search has initiated studies to develop
satisfaclory, cheap and anitary
latrines for use in rural areas which
would be acceptable to the public and
would also be suitable under different
seil conditions in various regions of
the Country,

Septic tanks of various designs are
also being studied with a view to
evolving a satisfactory design which
could be recommended for disposal
of human excreta 1in non-sewered
areas. Experimental septic tanks have
been put up in Singur, a village in
West Bengal. Thewr performance is
under observation.

Field studies on the development of
suitable latrines are being carried out
in the States of West Bengal, Bom-
bay, Kerala and Punjab.

The umit at Smgur in West Bengal
has produced a design of a squatting
plate which has been found suitable
for use m rural areas The latrines
made of this design are giving satis-
factory service.

Experimental latnnes put up by
Units 1n other States are still under
observatiom

Movement of rice from Kuttalam

8. N. Q. No. 20. Shri Narasimhan:
Will the Minister of Raillways be
pleased to state:

(a) whether Government have seen
a report published in the Hindu dated
the 1st April, 1959 from its Kuttalam
correspondent, that merchants of the
area are finding the wagon supply
inadequate and delayed;

(b) what 1s the actual position of
outstandings 1n this regard; and

(c) whether steps will be taken to
ease the position and avoid its effect
on the price of rice?

The Deputy Minister of Rallways
(8hrl 8. V. Ramaswamy): (a) Yes

Papers Laid on 10782

the table
(b) The outstanding registrations of
rice and paddy at Kuttalam on
31-3-59, the date of the news item,
were only 28, the oldest indent being
of 25-3-39.

(c) The movement position.has been
easy, and rail transport for rice and
paddy from Kuttalam area has been
generally satisfactory. No serious
delays, likely to affect the price
position of rice, have occurred in the
matter of wagon supply

12 hrs
PAPERS LAID ON THE TABLE

ADMINISTRATION RerorT or Dximr Roap
TRANSPORT AUTHORITY

The Minister of State in the Minls-
try of Transport and Communications
(Shri Raj Bahadur): I beg to lay on
the Table a copy of the Adminstration
Report of Delhi Road Transport
Authority for the year 1956-57 (Hindi
and Enghsh versi~s). [Placed in
Library. See No. LT-1345/59.]

PRESIDENT'S ORDER FOR REFERENCE TO
Supreme CoURT

The Deputy Minisiter of External
Affairs (Shrimati Lakshmi Menom): I
beg to lay on the Table a copy of
the Order dated 1st April, 1959 by the
President of India under clause (1) of
article 143 of the Constitution refer-
rng to the Supreme Court questions
as to the legislative action necessary
for implementation of the Nehru-Noon
Agreement in respect of the Berubari
Union No 12 and the exchange of
Cooch-Behar enclaves. [Placed in
Library, See No, LT-1M /53.)

1202 hrs.

CORRECTION OF ANSWER TO
STARRED QUESTION NO 1151
The Minister of State in the Ministry
of Transport and Communications
¢Shri Raj Babadur): With your per-
mission, Sir, I wish to make a small
correction to the answer given hy me
to the question by Shri Rameshwar
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Tantia regarding the number of ships
thut are being acquired for the
Wentern Shipping Corporation (Pri-
wvate) Ltd I now understand that
four ships including the tanker are
expected to be ready for delivery
dunng 1959 and not five as I stated.
The fitth shap 18 expected to be deh-
veied m 1860 The error 15 much
regretted,

12.0%21 hrs
OPINION ON BILL

Shri Raghubir Sahai (Budaun) 1
beg to lay on the Table a copy of
Paper No V containing opimions on
the Code of Criminal Proceduie
(Amendment) Bill which was cireu-
lated for the purpose of eliciting
uplmonm thereon by the 31st December,
1

12,03 hrs,

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

ForTY-rmst RErPORT

Bhrl Sapakar (Sambalpur) 1 beg
to present the Forty-first Report of
the Committee on Private Members'
Bills and Resolutions

1203} hrs
ESTIMATES COMMITTEE

Forreyn Rxrorr

Bhri M Thirumala Rao (Kakinada)
I beg to present the Fiftieth Report of
the Estimates Committee on the
Action taken by Government on the
recomendations contamned 1n  the
Thurtieth Report of the Estmates
Committee (First Lok Sabha) on the
Ministry of Railways—Statistical
Studies of Certain Railway Problems

*Moved with the recommendation of the President.
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1203} hrs
*DEMANDS FOR GRANTS—contd

Mmvistry or DerxNcz—Contd

Mr Deputy-Speaker: The House
will now resume discussion on the
Demands for Grants relating to the
Ministry of Defence Out of six hours
allotted for these Demands, 2 hours
and 42 minutes now remamn

The hon Minister would take about
an hour”

The Minister of Defence (Shri
Krishna Menon): I am in your hands

Mr Deputy-Speaker, Any tume that
he wants I am prepared to give him

Shri Krishna Menon: To a certain
extent 1t would depend on how the
debate develops today If it takes the
same turn as yesterday where the
majority of the statements were total
musstatements of facts, I will have to
correct them

Mr, Deputy-Speaker: The debate 15
to conclude about 242 ‘Therefore, I
will keep an hour and a quarter for
him

Shri Krishna Menon. That will do
Shri 8 M Banerjee (Kanpur) It
should be extended by an hour
Shri Goray (Poona) This 1s a very
umportant Minustry

Shri Khadilkar (Ahmednagar) It
may be extended

Shri V P. Nayar (Qulon) It will
be within your power
Mr. Deputy-Speaker: Normally,

once we take decisions we ought 1o
stick to them and not change them
very often All the time has been
distnbuted, and we find ourselves m
difficulty

Shri Khadilicar: It 13 always known
that your discretion will prevail

The Minister of Parliamentary
Affairy (Shri Satya Narayan Sinba):
May I submit one word” So many
times it has been painful for me to
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remund my hon friends off and agawn
In this case even if you exercise your
discretion or the House decides, as I
have so many times explained, 18th
April 8 pm 1g the deadlne If the
House wants to take as much ume a3
possible on all the Demands, the
result will be that the remaming
Demands will have to be guillotined

Shrli 8 M Banerjee: We have work-
ed on Saturdays Last Sawurday also
we have worked.

Mr. Deputy-Speakerr That he has
already taken into account We work-
ed on Saturday to make up the deficit

Shri Satya Nayaran Sinha. We are
already behind schedule by 2 hours
and 5 runutes

Shri Nath Pal (Rajapur) That 1s
because the Minusters speak too often

Shri Satya Narayan Sinha: After all,
1if the House aoes not want to listen
to the Ministers

Shri Nath Pai Not their perora-
tions They can be brief and to the
point

Mr Deputy-Speaker. Order, order
When se many speeches are made on
this side, certainly answers have to
be made and we require the Ministers
to explain those matters of policy and
other criticisms that have been offer-
ed here It 1s necessary

Anyhow 1f the House 1s prepared
to sit even after 6 pm, I will be here

Some Hon. Members: Yes

Mr Deputy-Speaker All night
Shr1 Sharma

Shri D C Sharma (Gurdaspur) I
was submitting yesterday that we
have been trying to augment our
defence potential all these years,
though we suffer from very serious
Iimitations so far as financial resour-
ces, manufacture and invention of
weapons and resources m the traming
of men are concerned So far as we
know, even now we have to send
some of our senior officers to the
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Imper.al Staff College :n the UK for
higher trammung But there 15 one
thing in which we are abundantly
blessed, and that 1s our manpower,
and our manpower 1s very splendud,
and perhaps one of the finest of 1ts
kind in the world But the guestion
15 are we making the best use of
th s manpower with whith nature has
plentifully blessed us?

I find that so far as the regular
Army 1s concerned, I do not have
any suggestions to make, but we have
certain auxiliary things in the Army
and I think they should be supple-
mented as far as possible [ belheve
they should be supplemented in the
best possible way

For nstance, 1 think more attention
should be paid to our NCC, and the
number of these cadets of all kinds,
the naval wing, the awr wmg and
other wings, should be very much
inuaeased At the same time, our
ACC should become more or less a
mass movement, and cover as many
schools as possible

I would also submut very respect-
fully that the Lok Sahayak Sena
descrves extra atlention at the hands
of the Defence Ministry The hon
Defence Min ster was pleased to say
some time back that this Lok
Sahayak Sena had no military poten-
tial, it was only there to serve the
needs of disciphine I would say that
they should be tramned in such a way
that they become sources of mulitary
strength and mulitary power The
number of units should be increased.
I know the train ng period has been
increased I believe that ultimately
these things will be more useful to
us 1n a time of emergency than so
many other things on which we are
relymng

I would also submit very respect-
fully that as 1n other progressive
countries hke China Russia and UK,
where they are making use of women
for tramning m these things we should
also make use of our women for pur-
poses of augmenting the defence
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potential of our country, because we
are living in an uneasy world, in a
world of uneasy peace. There is no
peace on our border. There was a
time when we could say that our
borders with Pakistan were quiet, but
now we find that our borders have
become scenes of unquietness, and I
would therefore say that we have to
take very great note of the atmos-
phere of disturbance which prevails
all along the borders which we have
with other countries. I do not want
to create any kind of war psychosis,
but I believe we have to take a warn-
ing from what has been happening
during the last few years. What has
been happening in the Punjab? What
js happening in  our border with
Tibet? All these things may be
straws to show which way the wind
may blow any time. Therefore, we
have to take note of these things
very gravely end very seriously and
we have to build up the military
potential of our nation in terms of
the population, in terms of the
populace.

Other pcople read detective storjes.
But I read the accounts of battles,
the decisive battles of the world, Of
all the battles of the world, the
accounts of which I have read, I
think the greatest is the battle of
Stalingrad. It was the might of the
people pitted against the might of the
military machine, whereby the might
of the military machine was over-
come by the might of the people.
Therefore, I say in India we have to
depend upon the might of the people
as against the might of the military
machine which we may have to face
some day, sooner or later, now or in
the near future—some day. There-
fore the people have got to be awak-
ened, the people have got to be
psychologically armed; they have got
to be psychologically prepared for
any kind of emergency: For this,
these auxiliary bodies of our Army
will be useful.

APRIL 9, 1958
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At the san:: time, I would submit
that our borcer districts in West
Bengal, Assam or the Punjab are
becoming less and lesg attractive to
inhabitants there. A visit to any one
of these border districts will convince
anybody of the truth of this state-
ment. So I would say that it should
be the function and duty of the De-
fence Ministry to look ‘after these
border districts in those border States
with special care and a spccial sense
of responsibility. I belong foriunately
to a border State and I also represent
a border district in that border State.
I know how areas like Khojki Chak,
Bamyal and Derababa Nanak have
become, so to say, neglected areas. ]
think this must be the story in West
Bengal, Assam and other places also.

I would, therefore, say that the
Defence Ministry should look aft::
these border districts with particular
care. They should strengthen the
armed police force. They should also
convert some of the districts into
‘sub-Areas’. They should also try te
give rifle training to all the adults in
those border areas, all the adults bet-
wecn the ages of 18 and 40, so0 that w«
can increase the defensive potential of
our country. At the same time, with-
out trying to create any kind of war
panic in this country, I would =say
that the brunt of the attack—and of
the defence—will fall on these border
areas. 1 would, therefore, say that
we should organise village defencc
forces. These villages defence forces
should be there to inculcate in the
minds of the people a sense of defence
of the country.

I find that in our country people are
not educated in this respect. I know
there are some countries which try to”
educate the people along these lines.
I think all progressive countries try to
do s0. Therefore, there should be a
Wing in the Defence Ministry which
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ashould be instructed in those things.
I very respectfully submit that some-
thing should be done in this respect.

At the seame time, I also wvery
respectfully submit that the armed
forces have the finest kind of morale
in our couniry. They have an
unblemushed record of service since
we attammed freedom. 1 think their
example is something which has to
be emulated. But I also submut very
respcetfully that we should some-
thing for their accommodation and
for the education of their children.
In this matter, no distinction should
bt made between officers and jawans.
All should be treated alke Of
course, 1 know we are bulding
houses 1n Ambala The smallness of
our effort in this direction shows the
poverty of our resaurces, it shows the
lack of money from which we suffer,
But that 1s a good ventuie. If our
Army is going to be put i good
heart, 1f our Army i1s gomng to be
kept 1in splendid fighting condition, 1if
our Army 15 going to be 1n the finest
kind of military trim, I say that the
first problem that the Defence Min-
1stry should tackle is the problem of
accommodation They should also do
something for the education of their
children I think in every city where
there 1s an army unit stationed, there
should be a central school where edu-
cation should be imparted in that
language, which is our Indian langu-
age, so that when the army personnel
are transferred from that place to
some other place, their children can
have their education without inter-
ruption

‘With these words, I support tae
Demands for Grants of the Defence
Mmistry. I hope that as years pass,
our Defence forces will compare
favourably with the Defence forces
of UK, Russia, China and US.A, so
far as the qualities are concerned, so
far as their armaments are concerned
and so far ag other things are con-
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cerned I hope that that will not be
far off.

Shri Goray (Poona): Before I
submit for the consideration of the
Minister of Defence the few points
that I want to deal with, I would like
to refer to the observations that were
made yesterday by my hon. friend,
Shra U, C. Patnaik. As I watched
you, I could see how uneasy you
were when Shri Patnalk listed one
shortcorming after cwe other, and [
shared your uneastness. But I would
request Government to take note of
the fact that on the floor of this
House, in the Press in the Lobbies
and outside constant allegations have
been made and are being made
against those who hold high positions
in the Defence Mmistry to the effect
that the recent promotions have
resulted 1n supersession of so many
able officers and also to the fact that
some of these high-placed persons
werc or are still, partners of some of
the companies which are associated
with the dubious arms deals I would
like to say this that thiz sort of alle-
gations are not likely to boost up the
morale of the jawang or officers and,
therefore, early steps should be taken
to see that these allegations are dis-
proved or met adequately.

Coming to the Report which has
been submitted by the Defence Minis-
try, I would like to say that it 15 a
very unsatisfactory Report. For
instance, dealing with one of the
major wings of our Defence forces,
the Aar Force, it gives one page, or
to be more exact, the Air Force is
disimussed with 34 hines. I would like
to point out to the Mmistry that if
they really want to tell us anything
about the Air Force or the Navy or
the Army, the best thing for them
to do 1s to just mention ‘Navy' and in
the foot-note write ‘Please refer for
further information to Janes Fight-
ing Ships’ or mention ‘Air Force' and
write in the footnote For further in-
formation please refer to Air Forces
of the World by Green and Frickar.
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I have a grievance to make tha'
when we are spending so much of our
money on our Defence forces, ths
Parliament ig not taken into confi-
dence. In this respect, this Parlia-
ment must be taken into confidence’
as they do in the United States of
America or in the Umited Kingdom.
I hope that henceforward more infor-
matijon would be vouchsafed to us and
a committee of Parliament will be
formed which would be in continuous
contact with the development of our
Armed Forces and of the'r modernisa-
tion that is taking place. It is custo-
mary to say that our Army is the finest
in the world or one of the finest armies
in the world. As to the morale of the
jawans I need not say anything here.
Last year my remarks were misunder-
stood and I hope this yesr what I say
will not be misunderstood.

Look at the other countries which
have Armed Forces. In Russia, we
find that the Armed Forces are about
33 lakhs, even after the substantial
reduction that they have made. In
America, the Armed Forces are about
30 lakhs. The United Kingdom has a
force of 71 lakhs. I do not know
exactly what is the strength of the
Chinese Armed Forces. But, taking
into consideration the fact that in
North Korea alone, by way of volun-
teers, they could send about half a
million people, we can very well ima-
gine how big the Armed Forces of
China might be. Pakistan has almost
the same Defence power as we have.

Our Air Force is small; it is not very
big. Our Navy is almost a pint sizc
Navy.

Therefore, 1 would like to say.that
when we are thinking of our Armed
Forces, we have to take into account
the countries that surround us and
plan for the futuré. I hope that the
events that took place, the grim drama
that was enacted just beyond the
Himalayas, on the roof of the world,
will not be missed and correct conclu-
sions will be drawn from what has
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been happening there during the last
month or so.

My grievance is that though we say
that our Army is very fine and our
jawans are very gallant, we have not
been able during the last 10 or 15
years to evolve a military science of
our own. I am not saying that we
can have altogether a different military
sc.ence. But you will find that it
differs from country to country
because they take into account the
geography of the country, the genius
of the people, the equipment that they
have; .and all these things are taken
mto account and some military out-
look or strategy is evolved.

It is no use saying always that our
jawans are very good and their fight-
ing qualities .are excellent. I am
reminded of what Gen. Weygand said
in France. He said, on the eve of the
last Great War that the material which
the French Army had was first-rate,
its fortifications were first class and
its morale was excellent. You know
what happened to the French Army
when the Germans attacked it; it was
scatlered like straw. Therefore, I
would say that it is not only enough
that our jawans are good so far as
their morale is concerned, or they are
very courageous. It is all true; but,
what about the equipment that we
have? What about the strategy; what
about the other things, that is, the
industry and what we can get out of
our industry? All these things will
have to be taken into account.

Take, for instance, a country like
the United States of America. You
will find that they have unparalleled
resources so far as their productive
power ig concerned. So that is strong
point. 1f you take England, you wil?t
find that they have a particular stra-
tegy or defence outlook. They know
that theirs is an island. Therefore,
they have an adequate Navy and ade-
quate air cover. That is their strategy,
They also take into account the genius
of the people, people who play cricket,
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that 12 who do not get easily disheart-
ened, who can hold out long That 1s
the genius of the Br tish people

In China, Mao Tse Tung once said
that it is a handful of mullits and rifle
that can stand against all the attack
and equpment of Chiang Kai-shek
That 1s the gemus of the people In
Russia, for instance, they have vast
space and Stalin could take his Army
hundreds of miles into the interior and
still fight back

In India we will have to find out
whether we have got such ample
space, whether we have got the morale,
whether we have got the eguipment
and whether we have got the necessary
productive capacity All these things
will have to be taken into considera-
tion

What I complain of 1s that in these
reports or in the speeches that are
made here on behalf of Government
I do not find any account being taken
of all these facts Therefore, I would
lke to submit that all these pomts
should be taken into account and there
should be no hush hush about it

Take, for instance, the American
soldier He may be as brave as any
other I hope he is as brave as our
soldier or the British or the German
or the Russian soldier But look at
the equipment that they are giving
him In this number of the Time
dated the 27th October 1958 they have
given almost a whole list of the new
equ pment that 1s being 1ssued to the
American soldier Out of this list
which 1s long, I will only sample out
4 or 5 different items

“Explosive foxhole digger, a
5-1b gadget that blasts a hole in
the ground that 1s 33 1t deep, 3
ft wide

Silent-sentry radar set, resembl-
ing old-style box camera on a
tripod picks up movement within
800 yds under any conditions

CHAITRA 18, 1881 (SAKA)
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M-14 rifle replacing the familiar
garand M-1 fireg 7062 mm
NATO ammumtion, which 1s smaller
and lighter than the old 30-cal ammo,
Gone 1s the bayonet”

“Irradiat J food, treated to kill
any germ-producing material n
most perishable foods can be kept
1n a simple plastic bag be prescrv-
ed almost ndefimtely without
refrigeration,”

That 15 what they are doing so far
as the American Army 18 concerned

Shri Joachim Alva (Kanara) Our
Budget will only fit in the r key-hole.

Shr:1 Goray. I mentioned Mao Tse
Tung also

Look at the recent British Budget.
Here 1s what Mr Aubrey Jones says

‘The Army was entering on a
stage of considerable change
There had never been a period of
such a concentrated stage of
re-tquipment as there would be
over the next two, three or four
years In the early sixties the
rifle would be compleiely new and
the machine gun would be a new
one and of continental adoption
The howiizer mortar would be
displaced by the Italan Lght
pack howitzer This was being
tried out and would be droppable
by parachute A new tank gun,
the 105 mm was i production
now It was the best of its kind
in the western world It was
hoped that the United States and
continental countrieq would stan-
dardise on 1t"

The point that I want to drive home
15 that we must try to see what we
want to do for the soldier In the
report there 1s hardly any mention of
the equipment of the soldiers or the
new arms that we are trying to
develop

Just now Mr Alva said that it takes
a lot of money It i1s true What I
want therefore, 15 not more money
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but more speed and more earnestness
with which we go about these things
In this connection, I want to bring to
your notice one thing In 1848 there
was a committee of experts who
recommended that there should be
umiform ration for all the three wings
of the Defence Forces For the last
ten ycars we have been considering
that and nofhing has been done Thi
has been referred to m one of the
reports of the Estimates Committee
and still I thnk no decision has been
taken This 18 the pace at which we
are moving while 1n other countries
they are quick to change takmg mto
consideration the new things that are
coming for instance, seientific develop-
ment new munerals that are being
manufactured the new plants that
they can bwld All these things are
taken into consideration and a defence
policy 15 so evolved that it smts all
these new developments

1 would now like to take up the
point regarding morale and tradition
What about morale” There 15 a very
fine book that has been recently
brought out in Delhi in which I find
that a reference has been made to
what happened in Europe during the
last war They pomnt out that there
was concentratcd bombing mn Ham-
burg and in one raid alone, 35,000 to
40,000 were killed and an equal num-
ber mnjured They have pomnted out
that when we are considering a coun-
try ke India we shall have to see if
a city lke Bembay or Del or
Calcutta or Kanpur was bombed what
will happen to the people? Will they
put up a resistance and continue pro-
duction ag they did in Western Europe
or in England It 14 the morale of the
people that counts 1 entirely agree
with Prof Sharma who has said just
now that we shall have to see that the
morale of the people 1s built up When
such contingencies arise people must
not run away from these places
because there has been bombing They
must regroup themselves and try to
produce whatever they can wnth all
-the shattered material that will be
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there Seo, this morale is wery
necessary

Then there 1s the health and the
education of the peoplc In the last
war we found that even at the highest
pitch wt could not recruit more than
two million people That was the
highest pitch or the highest stage of
recrunment ever reached Will it be
sufficient 1n a t me of emergency?® It
will not be Therefore, I am saying
that all these aspects will have to be
taken winto consideration If menfolk
go to the forward areas will the
women take their place m the indus-
tries or in municipal services® 'That
15 what happened mn England As soon
as they found able bodied young men
had gonc to the front, all these services
were managed by women I am deal-
ing with these points in detail because
I want to bring 1t home to the Defence
Ministry that we shall have to look to
all these aspects and prepare the mind
of the people from that point of view
I am not saying that a war psychoms
should be created but people must
know that these are the emergencies
that people will have to face and from
that pomnt of view they must bt
trained and educated and equipped

About equipment, 1 would lLike to
say one thing Our ordnance factories
must be reorganised In the reports of
the Estimates Committee—Nos 40 and
42 it has been pointed out that what
you are producing there 1 good but
we have got to produce much meore
So far as I could ascertan I find that
we have the best equipment there In
spite of the fact that the equipment 1s
very good and first-rate, the average
effective working hours are not more
than five, they are 4} hours or five
hours per day If we really try to
find out how much the workers are
putting :n how the work could be
rationalised and how they could be
induced to work more, then I suggest
that we can save a lot of money, we
can produce much more While T am
dealing with the production of these
ordnance factories, I would like to say
that there is a little humour in the



1¢797 Demands

report that has been given to us So
far as the production from ordnance
factories 13 concerned, these are the
itemg that we are manufacturing

Pressure cookers, meccano sets, blood
pressure testing instruments, stetho-
scope, hypoedermuc syringe, gas generat-
ing plant using cow dung, window air
conditioning umits tractor, self-pro-
pelled plough, microscope pathological,
automatic coffee machine, etc I do nct
know why the ordnance factories
should produce a gas generating plant
using cow dung or automatic coffee
machines  Is it really necessary for
the ordnance factories to manufacturc
such articles? It only shows that m
the ordnance factories we can product
these things  So also can the private
secior Bu I wauld hike to know cost
of production Have you cver taken
into account the cost of production or
1v 1t only just to show to people that
we can producc these things? Is 1t
rcally necessary for you to do it? I
think 1t 1s not at all necessary On
the contrary I think that some of the
things that we have been manufac-
turing should be handed over to the
orivate sector For instance you will
see that these coffee machineg can cer-
tainly be given to the private sector
You can give them the know-how
which they have not You can give
them assistance 1 would say that
even 1n respect of the rifie barrels or
thmegs of that sort why should not the
private industries be asked to do 1t
Only then we will know whether
what you are producing 1is economi-
cally produced or it 19 only a fancy
product

Shri Jaochim Alva Rifles and pis
tols have gone into the black market
through the private sector

Shri Goray: What we are producine
also goes to the black market and
Shn Alva must be knowing it very
well TUnless the experts working in
the private sector are associated with
a particular industry you will never
be able to know whether what you
are producing 15 being economically
produced or it 1s only a faney pro-
duct I would ke to draw your
attention to the suggestions
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made by the Estimates Commuttee
whick has said that whatever
you are doing m the ordnance factories
should be evaluated by the private
sector people so that they will be able
to bring their know-how and expert
knowledge and through therr help 1t
may be possible to find out whether
these things could be cheaply pro-
duced

Mr Deputy-Speaker The hon
Member s time 15 up

Shn Goray 1 have just spoken fmn
fifteen minutes

Mr Deputy-Speaker For over 22
minules

Shri Goray Five muntes morc and
1 will conclude About 1ndustrial
deveclopment in the country, I would
like to point out that 1 do not know
whether the Defence Ministry 1g taken
into  confidence and whether 1t is
consulted because what I find 1s that
the Indo Gangetic plan 15 being
rapidly developed From the defence
po nt of view I suppose 1t 15 not really
good to put all our eggs in one basket
Whether 1t 15 an o1l refinery or steel
industry or fertilisers or railway
engmes you will find that they offer
very good targets to any enemy who
cares to bomb the cities or these
mstallations I would say that the
industry should be dispersed because
you will find that raw materials are
dvailable in other parts of the coun-
try also 1 am not raising this 1ssue
from the point of view of creating
a North wversus South feeling but
purey from the pont of wview of
defence The concentration of indus-
trial development in this particular
belt 1s not very good There 1s an-
other point Eighty per cent of the
recru tment of officers and men 15
confined to this particular belt That
also 1s not good There are races in
other parts of the country There are
people 1n other parts of the country
who are equally martial and there-
fore, I would say that you should tap
those sources also because if at all
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India 1s attacked—which God forbid
—thig particular industrial as wel] as
recruttment belt will be the first to
come for attack Therefore 1 would
say that there should be some eggs
kept 1n a separate basket

About the personnel, I would point
out that as far as 1t 18 possible the
Defence Minisiry should see to 1t that
the discontent which prevails in the
civihan ranks 15 removed Pointed
mention has been made 1n the Esti-
mates Commuittee Report to the MES
‘branch, and they have said that the
civil engineers m the MES branch
find that their ways to promotion are
blocked They have pomted out that
in this particular branch there 13 no
reason why civilians should not be
given more scope I would lhike to
speak about the store-keepers also
because I happen to be a patron of
their association You will find that
the Est mates Commuttee has also
referred to that, and i1t says that out
of a total cadre of officers of 106, so
far only 21 officers have been confirm-
ed after 13 or 14 vears' service If
people who have been drawmg about
Rs 600 or Rs 700 today have to go
out of service tomorrow, they wnll
have a pension of Rs 70 or Rs 100
and not more than that It 13 a very
anomalous position I would, there-
fore, say that whether i1t 15 the MES
or the store-kecpers or other wing of
the Defence Mmstry, you should see
to 1t that it 15 not nccessary to go on
militaris ng all the departments,
because sometimes 1t happens that the
very fine material which we are wum-
ing out of the National Academy has
to waste 1ts talents on activities which
are civiian n nature Why should
those trained people be put in charge
of stores and all those things® They
will only be wasting thewr talents
there Civilian officers who are fit for
these things should be put there I
may mention here the Hoover Com-
mittee report in US A, where they
have stated that support organisa-
tions hke stores should be manned
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entirely by civilians Therefore, I
would beg of the Defence Minister
that he should look into these th ngs
personally and try to give justice to
the civiian employees in these depart-
ments

Mr Deputy-Speaker: I may make
clea: one thing Hon Members who
ao not belong to parties and call
themselves unattached—or we call
them unattached—must condense their
remarks within a short perod of 10
to 12 minutes Shm Naushir Bharucha.

Shri Naushir Bharucha (East
Khandesh) 15 minutes may be gaven
It 1s a vast subject Sir, 1 am glad
that this House hag concentrated its
attention more and more on the
realities of the problems involved in
defence The security of India can-
not be guaranteed by the mere nature
of our weapons nor by the tramed
personnel nor by the gquantum of
armoured plates that we accumulate,
much less by our wasteful expendi-
ture It can only be guaranteed by
deep and purposeful thinking and by
psychological disciplining of the
masses I am not at all referring to
the very dadvanced tvpe of weapons,
nuclear and guided missiles My plea
15 that our forces are not equipped
intelligently even for a conventional
war, not a conventional war of 1959
but even a conventional war of 1030
A sense of urgency undoubtedly
attaches to defence, because while we
may rest assured that the people of
Pakistan may not desire war with
India, onc can never tell what may
happen Whith a military dictatorship
a war may be tiiggered off accidental-
ly or it 1s conceivable that one may
evolve from mere border incidents
Therefore, 1t 15 vely necessary that
there should be a reappraisal of the
defence requirements mn the lLight of
the intelhgent defence strategy for
our country

The first point to be remembered 1s
that we talk too very vaguely when
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we talk of defence strategy and we
do not relate our strategy to concrete
facts. Assuming for a moment—
though I do not believe a thing like
that is likely-~but assuming for a
moment that Pakistan 1s a potentially
hostile country agamnst which our
defences have to be equipped, then
the geographical areas have to be
borne .n mind and they will have
naturally a deep influence on our
defence strategy as also the type of
equipment Pakistan possesses, and the
technique of defence that Pakistan
may adopt Let us proceed on con-
crete facts Supposing a war does
break out, then the first question that
arises with regard to our strategy ls,
where will Pakistan attack—by land,
sea and ar: and what will be the
nature of the attack and what our
defence strategy and the strategy of
retaliation would be and how our
personnel and equipment will serve
thieirr purpose, because unless our
equipment 1s relatéd to concrete
realities, the equipment has no mean-
ing.

A glance at oar map will show that
Indian territories within the striking
range of West Pakistan based bom-
bers, assuming refuelling facilities on
the border areas of Pakistan and
assuming the range of 800 miles for
their bombers, will cover Punjab
right up to Delhi. That area will
come within the striking range of
Pakistan-based bomber. So also, will
be Rajasthan, the whole of Saurashtra,
North Gujarat, right down to Bombay
—though Bombay is a little bit dis-
tant; the whole of Assam, West Bengal
and parts of Bihar and Uttar Pradesh
including our steel plants and our oil
refineries and other things will come
within the range of East Pakistan-
based bombers. The chances of attack
by sea on the west coast will be
almost nil. There will be attacks of
some nuisance value in the Bay of
Bengal from the sea. The land attacks
will be along any plare on the
hundreds of miles of our borders, both
with East and West Pakistan. There-
fore, taking this concrete case further,
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what would be the nature of the attack
that Palustan will launch?

Th.s 15 all with regurd 10 the yeur
1939, and not 1959. 1 said we ure not
prepared even for a conventional war
of 1839 1in those cays i1t was very
common for attacks 10 consist of high
explosive bombs and kilo bombs that
is the incendiary bombs. Ewen toaav
the kilo bomb could be used. Tnev
call it a kilo bomb because 1t weighs
oniy one kilogram or about two
pounds. One bomber may carry as
many as 3,000 incendiary bombs and a
squardron may carry as many as 30,000.
In Bombay, at the time of Secona
World War, we used to practise with
practice kilo bombs. It is impossible
to extinguish it with water. It cannot
be extinguished with water. It will
burn furiously for 15 minutes. The
heat emitted by it 13 s0 ntense that
the heat will pass through successive
thin steel plates. It will burn and
make holes througn successive steex
plates. That is the capacity of a smali
kilo bomb which 1s =an out-dated
weapon today. Assuming that an
attack on Calcutta or Ahmedabad
which is practically a next door targer
for Pakistan, is made. 30,000 bombs
could be dropped. Assuming that oniy
one per cent will be effective, there
will be 300 fires started simultaneous-
ly. Neither the fire brigade of Cal-
cutta nor Ahmedabad is capable of
coping with that type of emergency.
and unless the civilian population 1
trained in fire-fighting and provided
with fire-fighting appliances, you ean
well imagine what the position wil}
be.

‘When 1 discussed this question in
the beg:nning of the sessmion. the hon
Prime Minister said that if we start
civil defence organisation the public
will become panicky. I shall deal
with that in a somewhat greater
detail. Let us assume exactly how
an attack develops. Supposing Pakix-
tan attacks, then we presume that they
have got radars capable of catching
the raid.ng aircraft on the gereen and
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communica it to the central con- It is also presumad that i

trolandtg:?muu control will aircraft is forced to fly high, it will
arrange for the sounding of the alert. not be able to hit targeis. In a huge
The Firstline fighter interceptor air- sprawling city like Calcutta or
craft will be duly informed and we Ahmedabad, where - thoutends - of

presume that we have also got a suffi-
cient number of anti-aircraft guns and
searchlights. Assuming that all these
things are there, assuming the
adequacy of those weapons, what will
be the result? 99 per cent of the
bombers will get through. Let there
be no illusion on this score. If we
once adopt those premises, a vast
number of bombers will be bound to
get through to our country from
Pakistan territory and there is no
doubt about it, and ours will also ge:
through in that territory. Then,
immediately the need for training of
the civilian population becomes evi-
dent. Qur Government is suffering
from dangerous illusions. ‘That is, if
the training of people for civil defence
starts, people will become
Assuming it starts panic, is it not moﬂ
desirable that we start panic while
there iz peace and time to organise
and calm down rather than that
we have panic at a time when
actually war starts? What is more
sensible to do? Our Government
seems to be allergic to ecivil
defence. It says: no civil defence.
300 fires may be started by one bomber
squadron without the population being
trained to do anything and without
your fire-brigade and the other re-
sources being adequate to cope with
such disaster. Yet we are told, ne
civil defenew Yeu may spend om
aircraft carriers but no fire-fighting
appliances at home. Hat is the flaw
in our policy.

We have got dangerous illusions
that the anti-aircraft gun will force a
raider to fly high. It does not Nine
times out of ten, when a target has
to be hit, the bomber flies and dives
80 low that the anti-aircraft guns
become totally useless for such low-
flying aircraft. Yet we have got
illusions about the protection from
bombers through anti-aireraft guns.

incendiary bombs are simply somtter-
ed all over, who cares for hitting
particular target? stn,

from this illusion. We also fee] that
the fighter aircraft, though very use-
ful in a limited way, is going to pre-
vent the raiding aircraft from drop-
ping bombs. Nothing of the kind, The
whole idea has to be revised thorough-
ly.

Let ug assume for a moment that
an attack develops and this is the
position. How are we going to have
our defence strategy? What is going
to be our defence equipment? The
first thing to remember is that a total
war cannot be waged without the
intelligent co-operation of the whole
people. The Government does not know
that simple fact. Civil defence services
cannot be built up overnight; it takes
years; it takes three or four years to
build it. Thirdly, it is no use spend-
ing on aircraft carriers if people at
home cannot have even simple fire-
fighting appliances or even first air
equipment. So, what should be our
strategy? 1 am directly coming to
certain things and 1 want them to be
discussed. I am not asking the hon.
Minister to discuss secret tactics. But
the broad strategy should be discussed.

1
]
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should not be wasted on anti-aircraft
guns It ymparts an 1llusory sense of
safety, it does not give protection
Our emphaus should be shifted com-
pletely from high explosive bombs to
small kilo-bombs and incendwary
bombs Our strategy shoulid be to
burn up the enemy areas with the
help of these bombs, not blast them
out Kilobombs can be manufactured
, on-a mass scale i our ordnance
factories Why don't we do that?

Then, our eflort should be to have
self-suficiency 1n aviation spint It
1s no use having aircraft unless you
are prepared to have aviation spint,
because that cannot be imported in
times of war All your good aircraft
wil] be grounded for want of aviation

spirit

Then, what about our naval stra-
tegy?” We have a coastline of 3500
miles and great changes have come
in naval strategy as a result of the
striking power of the bomber, Capital
ships Crumsers and any category of
warsh ps carrying heavy guns are
completely out of date Shore bat-
teries have become museum piece
Still we go mn for cruisers and air
craft cairers which 15 a dangerous
illssion which must be scrapped Air-
craft-carrier 1s definitely outmoded
and yet 1t has been purchased, so far
as India 1s concerned, without any
purpose When I raised that pont
last time, the Prume Minister got up
and said that it extends our striking
air power Good, even a school boy
knows that But what do we want to
strike at in the broad Indian Ocean?
If you want to extend your strking
power, there must be a purpose All
vour targets in Pakistan or for the
matter of that, i1n any country that I
can conceive of surrounding India,
can be reached by land based aircraft
Then, where 15 the necessary for big
awrcraft earners” Nobody can answer
that question Still we spend crores
of rupees on the mircraft carrier Then
we may have to spend a lot of money
to have an air umbrella to protect the
aircraft carrier It can be said, sup-

-
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posing there 18 a raider 500 males away
from Calcutta or any Indian sea port,
your awrcraft may have to go, meet
it and bomb it, i1t may be outside the
range of a land based aircraft But
let the surface raider come within 200
miles and we can take care of it with
our shore-based aircraft There s
absolutely no purpose in extending
striking air power, unless you are a
power having far-flung possessions,
which 15 not the case with India
Therefore, 1 say that our strategy 1s
not related to realities and to our
requirements

Coming to the gquestion of naval
strategy, what 1s the best protection
of our 3500 mile-coastline” I would
suggest that the west coastline may
be divided into five sectors of 200 or
250 mules each, each sector having
refuelling facilities Then, we may
create a reconnaissance headquarters
in each sector which will keep the
particular sector under constant obser-
vation during the war to detect enemy
surface raiders Then, striking force
of dive bombers should be suitably
located at one or two places only in
the entire coastline

With regard to submarmmes, which
in a sense 1s a bigger problem, I am
of the opmion that still the good old
depth-charge 1s as effective and neces-
sary for our purpose Instead of air-
craft carriers, our requirements should
be mine-sweepers and mine-layers
Mine layers are necessary, because mn
times of war, our harbour has to be
protected with an apron of floating
mines Therefore 1t 15 necessary that
our ordnance factories should produce
sea-mines, land-manes, magnetic
mines and other equipment °

So far as the army is concerned, as
several hon Members have said, parti-
cularly my hon friend, Shn Goray,
our lapd frontiers are so vast that the
enemy will be able to break through
at hundred and one pownts So, we
will have to depend, by and large, on
the civilian population to take care
of those enemies who penetrate deep:
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into the country. So, i1t is necessary
that our ordnance factor.es must go in
for mass production of small arms,
particularly sten guns, kilobombs, etec.
This is necessary because, ultimately
the public will bear the responsibiity
of meeting the raiders on land.
‘Heavy fleld guns and all big guns
are completely out of date. I hope
that we are not wasting our money
on that.

Mr. Deputy-Speaker:
Member's time 1s up

Shri Naushir Bharucha: 1 wanted
t0 say s0 many things about tanks,
armoured cars, etc. But I w1l skip
over all of them, since I have no time.

The hon

I will conclude by saying that the
Government has sadly neglected the
home front which 18 as important as
the battle front Defence 1s organised
as if 1t is the sole responsibility of
the Armed Forces in which people
have no part to play, except that of
bemg helpless spectators of outmoded
defence equipment at exhib tions,
‘Even a blue-print of defence strategy
is not prepared, on which the public
<an be taken into confidence. Thers
are dangerous 1llusions about the
effectiveness of various categories of
useless weapons we are collecting at
terrible cost No thought .s paid to
Questions of mass psychology, and
.masg reaction, of an untrained
Populace to the fall of the first bomb
they have ever witnessed in their
lives,

Fimnally, I wish to remind the hon.
Minister that “a battle 15 a terrible
drama” as Lloyd George once said,
“moving with swiftness and the con-
fus on of a whirlpool to a climax and
ultimate decision; it leaves no
time to improvise methods of help”.
8ir, one would be prepared to
be killed for his country by the
enemy’s bomber, but one 18 not pre-
pared {o become a sacrificial goat at
the altar of Government’s incompet-
ence.
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Shri M, R. Krishna (Karimnagar—
Reserved—Sch. Castes): Mr., Deputy-
fipeaker, it is very well known not
-anly to the people of this country but
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this country we are not convinced by
them, and I still do not believe when
the Government assures the people
and tries to create confidence in them
by saying that all the weapons or
ammun t.ons which have been founi
in the border Afirings. were mot
those which have been supplied under

assured of the military supp.ea at
the time of emergency by another
country and it is only then that they
would come forward to fight w.th »
th rd country. Here, in the case of
Pakistan when they are having
enormous stocks with them that can
give enough courage not only to the
fighting men but also to the people
who are at the helm to do anything
with that. It is not that the moment
they get any superior type of weapons
they start putting them into action
immediately, It is not necessary for
any country to do that 8o, it has
become very necessary for this coun-
fry alwo to equ'p our defence forces
with effect.ve weapons.

We have just mow heard Shri
Bharucha saying about the recent in-
novations and about wvarious th'ngs
which are now in uwse. No doubt, ou=
couhtry cannot equip our military



mmutes. It is not even 25 howrs
‘When this is the pos.tion of England,
1 do not know what could happen

the defending country whch is left
in a very disadvantageous position
The attacking country always has the
initiative and above everyth - the
attacking country will decide such a
time for attack which would help it
to take the enemy by surprise. There-
for, we have to be prepared for every
t'me and we cannot just depend upon
our obsolete weapons. We cannot
always hope to get things whenever
there is any necessity,

It is said that the country which s
industrially strong can alone say tha!
it 19 m litarily strong. Therefore it
becomes necessary for a country which
is always faced with an enemy to se=
that the ndustries in that country are
very effectively arranged. Today w=
find in our country that there is no
co-operation or co-ordination between
the private industries and the defence
forces. In England and in wvarious
other countries they get the most of
the Defence requirements from private
sources. Weil, in this country we have
heard the story of the chassis of
trucks. They had been given to the
¢ vil sources but they could not be
able to build the bodies. The resufit
Is that the Defence Department them-
selves have to think of building the
bod'es. This is the type of co-opera-
tion that we are having from th=
industry. As long as our industries
are not developed to meet the Defenc=
requirements, I do not th'nk, even it
we might purchase or get n the form
of aid from various other countries
very effective weapons, that they-will
be-able to serve us in the tme of
need, ‘Therefore my suggestion would
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be to constitute an expert techmcal
committee to go rouid the country o
see ag to what are the ndusiries

‘which could be tspped at the time of

emergency. It is no good merely to
ronvens a meeting of all the g
industrialists here and ask them whe-
ther they would be able to produce
e rtain things which are requ.red far
defence. That is not going to serve
anv purpose. Today most of the
industries are financed by the Gov-
ernment and it becomes necessary for
those industries also to see that the
Defence Forces get certain things
manufactured 'n those factories. It
would not be difficult. For instance,
s tank consists of about 7,000 parts.
All these 7,000 parts could be distri-
buted to warious industries in the
country.

Now, the Defence Ministry is taking
up the task of manufacturing tractors
ard multi-fuel trucks. It is a very
nice thng We congratulate the hon.
Minister for taking this over. But
here aga n 1 would like to caution the
Defence M nistry not to think ot
manufacturing right from the rm to
the roof in the Ordnance Factories
Thev will have to create a lot of
ancill arv industries or feeder indus-
tries which could be tapped at the
right time. The Defence Mnister
sl'ould see that whatever they mav
produce either in the’r workshops or
in their factories, should serve only as
models for the private industries to
copy. If the technical committes,
wh'ch would go round the country and
know that at the proper time they
could depend upon various other
factories in the country, 1 think the
country’s defence will be quite safe.

Again, Defence workshope are wvery
well equipped with modern machin:
ery. Just as we are now thinking of
multi-purpose  things, like multi-
purpose schools, multi-purpose food
end wvarous other multi-purpose
things, if the Defence workshops could
alro be equipped with these types of
mach'nery they w'll be able to meet
not only the Defence requirements
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but in case the country decides that
we should not have anything to ao
with defence at that time they can
even be switched on to civil produe-
tion.

1o8:8

Just now our hon. friend said as to
wky the Defence workshops should
be asked to produce thngs which
could easily be produced ir. the cvu
factories. Some time back when we
heard about surplus labour 1n
credmance factories and depots, 1t was
suggested to them that perhaps the
surplus labour could also be utilised
for producing certain things like these
to avoid retrenchment But uow In
cnse the Defence factor es and work-
shrps could th'nk of better things 13
be manufactured in those workshops
they can definitely discard manufac-
tur'ng these things and can entrusr
ttem to the civil.

The Defence Ministry has left a
standing monument in Ambala. The
country feels—the hon. Members o*
this House also feel—that Defence
should not be a very costly child (»
tris country and that Defence itself
should be able to manufacture various
things. In Ambala the Defence Forc™
have left a standing monument. Trey
have built very nice houses, It has
taught a lesson to the MES wh:ch is
also said to be the money eating de-
partment of the Defence Deparime~t I
ac not accuse them because when the
MUL.S. iz compared to its civil coun-
tcrpart, the P.W.D,, they are definite-
ly doing a much better job than the
£.'W.D. But still because we will havo
to satisfy this country and we will
have to leave something permanent,
I have & few suggestions to make,

We have got the sappers ana
miners. The job of the sappers and
miners is to lay roads and construct
br'dges. They could be sent to
inr-ous places in the States where
these kind of things could be done.
BHI1 you would not be divert'ng their
traimung or whatever they may be
doing there, that wou!d add to their
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i the case of the Pioneer Corps, even
if they want to have the short service

Ministry will be domg a really
wonderful job and they will be get-
ting not only very goud results but
they will get the appreciation of this
country’s people. The engineers also
can co-operate w.th this P oneer Corps
and the Pioneer Corps, I do not th nk
wiil cost the Defence Forces heavily.

Mr. Deputy-Speaker: Then hon
Member's time 13 1'p

Shri M. R. KErishna: Since you
have rung the bell, I would now like
to switch on to something which is
real'y important to me. I think if
the hon. Defence Minister could try
to brng in a change in this he will
be hailed as the Frederick Duke of
York who introduced not only very
good reforms but also left some very
good standing institutions for Eng-
land. In Eng'and Lord Edward Cor-
dwell has dispensed with the system
of purchasing commissions in the De-
fen~e Forces. There used to be a sys-
tem A man who pays more money
would get a Commission. From
Second Lieutenant, he can become a
Major, This system was preva'ent in
England. It was only the Caldwell
Reforms which put an end to it. 1
am sorry to say that, in bur country,
this system perhaps, is existing in a
different form. Officers to the Defence
Forces have to come from the feeder
institutions and these feeder institu-
tions are still being maintained on the
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same old lines. The rules and regu-
lations governing entry to these
schools will not pernut enybody ex-
cept the wealthy persons’ sons Ad-
mussion fees and monthly fees range
from Rs 300 to Rs 500. It 13 1mpossi-
ble for any ordinary person, however
eminent he mught be, however phy-
sically strong he might be and what-
ever qualities he might have to take
in miutary lessons and mlitary
spirit, to get admussion there, since
they are still very cost y imstitutions.
In other words, they are left only for
those people who could pay a high
price

Coming to the Cantonments, they
are ncglected The State Governments
do not cater to the needs of the peo-
ple 1n the cantonments, nor are the
Cantonment Boards financially sound
enough to do anything m the canton-
ments For instance, in the Secunde-
rabad Cantonment, even though this
cantonment cou'd produ-e three very
good players to go nd participate m
the Olympics in  Football, yet the
Cantonment Board has not a sngle
pie to spend e ther for a stadium or
for sports or for any such thing I
want the Defence Ministry to take
note of this If they really want to
feel themselves proud about the Can-
tonments, and if they want the can-
tonments to be really separate units,
they must also try to spend on these
things
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& fog aga & wrer foer o Faformr
ferm frasa it 31 & s
& W ST A Ot ¥ ¥ W ow
szt forad e #fee 97 o o A
afeg ¥, sowr g afafiey o<
fusrt wfgg 1

W warET § e e e
faecdt wfrets & ot fofw wfadw
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[ wforr ficx]
% ¥% ¥ weww P wfgd + e
wreT At @ Lo wXdE el fafrer
e ¥ W fadedr wewwTw & fag
v ar7 A fe wfaw ff sie ot
Wl S 8 ¥wd v F ¥ oy awd
g1 o fomwy s fafge amee & fonr
wr wwar § e fofewr fevrddem
# wex TwEtk fear s wfed |

WY 57 S ¥ ag Wy fn fedy
gfagds w1 99 ™R, WA TAR,
g WA WX &Y F g wend wr o
w19 ot @, N ¥ ® wR § oo 99
e & o Tt g Wk & wwe
fis fedm wfemin & ag w @ @3
wifgd st 7 Fewwds fedt o =nfa )
gg BT aF W WO AR o &
¥ T fgd oK = aw ¥ I
A & gAY ST F o Peer @Y
fefemm Y § 1 fedg & &y
&Yt fqa, fedr &Y & aver fy et anfed
WX wer Ny fedw ¥ ff grafyg
@ =f & | 9 "ag I Fw F
a¥ g1 g fomd fv form ol
THAT AT § I qeg )

ﬁﬂ@gﬂﬁﬂtﬁ!fﬂ:ﬂﬁa
o To ST T wfaqda ®) w3y
faar oy wfgd |+ & s g e oag
wrto TTe To WR TR AfdTdT @
wgz iy & o fe SR A oy F
woft @7 & g o a9t § Wi
A &F J 2w wrer adh & ordr &
o g & 7t @ ¥ fewwtw oAt
grewt g wrie t7e Qo WX TW
wfeoda & oY wfadqe wedt § Ay
wridz afew § @yw e § qraW
femr I

el fiw ag ¥ Fr & T
RIT €FF TG T TAAAC ¥ ey A oY o
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¥ o it Fe g a0 gt ok g
W g ard § 1 & wgw g A
et oy o ofeadty ¥
o ¥ vegw & oo

frad awr it A sgar WEAT
wg ay § fe Framifer wifr dir w-
wrafey s 9T wwr 91X fagr amar
tmgew A wlcamgediry &
aaaT g fs Wt gw a8 wmifer
wifmr av f demy & farg Zfar @
i@ & g fr fafgers afegdy w
WA 2 & &Y 3y Puwifer g
wrm § sy g7 as o s §
a9 §= 7w & |

gfar Atewd &1 9 ¥ 797 TR
o7 PR e fear s § ag aga
TEwr § 9a fr wroed e wfes
F3IME & WX F I WA F 7 9 q09
FLAKETFTATZ | FAHET QATSE
I %7 9 77T FTEAV 3 favr @ Wy
2 TI7 A 3107 FF F 74wy
T 3 TR faqdt

€0 a9 W1 g4 9 § 9NA A
fat » oAz wifead &t S8 Sk
X0 F qq vy ¥ 9w 7w frew wiw
# vo §HS WIHAE TRIE WIFE ATE
3 o & agg W o’ o |

o Y Fo Ho =T W
¥y wwE ¥q o Wfgy

gefar oeidma & fag N
m‘ﬁ st #ro wWo TR F
wF § o 7 Wy wgm g1 faady
R e A R QI ag §
T ¥ fag @R wardz fear aen
gk
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& wigar fs  sigfaeew e TR grer ot gy fag & wyr av fiw
it ¥ fag am o o s W T8 wrew AT 1,43y Har g o
wre o gqoeedt & @y W 3U o T o g e S ae
wet ¥ g & aray arg w g gay Frwaerame N o ¥

foeg 7o & g wAAY W Gur aw
|8 |

# wrgn ¢ fe wifedw fedtw &
w3t fe fafa 17w ) s fear srar
8 wx A sy fefawre @17 &
T @iy wR o AR A-wiR e
& oo § ®Ter T w1 Wk wav g
wafag & sy fe W9 wo TREe
wift¥r fems swilz; & feu
frd w3 AT yo gfawe wiiedw feiy
faxate & faz 1+ afe wom &
T @ W gE wieAw fedly
JEH FUN

o wawe Eqarae wnft ¥
qarfees® o § 9F FET IEA § AT
7z ¥ s @7 28vs ¥ aw f§ g@Er
a3y fag fedr fafer 13 g @t
I3 w77 1 s gw g7 FdSicaw wt
® ATETE W1 FX {,30,000 T IA |
qAHT W A7 g 2@T & fe Sy
TRR GA T WA wrgar g fm Swwy
R aTE a1 & gwwen § fe o
M o faT ¥ A a7 s 2 oy aga
€ w7 2 AT IR W@ T wW A W
¥y famr wr %< 7 Wfegg

AT A9 AR wgrEE AT A A
g1 ug T fafafeam swasaam
&1 o fawt % gwwy afaw & s
§ 9 wEar g & swwy ¥y few dr @
ghan @ T ofed arfe w0 we@
9 a7 A AT fede v aw « fea ot
fefaeerT & ara £ gloaar & w9
&t Zfan fr ot S arfe a7 G9e A
W1 FEdia T TRy TETT TTwIH 2 T® |

« ww { YT &1 A Breew e
NGRAT s SR F wd wEar)

T w1 AL e o woar & wgr
T Quoke ffad @t w0
wid w7 & I T qErs @ §
W wmger g fe ow 2wt
fewrgs vt & fag quoder #fad,
warew, eifne dvw, wiowfefend
g w2 arfe g7 w97 2w AN qeet
o figdt oft AR T F T FTH AT
¥ yrq femraa s &% |

W o feRe awe § @t veiat
¥ wk § wod # qw A p T
fregmidgn @A ST L O
2T qudY BNfr arew 23 F v gar
§ ot @ W A% oF faAed ™
TIYE AT TTY 1 W AR aTH & A
arted gudd § 1 vafeg & ewwar
F fs 1o 2% oX g9 o fedw aoe
7 %A FF NE wran w1 v
a@r fegr &1 @F 994X ¥ g o
ghagre 2w & fedw & ad AEA
Wfeg 41 & & 7g wpw fn w I
e ghiaaret &Y @fRd & fag @R
qUE ey TaT 7 A g1 ¥ & weEdy
¥ avg &4 T+F THT THG 9T qORO
Tl 1+ fow a@ & 0w, frark
WX gige & & soew ¥ fag g
BT iy @ < AT ¥wd fqew
9T &% 7g awre gham faa) & @ved
i @fF 7w wodr |y awa w

T w3 IF |

T WATAT § Tg W $ AT WA
£ & oo & qardy |7 orew W e
3 ¢ o fiw ol qwerdy Wi < vt
Y g Fereref § W T wvy o g
2 F wfer w3d qv W frelt g
WETHE # ATET WUA #E B <HAE w77
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[sft wfrer firy]

w et aft freer & 1 % W

fir g% wgdsy frsgaer T wifgd ot
fir fafred wiw fedix ¥ wacder @
e vu fafrey & swer o anys
X i foed e g O Bt T
¥ wsgT & v feard & € &0
¥ fag eda s sTgw gfas )

wifax § & frg ey w1 & WM
¥ a1 ¥ wy Wk wow o § W
it & fis 2gage &fe g § TAAde
 fag(ee wree & ani B vxe TR
w7 A7 ®auA fear & | ¥ w@F
ara & ara & ag wor < g R T W
fradr o erwde wad dwed
4 § fe @@ ofa at & qES @
witer grnfarew § Ow W
g% 1 | X7 forg ¥ fesdee § fw wae
T Ay A w9 ¥ w9 Ak faq @
X &z w1 Fearcde we fear ond arf
qg W o ¥w R ¥ WX TR
1 ¥ 9w ¥ wraw I ;W |

TF aTa # ST W 67 g ! 8
eyt ¥ wriFe #r oF o o9 fw
frat €5 dex § I70) wow &
et faar w3 ) 99 @OW & ATOET
fore SR CAR IO oL ATT W &Y
f @rAage F a1, qama WdeR J2
¥ qrg firer fagr mar | 99T Widew
§T & 7 acrfega @ 9k fra
CTE-0 YAz doc & I qEfauT
& | 3% I9%T A7 fre ATEE TIRAY

'y % faar Ta7 ) TEY TR B A7

fekz3z gar ¢ e 9ve A faege
Ty ¥ feqr @ @I IWET AW
dara Ghazw & w< fear wr o
€7 TFA & AEA AT AT
&2 oY WY ear Ix F7 §oT ANA
¥ Ty favrm war o 3w 1 g
Fox W M Ter Ty [T Wi

# ¥ fram? oard aw aw ey oft we-
o car o | e E SaeT
¥ oy § aga forer 0 & AR
feryges wree qraY o1 qg we § fo
TR AN % gt & fag § a
sqRdATG 1 ¥§ ¢ A7 W7
LindE SO

& woer aga qae § e areR
HE KT 1T AST T WM TNA R
wYer faar

Shri Augrobindo Ghosal (Uluberia):
Mr Deputy-Speaker, Sir, I must first
of all congratulate our hon Prime
Minister for adopting the 1deal of
panchsheel, perhaps, may be due tohis
innate goodness and aversioa to war,
arcordmg to some critics, but accord-
ing to bad critics hike us it must be
due to the weakness of our mutary
sirength and the deplorable conditions
of our Drfence orgamsations Today
ncbody knows where and when war
will break out, whether we Iike 1t or
not Somewhere current of cold war,
somewhere the current of hot war,
and somewhere currents both cold and
hot war passing at the samc time
Nobody thought, for instance, that the
problem of Tibet will come to the
limelight so soon Time 15 very bad
and in the present world no country
has got any constant friend and to-
day’s friend may be turned into an
enemy at the dawn of tomorraw India
has got two frontiers on her two flanks
end the country which surrounds
India can be called anvthing but a
friend. Some foreign pocket also exists



Now, the question arises* What have
we got' We have got neither ade-
quate number of personnel in the

we got the latest weapons or artil'eries
for our soliders It 1s no use telling
us that whatever is spent in D-[ence
1s for unproductive purposes, oecause
nobody will object to the expenses if
incurred for defending our Mother-
land

I will beg n with the Army 1 wvisit-
ed the National Defence Academy and
1 came to know that the number of
trainees there is becom ng less and
less every year It 1s not a very good
symptom So far I could understand
the reasons are the high expenses to
be in~urred for receiving the truning
and the method of recruitment that is
adopted I also understand that 1n this
recruitment language 1s another pro-
blem—I mean, Englsh language

What about our Ternitorial Army?
The Territorial Army 1s not perfect,
nor are their numbers adequate to
meet our neces.ity The performance
of the Lok Sahayak Sena s also not
very encouraging From the booklet
of the Defence Mnistry 1 find that
t11! the 3rd January, 1959 only 3,45910
persons were tramed so far This
figure 1s quite inadequate to meet our
requ rements In this connection, 1
would ke to siv something about
the NCC The NCC 1s s'1ll restricted
to the youth of the rich families set-
tled 1n the urban areas So, I would
request that steps should be taken to
ser that the vouth of a'l classes are
taken mn NCC so that it becomes a
people’s mi1tia

Regardmg Navy, Sir our present
organisation s inadequate to meet
our requrements As I have already
said, we have got a b g coastline and
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for defending that, we should have a
strong Navy But, our flest is tos
small

Regarding Air Force, we are poorly-
equipped Our Air Force 15 qute in-
adequaie to meet our requrements,
aithough i 1 & ‘ict thit vur plots
are considered to be the best pilots
in the world Modern weapons are
unknown to us.

In this connection 1 wish to refer
to an important point Mr Naushir
Bharucha referred some time ago to
the possibility of war breaking out
w.th Pakistan If we look at the West
Benga' border sk rmishes we find
that every day, these border skirmish-
es are happenung But no deflnite step
has been taken t» protect our terri-
torial integrity Though West Bengal
1s on the border of an unfriendly
country and its coastline is also the
most vulnerable point of the Indian
territory, still Government have not
cared to establsh either a strong
naval baca or a strong air centre near
about West Bengal, whereas Pakistan
is strengthening Khu'na as one of
their strong nava' bases just by the
side of West Bengal If a strong naval
base or nr base is not set up near
West Bengal, in a time of emergency
the Andaman and Nicobar Islands
may be cut off and swallowed before
any help comes from Cochin or Bom-
bay

As I was mentioning regarding the
border skirmishes w% ch have been
occurring duly, either damaging
some Indian properties or killing
some Indran nationa's, no effective
step has yet been taken by Govern-
ment to defend our territory or the
livey of the In-ian citizens, except the
some pacts and agreements Am I to
understand that our Government are
so weak that thev rannot protect the
peon’e of the border areas® In spite
of Punchshee! and in spite of 1ts
avowed faith in peace every countrv
has got a right to resist aggreeson
from a fore:gner power The pennle
of the border State are lov'ng ronfid-
en~e in our defenre orgamisntirn It
you fal to take the responsibiity of



Regarding defence establishments,
I would Lke to submut that if there
18 bungling anywhere, n the Gov-
ernment of India, it 13 m the defence
organisation I have visited a most ail
the impurtant ordnan~e factories but
evereywhere I have found a huge
percentage of machmnes lying 1dle I
do not understand why these machun-
es cannot be utilised and switched
over to civil production We have
scen that some attempts are bemng
made to have production of goods for
civil consumption But there also, I
bave found no co-ordination amongst
the different establ shments The civil
others are taken from the market by
the estabiishments on a fa~tory basis
individually Therefore, there 13 much
duphication and absence of any stand-
dard So, my suggestion would he for a
total as assessment of the manufactur
ing capacity of all the establishments
for the different items of cival produc-
tion Individual factories should not
be allowed to take orders from the
open market There must be a central
Paol of orders, which may agan be dis-
tributed amongst the different estab-
Iishments and factomes acording to
the r mach nes and theiwr capacity All
the departments of Government
shou d be first asked to approach the
Defence Mimistry for manufacturing
their requirements, and only on their
pleading 1nability should they be
allowed to place those orders with
private firms Secondly, they have got
no exchnange programme amongst the
differsnt nstablishments For instan-e
I may sav that the Jubbulpur Ordn-
ance Factory 18 improving the same
types of lathes av are being manufac-
f&ed by the Hindustan Machine-tools

those 1n the private sector But these
overhead expenses are not due to the
fact that better emoluments are given
to the employees or that more am-
entes are afforded to the workers,
but due to the fact that there 1s huge
wastage, planless procedure and mal-
admunistration

On the other hand I found m Cos-
sipore, Dum Dum, Kakinada, Kha-
maria, Jubbu'pur Kanpur, Bareilly,
Meerut, Kirkee, and Bangalore and
everywhere, there 15 discontent am-
ongst the employees over their sal-
aries and other amemites whch are
much less than those 1n the private
ccctor Too manv grades and scales
arc raising jeaousies and riva'ries
omongst the employees themselves

In th~ prototype machimne tools fa--
tory at Ambarnath, the salaries are
so lew that the authorities are finding
1t difficult to get skilled men for runn-
ing ther factory The apprenticen
that are being tramned there for three
years, after receving that tranng,
pay the wholr amount which 1s ad-
vanced by the private firms to enable
them to resign from their services,
and then jomn the private firms More-
over, there 13 indiscriminate treat-
ment at various wlaces, and mdis-
eriminate punishment and retrench-
ment of the workers, and also wi-ti-
musation of the workers for trade
union actwvities

So, I would like to draw the atten.
tion of the Minister to the miserable
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mdlﬂmsdthem employees,
snd I would request him to remove
their grievances, standardise their
jobs and improve their salary struc-
ture and give them better amenities.

Lastly, T would lke to refer to the
cuse of the INA soldiers, Justice can-
noét be done to them by simply giv-

mg a Ministership to one of them, but -

human consideration should be given
1 all those who are still out of em-
rioyment and are sufféring from star-
vetion, We also feel ashamed to hear
tnat even nowadays, Government age
nct allowing the -defence establish-
rent: to hang protraits of Netkji
Subhas Bose in their places, though,
we heve scen portraits of so many
other living leaders hanging with gar-
upds, cf whom we do not know what
vut poster'ty will write. So, T whole-
1.eartedly endorse the suggestion made
by my esteemed colleaguwe Shri D. 8.
Lieju yesterday regsrding the INA
men,

-In conclusion, I would like to re-
mind the hon, Minister that if we do
not keep the defence establishments
free from corruption. wastage and
maladministration, and if we do not
keep the employees sata‘isfied by
meeling their mininum requirements,
the people will lose confidence in
him, and this losing confidence in the
Defence Minister will bring catast-
rophe to the people of the country.

Shri Brendra Bahadur Singhji
(Raipur): 1 am grateful to you for
giving me this opportunity to speak
a few words. At the outset, I wish
13 congratulate the Ministry of De-
funce and the staff for one thing and
what T am saying is on the basis of
what I have heard from others. 1
irave got numerous friende in the
Zurmy. ond T have also got several of
my relations in the services from the
sepoy to the General

The morale of the Army which
nad fallen in the previous years, I
must say with all the emphasis at mv
command, has considerably improved
under the guardianship and ¢he ben-
¢valent feelings of the Defence Min-
isler. When I say. this, I can easily
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quote hundreds ol examples. 1 came
1o thic -House only a couple of yearr
ago, and I had read in the papers in
the past and also had heard from
tevernl peop’e what the monale of
our forces was prior to the presemt
Defence Minister’s taking over charge
¢ this portfolio. So, I feel very hap-
py over it.

Similarly, I shall be failing in my
duty if I do not offer my hearties
thanks to all the three services for
their loyalty, zeal and devotion whie
working in the four corners of the
world. Wherever they are, whether in
Indonesia, Egypt or any other place.
they have been giving an excellent
performance,

1 was amazed that none of the
speakers had mentioned a particular
point. Only last August when there
was a terrific trouble of not having
water in Delhi, the Army brought it
to us within 48 hours, and thus saved
the Delhi popu'ation. Besides this,
they have been working in wvarious
ficids also. The Army recently built
up nice residences for the military.
It is a very great thing, But I wou'd
ke to warn that simply because the
Army perscnnel bu’lt up this nice
colony, we should not now think of
making use of them fully in building
up other quarters.

,I am in full sympathy with the
Minister of Defence. His Ministry,
for the position is, if you will excuse
me, just like having helf a dnm
wives!

An Hon. Member: He has no wife!

Shri Ansar Harvanl (Fatehpur):
7le is a bachelor!

Shri Birendra Bahadar Binghji: On
fhe one side, he has to follow the
foreign policy or the external policw
that we lay down. On the other side,
he has to see what the Ministry of
Finance has to say. On the third
side, he has to see what even the Min-
istry of Education has to say, what
the Ministry of Commerce and Indus-
try hes to say. Then, he has to think
of his own Ministry, where there iz
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one man watching him all the time
the Fimancial Adwviser. On every
to put the whole thing on the Minis-
try, he has a say. 8o, in our criticism
to put the whole thing on the Minis-
try of Defence alone is not the right
thing to do

It is a pity that the discussion on
the Demands of the Minwstry comes
go late. It should have been given
top priority because this is a very im-
portant subject, but unfortunately it
comes at the fag end, and unfortu-
nately it is appreciated so much that
mast of the top-ranking leaders of the
House, whether belonging to my party
or the opposition, seem to be away
when the question of defence comes

Regarding the cut of Rs 25 crores
in the Defence Budget, who has done
it* Has the Ministry of Defence done
1t’ But would they have liked to do
it know.ng very well the situation and
afier the speeches made last year”
They know very well we have Goa
on the one side, Pakistan on the other,
arnd Tibet on the third But I can tell
yru that I am not afraid of all this
What 1 am con~erned with 1s the
morale of the forces If the morale is
there, let there be two hundred ene-
mres, we can still fight them

I may quote an example In the
‘ast war when Romel was attacking
Egypt, Lord Auchinleck was the Com-
mander of the Eighth Army When
Lord Montgomery took over, he was
briefed by Lord Auchinleck After he
“ad left, he asked his chief of staff
a simple question “I know the diffi-
cw.lties we have, but what about the
mora’e of the for~e*” And he was told
that it was pretty rotten That was
the one thing that Gen Montgomery
paid special attention to. and he de-
Lvered the goods as we all know

The time at my disposal iz very
short, and the previous speakers have
spoken brilliantly on various points
including nuclear and atomic war-
fare So, I would not like to go into
21l those detuls, but I would certain-
ly say that I am not happy over this
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cut of Re. 35 crores ove: defence. We
must also remember that last year
the Ministry ot Defence saved some-
thing like Rs, 11 crores. Not onmly
that, they also saved something like
Ps 24 crores on forelgn exchange, So,
wherever they can save, they have
been domng it. Recently they have
started indigenous production, and if
this develops, will be saving
more, but the savings should not be
frken away.

We must look at this question from
ancther angle also. When we save this
myney, are we utihsing 1t properly
or not? In this connection, I would
say that what my hon ,friend Shrl
At Singh said just now 1s 1n many
ways correct If wyou look =at the
Defence Budget what do vou e=e? I
am not saying that our Army officers
thould be paixd Rs 500, Rs 60U or
Rs 1,000 My only renuest 1s that
they should be paid like any other
officer At the same time we must
realise one thing. It 18 now neariy
20 yorrs, I am countnng frnm 1939—
even 1if you take out ten years, fg
will be from 1949—that the A m* n
fa~t all the three forces, have been
right on tip toe with one thing or
viher e ther on the Kashmir front,
the NEFA front, or doing jobs else-
where We have not got any relief
force, and we could not release them.
Cor.sequently they have not been get-
ting rest

As against this, what do we pay
them” We do not pay them much.
Thr re 1s no family al'owance, there 1s
no separation allowance, there are no
educational facilities for thewr child-
ren when separated On top of that,
there is no rompensatory allowance
also If a war comes tomorrow and
the great democratic country of India
is attacked, I can tell you there will
Ln {ica other countriex coming to help
her and throw numerous bombes on
there who attack, whether it be to
the cist, west, north or south That is
# different thing altogether I a'so
do not sav we must nnt -be -we’
equiped. We should be we'l-equip
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and scveral suggestions have been
thiown out in this regard. But let
us uivwo try to do something for our
f~rae, to improve their living con-
ditions.

I do not know if you have visited
the nung Edward Mess or the Queen
Victuz.e Mess I would say that you
won d not even put your animals In
such a place where our officers are
staying. Although we are having bn-
1:1int huildings in De'hy, so many
Bhavans,—~I would not hke to name
them here—we are not even con-
sidenirg giving our officers and men
prop.r quarters

Simularly, the offices of the Minis-
try are in different corners The Air
Force beadquarters are in one place,
the Naval headquarters in  anuther
plac No one has ever thought of
provid rg proper offices for them

The Edward Mess, I believe, has
fam ly quarters, but in the Victnma
me3as, the accommbdation consists
of tents wi'h a little bit of bilietted
ac~o . ‘nodation These condi*ions
should be mproved. I am not asking
for an: thing more

If an officer has to be thrown over-
board ~n grounds that he i1s medically
unfit he is no good, Jet him be thrown
overbcerd, but he had been an offi-
cer, he has served the country; so
give Lim compensatory allowance.
“These ‘hings would help the Army 1n
the lomg run This is what I want to
-emphacise.

My hon friend Shm V P Nayar
yesteriay mentioned about travelling
allowance etc was not sure that he
was c-rrect, and so I went into the
detaila and I find that it 1s really
surprising that right from the subedar
m1;or down to the sepoy, they draw
Rs 2—4—0 Of course, he gets a free
warran!  Similar'y a Lisutenant
draws sbout Rs, § as dally allowance.
If you rase the sepoy’s allowance, or
‘the allowance of the subedar msior,
natura'ly you have also to raise that
©f tte Lieutenant, but there must be
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some proportion about it To say we

swd not do i is not correct. For
mnstancc, m the rise in positions etc
up the rank of Major it 1z by pro-
motion. When the question of Lt. Col
comes he hat to be se ected Some-
times the Boards are good, sometimes
t.ut [herefore the service conditions
of the Army personnel should be um~-
proved

Secondly, the cost of Lving has
shot u} lremendously, and hen.e thewr
pay and emoluments should be cum-
mensuta‘e Going through the Min-
istry's Budget, on page 147 I find
that after six years of service in the
Army, Navy or Air Force. an officer
gets abuul Rs 500, whereas, i you
fal e tie civil side, his counterpart
will draw over Rs. 800 Thys kind of
disp ity <hnud be removed, and 1
strongly <upport the suggestion that
we shou'd appomnt a commussion to go
mnto the matter Leaving out the ques-
tion of pay, at least all the other al-
lowances should be taken up by the
Government as early as possible, 1t is
not a m tter of mncieasung the Budget,
and whun 1t 1= a question of the Jawan
or sepoy, 1 think nr Member of the
House wall ever hesmitate to do the
best for him.

14 hrs

I am very grateful to the Chief of
tne Ay Staff who ony a couple
of daya ago made a statement, I think
m the "wtary Club or sonv . nere at
Amri. ar that the poor sepoys or
jawang have got a contract only for
6 or 7 ycare and it 18 a fact that as
the age of 25 or 24 they have tu go.
Whether they have to go as reservists
and so on 18 a different th ng, but ac-
tually .h.y have to retirze Hr szamn
that he was considering the question
allowing them to service 15—20 years.
Thug will help the jawans and I hope
the Minustry of Defence will consider
the proposal of the Chief of the Army
Staff favourably.

Now I come to one most important
point ansing out of the Deputy De-
fence Mmister's appeal, which none
of the Members has touched upon A
couple of months ago, we, Members

3
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of Parlmment, rehetved a letter from
the Deputy Defence Minister asking
us to do something for recruitment to
the services Now I can give my own
experience. If you ask a boy coming
from a Puhlic Bchool or any other
school "Where would you like to
serve?’, he will say ‘Business, tea
gardens or somewhere else’ No one
thmks of the g'amour of the Army
This 1s firstly because the pay and
other things in the Army cannot be
very high Secondly, there is the pro-
cess of selection Today we are run-
ning short of & hundred officers m the
Indan Defence Academy This |is
going on every year and a time wnil
come when no officers will go e1‘her
to Khadakvasla or Dehra Dun What
happens today 18 this An officer has
to pply for sérvice n the Army
There iz the Union Public Service
Commission They pres-rtbe
a written question paper For Enghsh
the marks are 300 Now I put this
question In  practically all the
schools in India. barring the publie
8chools, the medium of instruction is
Hindi This boy goes and 1n the
English paper, he gets flopped Only
brilhant boys come up Then what
happens®’ He has to pass an examina-
tion in mathematics I do not know
about other States, but in Madhva
Pradesh, even mathematics 13 not com-
pulsorv  'What havpens is that thoe
boys who are too brilliant go away to
other services and those that are not,
who are onlv mediocres. come to the
Army, and those who are keen &lso
take it up

So I suggest that the process =hould
be reversed. Instead of their going to
the UPSC for written tests, they
should appear before a Selection
Board There may be 800 or 900 can-
didates Let the Army Selection
Board select them, whatever may be
the guota. 200 or 300, and then lct
these 200 or 300 appear before the
*Taion Pubhiec Ssrvies Commission,
Those boys who pass the exammatinn
should be taksn straight into Khadak-

_wyasla ar anv ather nlare and shore who
do not should not be discarded, because

APRIL 3, 19%

# wd T A g e aw o
a¥ g a7 fydw < $9 s T
# ot wggw T §, ww & wwm
[ALENEC E TS SRR SRS
BeE 7 < fgefiar #t ard o gark

wf frr 78 ¥ ) fgwe w Bf
wroagw v aww § o fadw W
drr wrxd Ot § 1 e e v
fed=a £F 1 wrdr fforesd wifime | @
aly § fir g o, 73 g Bl
frfredy wr qoe wgd ¢, wic Agew
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gy wr wmae & wifaw arfiat &
gre ¥ §, o St ow ff Ty ¥ Wrws
& o forr & Wranferew §, Fw &
wF ¥ o g grd et -G
wr W ww wifew 8, @ §F @
REET § | 7% S § f oo o fgwra
¥ fad wuy - W o qew §, B
T & of sy qew ¥ fywree & fed
wr qifet Y AT fedew fafrec &
Rewmr & ae ¢, 9w gEwAl w
R F wdr W, oY wow et &
Ty A & avewTE T, A wwAr
qrferY $Y 3% TP w2 fin 30 & g
7 77 91T 39 & Qe 7 CATHIEY | WA
SN I Wy 9, ot fedw 9
fear § wTa @Y od, W9 T
s awes i W qivgfedd
w2 Wl ue feEwE—gEt W
fafreee Jiw ey & ey § o Qe
& ward qeifedy & =t e &)

FET A AT W Bfew—gardy
e W arew & g wuir § fe q@
WA B X AT f—sufed a@ i
& Q% WA &7 &27 §, OF B &7 Qe
B, TF SYAT w7 ogar g, St 1 W
§ o Wit w1 v § o WG B
¥ J-—quw ol & ¥ ¥ wnlf &
& 1w oY € 1 # A o, e Wi
¥ arrwg & 7§ w0 & od s
wgEr g fe 3w o aw & Kw
# fawt go o o axg omw §, 0
oy w1oftt # T 97 ) AT oA, Wy

for Grants 10838

o % Sy e wT Sifar snr
§, wermay wvar §, forsr s § W -
ey s & 4 & o e Fowrd Frgrr
T T §; —wr off s e oy
9w wmifwr & O i qEm
] wyenrferr el §, o fir o Wi W
¥ wirfrar ' qemht wodt ff 1 gt
oY wr faaeltd gerd weEt W
dor gr & 1 I WY we ad Eer
e & wgr amer § e & wifan
& e & | oSt & dx F ofr 1y e
unft o, it & fet & ofr wy sfewr

@ﬁﬂr—rdm-uﬁfrﬁi'fimﬁn

srft & wergam F aga s pt
2 w ¥ fog & mrhiz w qaEToRTY
& g & srgar ar fe oy 9w
T §, ¥y wwT e qv, WA 9
ATTE ¥ H FT GATTTAAT AF T AW
fieay o 1 Bfe were wrg o Ak A
foay, aur formy, &Y wewr figy | &
I Wy & ¥ §, o ag wwwd § e v
& fam firgeeme o & ey s fewe
T W T FT A, WA qEE W7
TyRgHe ST § | W gw gheard o
@ § @ «F, & ov wrdwr o =
®r 3 v o e | Wi g §
T Ty o ok weré ol g awet fe
frpema ofix oferrm ¥ Y -



Toszg Demands
[ x> f> hwen]
few wyrk fr ond 1w O S pew

qg qafer ad & 1 o @ WS -
@™ o afearr f ant
Q& g w1 feamr @@ 1w
fegem ok ofeerg s =4y
gt o ag werd wwdrer Wk € A
aryrt fr gvft 1 W wedT gt wed
7§ vy fod gl §f 9 T —y
o W7 T 7F § | g R 7 9w
7%t fear fe sofic & ak & wg7 fF
Y UTETE & AT @M | AAY | qg
gRTRTifg swwHafdfE
warz s A §, fegaa A @
ot wgr w3 ¥rga g 7 @, wwleAt
WY strarat & Faw A3 T & 1 33 €W
it gmd S aig fe
T FTEA gWT 979 & WK A7
TR §T9 W | ew e sl giaare
& AT g0 it off agf ¥ ey,
o o § e & wt | wiag =
& wmq gardy At AT frgraw fadr
t 1 SR s w9 osR
¢, W ok v ok 1 ¥ gl
sk Ay awm &1

fegem & afeer & i wwa

AFRIL 9, 1309

for Graso 10840

Wit} d
war st am Y §

TTEIW WP : WX AeAT wmgw
W gy o wowr g

Wl g0 wo Mot : ¥ wT AT
qoewg § dfer ot R & wOm
et AN gmwi

& wd woar wrgar f fr aifeem &
o1 fre ¥ fgeam €Y 9 wro At
| 7z 3% § fe orfwer & s wrat
ww w7l § 1 ag 3w § e orfeem &
v T & gfamre &, dfea v ey
Yamr wgtArarr @ g9 AT W
@i & § —grr sy A w7 &0
wirsT gaar aifesarT & Tre gF
&, ol o 3RS A Tre A¥ §,
—3g F ifeemrT 7t w7 W @A
et wrdr § 1 g @ 37 A fary
w5 ¢ 97 a% o8 ¥ gardr qefr g

wgr aw arkx sfrdgy o7 ATEYE
¢, U afeear & ww e 97 Hfa
fe g= fo it wraradt &vY § | @0
afFeary & W of§t fie 77 wrAr
LeCEC o g O

> miz fat (A77F) @
g5 frar &

ot n> fao @omr . gy e
o @rx =Y 1 9w FY qg 9IS
st ¥ frtwmwd ae e w@r g

Afrrr FaR T o ¥ gt o
w § e fron & fpgemr WY w §0
# faora ¥ art 7 ot W€ wr At Sy
wrga, Y wrgaEt T v ) g F
war &_fg wre fgrgeamr o e
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¥ e Ted & ot v & @t s
gew § @ ey ot o M &
o @ | v forg # g8 T T

ot go fao o : & ww ¥
wafsfmyseamaoafl
Ferswer 5 g 4 ¥, wraTx foveer @
¥ g " forearer & waw <A W wifer
¥ T ¥F A AT FY A
Tk ¥ wTn =g —faw ag e
q W ¥R § &g 7w w Hifow
w § | fomwar & fggeomT &
e o § dagw v 1 e fg®
fet o arare gg, 9w ¥ foewer &
o dRH q1, 98 F QX F A Oww
&1 7TaT | @y W gw, & 99 F g I,
afw o gy W ag g, W WA
AN & TO? way g 1, 9 fE wre
foeer Tmgd & W WA wTER wigh
9 | vx Bk wrag s Y @
e & w0 grm ) S STy =Y
% § 97wk fggem ®t S
wrga &, & o9y A FC a9 | foaw §
ARt St wat 1 9w R R
fegem & gy A & o ae fgefar
TEsT T, e g ek
wrE ® fory WY figgeam &t sad
g AT fge » & warr T A
W T FE T 6T B4 A7 TAET K
A § W T g ) o oy wnd
o1 g Y F wh §f, o wwe o
38 (A) LSD.~b.

for Grants 10842

afrg & oy el T T .
foadam & 99 fied o § o @ vl
AWt v ged § WK T agt w aw
§ 1| % Y@ T ¥ qut § fe Saw
fadar & arr faar & fir o i g2y
# wrir ¢ fr @ o0 e @ o
e ® |

g v gy § fis sre-Tas, A,
ity ot wifeed €, ¥ oF § vl
aaE ¥ W § 1 g IR @mE g,
N ¥ wF FTU wgAr § | 9y A
oot s I 1 M g fr
FITE I G O FeATy 97 e g,
€ ot wrehy B F woh f awr §
Sfe wrar w¥ & 7 wrar iy & forw Wy
areeps W & &, g H1E A i wwar
g o g e YA A aga
sqrer weed gRft @, o oY wegr frewr
g wfgd oc get vaw frer o
w2t WX it Fr i 5@ A ane
gy anfgd | frarr ® e qw frav &,
g & w1 w7 §, AT w0 w@
& Wit e forer sregr X 8, ¥ e
T T R AR § 1 WY W te AW
T TR ¥ iy WY gEr & WK Yo AT
o1 &, ¥feT wwT ot | few
STHTATL, FATTCAAT a% & AT qaw
T 0 o AT §, Prak a F
e R ik fmdatd o
wgr mar ¥ fF ol & fiee
feur T § o A W wd v
A gw Al oY & 1 tee ¥ ogw A
WO T 0 ¥ W} ot faan
gor w1 @ g § fiear & &2 1 Afew
1EYE & WX WHHT WY & guT WAy
wfee ¥ ¥ foey oy § 9 o
o, 9 F & o ¢ o rQw Wit
gt st B quenft e § %
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[ wo fare ]
gawar § B ow dfan dfwe andf FeY e wrgen § fie s wvk feer

F 8 1 wrelf F o WY T O gAY
¥ g g 3 ol ik s & e
9g® Fe Yo Wwe ¥ ¥ e ¥ W
g1 ¥ &, ITey fer o wv A
W AR g e
Efwdw wnft & od

I welcome them on the aide of

medical or engineer branches. 1f they
come this side. I say, let them come as
de-classed, let them first serve as
soldiers for two years. They should
sit in barracks with jawans. If they
are prepared to de-class themselves
and if they are prepared to identify
themselves with the soldiers, let those
intellectuals come to the Army. But,
if they live in detachment, if they live
in exclusiveness from the soldiers,
they have no right teo be classed
soldiers

¥ w v Sgar g 5 qfe A
T FTRY % A & W A X aga
% ¥ qORE F oF &Y AT & T3
Wy AN T
wfefar ame g 1+ § owar g fe o
At A€ wdx ¥few 7 qwE A
wx ¥ 3 W § Y IR AT AT
FT GTHAT FEAT T § | §F I Ty
ragfed & g ¥ arew # o
mA_aH s I g
T AT 9y g § fe o oY wE
o & wadt @t o el gl o e
wreft P § ITHT Fre o ot §
TR g W R aw R af fred
) o g ¥ fag wlf WA
g W o araga A AL
wreft & 1 v ey agy el § fe ey
wardy P o gft Ty o fad afis
Wl o I @ )

W Ay g A Wy fE
oo & art W e fear w1 @

o i § B€ Wz ot o
wrr qerceT & 1§ WPt A g
afer At F o g wowE dR &
@ amw oo F ot @ § 1 i
7 Wy o7 6 G Y O g 33 A f g
WMy s R Y qwTar &)
w Tt ¥ g o gt & 1 o araY
PR ) et & T
¥ gra T w7 Avr T g &, et
¥ aw ¥ arg gud 1 v §, ey
w gres qur & &, Az Wl & AT
¥, Ty *t awAre @ A, Tt
¥ w217 ¥ Wy fggen Y g W
X T8 HT wwa § | S Ay fadwh
Ul cuciocf S CER SO
& 1 ¥ SaveY T 3N g0 g & v
e i i oy o Y v o o

FATAASAT, UF AT FE FTOA
W AT R 1T ST § OF e
Tl aiw dfamfe> g mr 3 o
g g Y AT Wy 9 frifeaT e
T T X | & FEAr v g e ot A
g wand & fe foet o e g,
ifrmaafre g A R = &
& wfwy & A & Fegad age w1, wa
ATEA W1, AW Q@A N ATH AW
guT & | & aY wwar g v ot aferar &
N AeiiEwe war §, a7 fewy srafier
1 wwer X e w avew Al A
G S
Bhri D. C. Bharma: He said that
poople say that Muslims are afth

columnists, Nobody called the Mus-
lims as fifth columnists.

Mr. Deputy-Speaker: All nght

Wi o fifo ftvn g Eg @ W
am & v § B wgr v fietfaac
Jaamr aflr T ¥ 1 I vy IO K
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e @ 1w
% At 9T 9T @ ¥ oy )
A feme ¥ werare rfierlt SF war
7T wardi o off f 1 rd oW
ut off v et f | ww feifas
I R, A Wik fowr @ exfimt 2
wor fs v gt X w@EgREe W
et efteT aew w9 a
# fe oo werk & o W gaTh A
qgaw w1 7 fow gl & v fean
ot Wit few T ™ @ wfEy &
afegrar W YWY W AW gAY
7w qgrlt VA 9 weyr fear @
w frr & vt W@ wfar { owv
¥ & feamw @1 7% &% My §
foed qoelt o 3w 3@ AW W,
FaTh & oy Wt

sy fadY eftsT agw, W9 S
#t & s et & frgeft oo § Ay
are & wrz Wiz w8 ot wis o @
aw ¥ fRT ol e T W a7 e
oo ¥ | @@ T & wgw wEAr
N TNy IFTAFTEL 2
g o o ¥ AR X ¢
el 1w Y e o o feoer gy
Y e & 1w e Y Serar wgd
# ot MY W Ao v &, ¥@ feoer
weeft At 8 1 Il A, 9t W e
feoer ooy 9T T WY, RwRw W
WYX I FT OfearAE F uT v s
§ o ey & T s §, 7 feowr
wer § 1 3 dfaferw e aife
fecerroeit dardt 2, ¥ d QY wfigd
atx & Reoer oo &t W § v
oy §, et agr & g Frer R
wer wii@ « ¥ v W g fe
Wl & Tw ¥ awe T o I o
« oW A fipgew W et F o
waEe Ow & fear § S R o

for Grantsa 10846

*E SO0 WIfgg | @ Sl & ey
WU WgEE HONET § )

Wt wo g0 wfew (¥ Awr
wefit) o frdy efrer e, &
wTIeT TURT g 6 wed o e g
W ¥ § ae & faw aw far &
# qut forg ag s & vy e g
A fadi ¥ qamenams & 9T qUA A@TET
T YWY KT TETE |

TATEATHT, AFT T FTGNY G W
e ¥ 3 arepe & @ i fewr o
& 7 afes fge & g7 onlt W
faretr fergrr s g ey & R
fe 3ot ot T e v wreic
# fgwrew & ¢ W gww Aol
Fardre F g% WK S arls aw o
WS T ¥

fore ter e wot & wrard
Y, T QR G A HH, WA

@t ow  (aroeey)  wed ar
™R &

Wt eo qo arfew o ¥ Wi Tweht
ft ok o, 3 A7 O T aTo oty

fare v o arAndY grfew o 3w
AT TET T T T, X, AT 7 AT
T QT ) gy & wodr afech &
warfas feowmroen feamer o 1fa-
are Telt o | wE T WA Wi T
AT, R A O AT qwEEw ¥
YR TN WET B —

IO WA U Y TG O AW

Wit ¥ g2 waHE @7 T |

I TRy g O FRETIE T Wy
it oY Srferer Y ot o7 Wi s
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[siY wo [0 avfor]
gt v W ey
R ¥ Nfew vT F F g Wi
wrer wolY o, amgT ¥ et & ww wrfw
o wt | miferet oy o fix fipgeamr &
oRi e Y WA fear AR 1 @
wraly fenfist & qofosare
g § e ¥ v vrogw F @ e
Wit Faw waw agdfiw wor wsow
wiger § ot awea f fie e 0 fiow
Wt T¢ IE WX Y O I TUEC
§ fix su fiesr sage #h qour feld go
werr faarfigdt o dfewe &
wdt ¥ fgsrww ¥ :

¥ & ara € F ww any oy aew
wdr aawg fewmr e § W
wer R & v e arfiem &
fars ofY fiear & it ag soreer frdar
0 awdT & X § § oife IR
wTaT § & ff | g S Rl
wrgx figerer & Wi gfmar & dgale
wree ¥ ¥ on § Wi ag wifed ards
arer ¥ 1 dfe sdareT T Ow g
wWat? Rt eraem ag g s
oY & g fgear foad & <o omar
s 3 & qwr T AN wf SRty
B 93 7 W |, N fdk ¥ 3w
wift ® g fear o v W fand ¥
ferg gt T e g W g ag d
fe s arer faonft B §F g }
WX u@ g ford & qar § ) o g
e § war § O uwr gu S
ooty ferdt & wiT o ¥y W< W=
et § & @t o € oreft § 1« g W
Ye,%o QUR &7 § 1 ¥ wowen § fis oo
WYY & TR 9T T ATEE WY | R
w1 wfwda & 3 wfgd | g @@
wdh a1 A0 e & s i
¥y sferar & spwfas gfrn 3 @ e
o ol wrwwTy F W & wpe swe

APRIL 3, 1904

for Grante 10843

Wi ¢, Wl arwwr § W ¥ g
wrRy ot §, g o Fowk it § 1
TEM W ww gy gwen fowd oY ww
wei o v qorey ot feur § | pu A
F & wmgen § s ww grow o wifedy &
forar g 1 v ¥ s & oy wew §
f gvu-afrsdn w1 & wrfooRer §
Y ¥ I 9T wT WK 1 ¥ g
wraT Bw wofewy W wife gy et

" SYfort o sy § WK ww o wrfew

gy gt ff W fear W )

# wg ft g § o @O PR
o wre dte 9T sarey faw o1
o o aTs, N i B aff €
it X & & WY o O &,
YT AAIAY X | WEwT g A ®
AR F R T M GR "\
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Mr. Deputy-Bpeaker: The hon Mem-
ber should resume his seat

Mt aw (arTadY) s, §
oy fadm wX § W w1 ¥ oW
it a7 ¥ el w@ fawwr o¢ o9
ferar o & o oy §ar § e o Tor-
Afers a=r ange a1 Ao W TR e
& o 37 %1 felt a9 feg T ow
g ger &, & g 7 v §
f5 ag g T RE® | WA TN wgaE
e g N g W ¥
R F w a3 e & g
< § fie T e @ <@ § i
ot & ung

Ay e # wRar g
T agm W b w1 W
afesw ax § fs o oo w W
it mRT I ur foae &
ww foyerr fese & | 3y sfewe vt
2 ) ot ot & wow ol X wer 2
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ot wein fog wdtfenr &9 97 v
®Y ¥ FTW AR | AR wT
(Interruptions) ¥« waamr ¥
wfer off fear war mwar ?

Mr. Deputy-ipeaker: I shall have to-
name the Member

ot wefn feg wfen ™
g ¥ T F av e e w3 gy Ay
ad § 1 (Interruptions) g amge
R g dave a8

Mr. Deputy-Speaker: He 11 peruis-
tently obstructing the proceedings of
the House. I will ask him to with-
draw from the House

Shri Arjun Singh Bhadsuria: I am
not ready to go out of the House, I
would remain over here. I sam not
ready to go out of the House

Mr. Deputy-Speaker: Order, order
Then I shall have to take the assis-
tance of

Shri Arjun Singh Bhadauria: Oh
yas; you can take any assistance, you
like I am ready for that

Shri Raghunath Singh (Varanasi).
This is very objectionable

Mr. Deputy-Speaker: 1 have asked
the hon Member twice or thrice The
hon Member must resume his seat

ot qaw & fadew war g fw
NIt e sw Ay
argfaee @ wr
Mr. Deputy-Speaker: Orde:, order
1 shall have to ask the hon. Member

to withdraw from the House if he does
not listen to me

Shri Yadav: I have been duly elect-
ed to represent my views here I am
nat going to go out of the House

ot weln foy wltfear  felt v
a7 & TWAYTT TWT AW HIA & WAL
Ir weie v & fadr gw dore ol
21 T W g aTE wTe I AT
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o § 1 Wt g e W e agr O I would not allow the hon. Member
¢ ar dfve samgTaTe deE T wF wEr peak. ’

W Ty Shri Yadav rose— '
Mr. Deputy-Speaker: 1 am asking Mr. Deputy-Epeaker: Just now, I

the hon. Member either to withdraw
those words, or,—

Shrl Arjun Bingh Bhadauria: I am
not ready to withdraw my words

Mr. Deputy-Speaker: Then he should
withdraw himself

Shri Arjun Bingh Bhadauria: No. no;
not at any cost.

Mr. Depnty-Speaker: Then I shall
ask the Marshal to

Shri Arjun Bingh Bhadanrla: Oh
yes; send the Marshal.

Mr. Deputy-Speaker: If disciphine 1
to be observed Like this (Interrup-
tions) 1 would request hon Mem-
bers to resume their seats

Shri Nath Pal (Rajapur): We are
very sorry 1o note what has been
franspiring now. None of us would
like to be a party to a thing »hen
the Chair's authority has been flouted
We would never allow that to happen
because you uphold not an individual
party but keep the dignity of the
House. In that there cannot be two
opinions 1n the House We all feel
S0ITY.

But permut me to say that he 1» an
unusually devoted Member of the
House and it may be perhaps better—
and you may be pleased to give him
a few minutes, and there may be an
end We are very sorry.

Pandit Thakur Das Bhargava (His-
sar): It would be very wrong to allow
im to speak now.

o gree Tvard WY 7 N O

o § 37 & wara § § wy wgw wEgm
§ 1| wWwEw aghe w1 gwa Al

& 1 wgt Rrere wc o sy wifed

haps a proposal mightbem.uh to
suspend him.

Shri C. D. Pande (Naini Tal): Sus-
pension for seven days.

Mr. Deputy-Speaker: 1 was just
for the benefit of the House going to
say that there were 12 Demands and
consecutively in every Demand this
group has spoken Now, it has not
been possible to accommodate cvery
group 1n every Demand. Other groups
have also suffered and they have been
treated like that. There are other
groups here also. Today also they have
not been accommodated. But this
group, 1 should say, has taken an
undue share, more than whst 1t
deserved Still, 1t 15 complamned that
.t 1s bemng discriminated against. [ am
very sorry to note it If the hos.
Member does not listen to the Thair,
I shall have to name him

1 may refer to rule 374 of the Rules
of Procedure and Conduct of Business
of the Lok Sabha TUnder the rule,

*“The Speaker may, 1f he deems
1t necessary, name a member who
disregards the authority of the
Chair or abuses the rules of the
House by persistently and wilfully
obstructing the business thereof”

He has done 1it. In spite of my request,
my warnings and everything, he has
disobeyed and persistently done it

Shri Raghunath Singh: I may move
the motion.

My. Deputy-Speaker: The rule fur-
ther says:

“(2) It a member is 30 named
by the Spesaker, he shall forth-
with put the question....”



1f the House thunks 1t is a bit harsh—
(Interruptions).

Mr. Deputy-Speakes: All right 1
heve put the question

Demands CHAITRA 14, 1881 (SAKA)
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The Lok Sabha divnded

Shri M. B Krishna (Karmnagar—
Reserved—Sch Castes): I could not
press my button I am for ‘Ayes’

Shri Thirumala Ras (Eakinada)-
My vote may be added to the 'Ayes’

Mr Deputy-Speaker. There are two

' 1o he added to the ‘Ayes’ The
result of the Division is Ayes 134;
Noes 2

Division Ne 9] [ 14.13 hrs
AYES

Achas Shry Kashiwal, Shn Raghunath Singh, Shn

Ant Smgh, Shri Katti, ShriD A Raghuramaish, Shn

Arnsmagham, ShnR 5 Kotokd, Shri Liladhar Rsj Bahadur, Shn

Aramugham, SAn S R Kesar Kumari, Shrimar) Rajo, Shri D, S

Ayyaksonu, Shn Keshava, Shn Ram Kruban, Shr

F 1 Kbedkar, Dr G B

l-ph'l:hlhz 5hn

Ram Shanker Lal, Shn
Rumakrishnan, ShriP R

Purman, Shn Lahiri, Shri Ramauswamy, Shn K &
‘Barupal, ShnP 1 Laskar, Shn N C Ranbir Singh, Ch
Pasumatan, Shn Mafids Ahmed, Shnmat Rane, Shn

‘Bhakt Darshan, Shn Mishagssnkar, Shr Rso, Shni Jaganaths
Bhargava, Pandit M. B Mut;, Shri N B Reddy, Shn Ram
‘Bhargava, Pendst Thakur Das Majithis, Sardar Roy, Shn Buhwanath
Bhatuchs, Shn Naushur Manay, Shn Rungrung Swsa, Shno
Bhatkar, Shn Mandal, Shr J Sadhu Ream, Shri
Burbal Simgh Shr Mamysngadas, Shn Yshodrabal, Shrimst:
‘Birendra Singhp bhn Manls Derl, Shrimat: Sahu, Shri Bhagabat
Bose, Shn Mathur, Shri Harish Chandra Sahu, Shri Remeshwar
Brapshwar Prasad, Shn Mehts, Shri] R Salunke, Shri Balasshed
Bry Narxyan ™ Bryesh”, Pandit Melkote, Dr Sangaona, Shri
Chaturveds, Shn Menon, Shti Knshna Sarhadi, Shri Ajit Singh
Chetunr, Shn R. Ramanathan Muhr, Shn L N Satyabhama Devi, Shrimat:
Chon Lal, Shn Mishrs, Shri B D Sen, Shn P G

Dikhit Singh, Shn Murs, ShnR D Sharma, ShriD C
Dumar, Shri Morsrks, Shn Sharms, ShriR C
Desa, Shr Moran: Munisamy, ShhN R Shobha Ram, Shri
Drebe, Shrs Mulchand Murmu, Shri Paks Swogh, ShriD N
Dwrved, Sbn M. L Nadar, Shn Thanulingam Singb, SAnK N
Rlaysperumal, Shn Nair, Skn € K Sinba, Shri Sat)endrs Narayan
Getkwad, Shri Fateunghres Nur, Shri Kuttiknshoss Siva, Dr Gangadbara
Galkwad, Shri B X Naldurgker, Shri Siva Raj, Shn
Gacapatly, Sk Nallakays, Shn Sonule, ShnH N
Ghesh, Shn M K Nuakar, ShriP § Soren, Shn

Ghosh, Shn'N R Nathwani, Shn Subbarayan, Dr P
Godeors SEn S C Nayak, Shri Mohan Supakar, Shn

Gorsy, Shn Nehru, Shrimati Uma Sumat Prassd, Shn
Gounder, Shn X Perisewsmi Onksr Lal, Shn Tabir, Shri Mobammed
Oovind Das, Ssth Padalu, Shri K V Tarig, Shri A M
Gubs, SBnA C Pabadia, Shri Thiramale Rao, Sha
Masven, Shel Amsar Palaniyandy, Shn Thomas, Shnn A M
Joadii, SRriA C Pande, Shri C. D Olhe, Sbri

Joshi, Shnmets Subhadra Panna Lal, Shn Umace Siogh, Shn
Jyotisdi, Pandit J. P Pasal, Shei Rajeshwar Vaivi, Shei

Rallika Sinigh, Sha Pilled, Shri Thans Wadiws, S

Rarm Singhil, Skn Raghubie Sahal, Shey



Several Hen. Members: No, ne

Mr. Deputy-Speaker: . . but =
long a8 I am there, certaunly the
dignity of the Chair has to0 be main-
fained. Otherwise, I will be failing
iIn my duty. Shri Arjun Singh Bha-
dauria is suspended from the service
of the Houm for saven days he

g
:
]
¥
i3

oft woly oy wlifen g oY @@
TR Ar T A W AN A%
¥ fodt g frerw faor oy o aw
fr oo o T R & W A
TET T §EA ¥ IT AU WA TEEY
) oY fis @ agt & frerer T Wy
¢, il 2 wigan g s A amee
AW HT AL T TATH §E A9 I W @O
wory fir wY ggt 9C i &7 mer @

NG @A d oA ¢ m
feftotoar & a1 Frew wmr w7 A
vt § afer (W T AT 7 g O
g7 I WY AT § A g qAq W
a7 wuT WY FA6F AT A8y S

IqTAW WPW WY, WHET |
s ff wrr AT www weq &
mE A A A AT 9w oA ww
¥ ot Ok gwo o A Qv fis &
T oY % 6 ¥y @ W g ¥
T & oy

ot weln fay waltfemr =t | faedin
awz & T T oWy aw o § )

10“‘,

Let me defend myself; I am ready
for that; e the Marshal come.

withs g Ffaawr wr o §

@t vgre oy oo W o F
furfover w7 wr qaw & 7

oft wefw oy wiltfieny . @, Fafgwr
T WO § W W an e F et |
(Interruptions)

m w : ﬁ‘: “'it .
¥ avdw weefn weer WY srow
oy ¥ sy

ot wefn fox watfear
T A I

IJqreaA wPw T e, ar
¥ AT T ITE # wEe o g W)
AT GXE WY WO & 8% ¥ Jav
T AP ¥ wRT W |

€ WA FTE WTIR & 98T
¥ AT & AT
(The Marshal unth the help of the

Watch and Ward Staff removed Shrd
Bhadauria from the House.)

ot o o At e g ey
g 5 w3 sy oy !

& Wreile wrer o9 ¥ R
g°

ot Trew T A W9 W oy
wifgd I 7T 7% § &= W @ AW T
s o et s ¢

(Interruptions)

Mr. Depuiy-Speaker: There ought
to be no further scenes here now

Bhrl Yadav: Still, I request the
Socialist Party should not be denied. .

Mr, Doputy-Speaker: That is clomed
now; 1 wil ask the hen. Member o
sit down.

g v
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o ww ey, W el wg
wor ot § fr w wam @
o ¥ o v )
Me. Deputy Speaker: Order, order

oft gy & Ay § g fier
worr g § B 8 wgw oy wewd
7 T ¥ 9 A9 W s oF g .t
v g

TTRW WA ST WY A
Ay ey s ¥
g § e v oy 3 o e fafrer
T % g7 oz wre fedy e an
W ¥u ard wgfr § o s few o
WY W e vy W R

Wt TR W v g ar
e wew W &5 R )
W aad & 3T v g fs

e g &3 e | W
A6 & wwr | wr ST Tl g

Wt quw - Wy, ¥ few s
(e oy e ¥ .

Iqww e w9 35
o

ot arew : 7T T 2y ooy @Y
Ll

IR W™ AT O AEH
omfedw ¥ Arwphe

Wt e A ¥ fed oo o
Te e Y oW & frd & dweog
Mr. Deputy-Speaker: Then I ask the

bon. Member to withdraw from the
House for the rest of the day,

45 hre.
(Shr: Yadav wsthdrew from the
House)

The Minister of Defonse (Bhyd
Brishes Menon): Mr. Depuly-Spasker

10866
Government have submitted for the

. approval of the House the defence

;

estimates of the current year,

axpenditure, thereby revealing
reduction of spproximately Rs. 28
crores. 1 want to make two preb-
minary observations in connection with
this.

this country was Rs. 44 crores, and
excluding war years, there has
been from Government benches a



1gnorant of the approach or the implh-
cations of the foreign policy of our
country, I do not think this is the
opportunity for me to enter into that
Other observations have been made
concerned with the production of food
in general, morale, not only in the
defence establishments, but the
general morale of the population as a
whole, education and all those prob-
lems which are called civil defence
These are more appropriately discuss-
ed under firm estimates. While I will
be the last person to say that they
have no integral relation to the capa-
citp of the country to defend itself,
Im the narrow context of this discus-
w17, it 18 neither possible nor appro-
priate for me to enter into a discus-
sion of those matters

Thirdly, whatever observations I
have to make, I am sure hon. Members
on both sides will agree that I have
to bear in mind those men who are
either in the far away border m the
region of Kashmir or in the eastern
regions or in the performance of

. for Grants 10868
been saud, even those charges and
ullegations that have no substance

raised here about thus reduction, I very
much regret to say, is by an experiene-
ed member of this House who gene-
rally passes off as an expert on thess
questions. He has taken upon hmmself
to say that these reductions are a
camouflage I think there 15 a degree
of truth in 1t Now, camouflage means
an external appearance as distincs
from the actual facts That 18 true,
because these reductions do not really
expose the actual reductions, because .
the amount of money that is voted

burdens than otherwise. Therefore, to
that extent, it is a camouflage. We
are told about the reduction of Rs. 28
crores on the air force budget and
navy budget which figures appear. It
15 quite true, that these reductions
have been made possible on accoumt
of the higher technical skill that are
obtained both in our defence factorias
and the Defence Services. Secondly,
they have been brought about by
realisation, both on the civil side s
well as on the side of the fighting ser-
vices, a greater realisation, of the
interests of the country as a whoje
and, what is more, the capacity to use
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the same commodity more times per-
haps or with greater potentiality and
efliciency. There has been necessity,

i
%
£
E

frontiers, that there is any sense of
fear or panic m this House [f any-
body should be so unwise, s0 unkind

to the best of their capacity, would

neither have 1 time nor will it be

pouition to speak. I ghall take the
myin issues in this matter.
The mamn charge

for Grants ro8yo
of this case, In 1947 when we became
independent, there was no commander.
The highest officer of the Indian army
was a brigadier. I am just taking one
example. We wanted people up to the
Commander-in-Chief of the army.
Therefore, we had to promotc people
to the highest ranks Since then,

Svu, while all those places were fllled
at that time, as time passed onm,
best of them have come to the
Now, it 1s possible that some of
who were declared fit for promotion
did not get promotion. In a pomtion
where 35 people, shall we say, may be
declared fit for promotion by the
appropriate bodies, when there are
only 15 places and, therefore, only 16
people to be posted—I am giving
hypothetical figures—then for those 15
places you must take the best out of
the 35 The Defence forces and, to a
lesser extent, the civil services have
to go .

Shri U. C. Patnalk: May I say ...

Shri Krishna Menon: 1 do not yield
to the hon Member in public or in
private

Shri U. C. Patnaik rose—

Mr Deputy-Speaker: Now, the hon
Minister is in possession of the House
and he 1s not ylelding.

Shri Naik Pai. He should.
Shri Krishna Menon: No, I will not

Shri U. C. Patoalk: [ simply wanted
lo know whether he is yielding or not.

Shri Erishng Menon: No, I am not
Shri U. C. Pataaik: Does not matter.

Mr. Depuiy-Speaker: He has sad
he 15 not yielding.

Shri KErishna Menon: For the infor-
mation of the House, I should Lke to
say that these so-called supersessions
are the normal course of business in
the adminigtrgtion of the defence



such cases which have to come to hum
This 1s with regard to a large bulk of
selection and promotion

15 called a Higher Selection Board
Selection Board No 1, where a num-
ber of service officers, the Chief of the

and the Chief of Army Staff 1n regard
40 army matters, 1n regard to pro-
motional matters, how can we entrust
them with the command of the
Defence Forces themselves' I you
<annot trust their integrity or their

or thewr capacity in the case
of one fellow officer as
Lifferent from snother-—after all they

15 have been promated to those ranks
And 1t must not be forgotten that the
army 1= not a very big orgamsation
and 1s very narrow, especially on the
top Now, we want more places But

have to be taken mnto account It is
not for me to express a personal
opimion, but if I am to express an
opizon I would say that as time passes
we want wider and wider places m
order to provide opporhunities for
everyone who enters the army to .
the hope of getting some high

there We are wking steps in
direction

|

th
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Then, from the Communist benches,
there were complaints that all the
amenities that were provided were for
the officers and not for the other
I think it is quite true. Officers
are better off than the men. I believe
in the civil services also, it is correct.
The Secretaries, the Joint Secretaries,
the Deputy Secretaries, the Undcr

:

Shri Tyagl (Dehra Dun): Even
hon. Ministers are better off there.

Shri Krishna Menon: Union Minis.
ters are better off than hon. Members
of Parliament. I do not think in this
country they make even a concession
to hon. Ministers who are no longer
Ministers.

Shri U. C. Patnaik: What about
High Commissioners who come to this
House a8 hon. Minister?

Shri Krishna Menon: The hon. Mem-
ber opposite quite rightly and quite
legitimately referred to some Gov-
ernment orders or what are called the
Durbar Notes. There have been orders
1ssued. He said, “Here it is what the
officers are going to get” It is true
as far as it goes. But what he might
have done was to show also some
other orders which apperiain to the
other sections of the Army. There-
fore, 1 do not propose to go into the
question of commissioned officers,
that is, those who are presently com-
missioned. But on the whole in regard
to junior commissioned officers and
non-commissioned officers, the changes
made in regard to many matters
regarding the Other Ranks affect
53,000 people. If there were time, I
would have read all this out.

It has been-possible in 1957 to bring
many junior commissioned officers
and non-commissioned officers into the
substantive cadres. Where these men
have distinguished themselves—and it

38 (Ai) LSD.-8.
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should not be forgotten that in &
modern army, it is not sufficient for a
man to be brave or to come from what
is called a martial race or a soldier’s
family; he has also tp understand very
many things and read, write and learn
almost like in a University—they are
given honorary commissions which are
not really honorary beécause there the
salary goes up. They become honorary
Lieutenants and honorary Captains.
You will find in every Republic Day
List a number of Risaldars, Subedars
and Jemadars who become honorary
Lieutenants and honorary Captains
and so on and who really get lifted
in the other ranks. Many of the junior

my position very difficult. Taking all
these things together. he will say, now
what has happened to the Defence
Ministry?

Then, there is increase in dearness
allowance for personnel of Defence
Forces below officers’ ranks. These
dearness allowances are only for peo-
ple below officers’ ranks. Nearly a
year ago the ration allowance in the
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case of troops was revised or rather
some modifications were brought
about, because the practice obtained,
owing to the stringency that was
there, of not giving soldiers, sailors
and airmen rations during their holi-
day period which meant a loss of
Rs. 15, Rs. 168 or Rs. 17 & year. The
Defence Ministry took a view with
which the Finance concurred that this
was really taking away the food of the
soldier. So, it has been given back to
the soldier. It will cost the country
nearly Rs. 2 crores.

Junior commissioned officers and
their families were not entitled to
carry their baggage during the moving
peried. Now, that entitlement has
been accorded. Limited financial
assistance in cases where financial dis-
tress is established can be given by
Army Headquarters for treatment of
families of serving personnel suffer-
ing from T.B., that is, opening up our
Defence hospitals so far as accommo-
dation permits for this purpose.

Service pensions of junior commis-
sioned officers and non-commissioned
officers will be assessed on a gubsian-
tive rank held during the last one
year of service—this goes much far-
ther than the civil services—up to 1st
January instead of two years under
the normal rules. This is related to
a further increase of substantive cadre
of junior commissioned officers and
non-commissioned officers to over
10,000. Government also have now
decided to give rates of compensation
wnd enhanced it to 75 per cent. of
junior commissioned officers, non-
commissioned officers and other ranxs
at all stations with a further increase
in the principal cities of India. -

!

I am frightened to read all this out.
I do not know what the hon. Finance
Ministey thinks about it. Family
gratuity is to be exempted from
income-tax, Family gratuity payable
to widows to whom the new Pay Code
applies is exempt from payment of
income-tax, In this connection, it is
pointed out that there is a Pay Com-

APRIL 9, 1959
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mission appointed for the civil
employees of Government while the
fighting services, the armed lorces, are
left out of it. That is so as far as the
present situation is concerned. But 1
believe the hon, Prime Minister and
the hon. Finance Minister on various
occasions pointed out in this House
that when the Pay Commission has
reported, as happened on , the last
occasion, those vecommendations will
be reviewed by a special committee
appointed of the armed forces for this
purpose and the appropriate and
necessary adjustments will be made.

An allegation was made this morn-
ing that certain officers of the armed
forces are partners in private firms.
I do not know whether it came from
the advocates of private industries
this morning or otherwise, but so far
as Government is aware, no such
cases are known.

Shri U. C. Patnalk: The hon. Min-
ister is not gquite audible.

Shri Tyagi: He is audible,

Shri Krishna Menon:
supply a voice,

Shri Nath Pal: It should be a clear
voice.

Shri Erishna Menon: So far as
Government knows thers are no
officers who are directly or Indirectly
engaged in commerce, trade or
industry while in Government service.
If the hon. Member knows of a case
and if it is brought to our attention.
suitable asction will be taken. Not
only are these officers not perm'tied
to do this nor is it in our knowledge
if they do so, but even officers on
retirement are not immediately allow-
ed to go into service of this kind

With regerd to the differential
treatment batween officers and other
ranks, I said that it exists. I believe
when the Navy Bill was introduced
in Parliament someone suggested—I
do not know if he was on the Gov-
ernment side at that time-—that

I can only
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officers should salute other ranks and
other ranks saluting officers They
have not gone so far, but I think con-
sistent with the general trend of
development n this country, t{hese
gaps are becoming narrower and
narrower But I think it is only rea-
sonable that when we take those
things into account, not merely the
money, the salaries should be taken
mnto account put the whole of the
em luments going to each person and
the tax deductions therefrom should
be taken imnto account The net
result of the agitation or any strong
movement towards this matter would
be to bring down the scale of pay-
ment and emoluments for fficers who
are already underpaid ‘The country
cannot afford all those things that are
required I believe—] personally
would and I am sure my collragues
in the Government would also feel
that w th the advance of our ~conomy
a soldier sh uld be entitled as In
other countries with separation
allowance, free education for his
children and all those amenitles that
n a welfare state should be available
to citizens 1n general and to members
of the fighting services But, at the
present moment if any of these
things are to be introduced, it will
consume the whnle of our nationsl
budget Therefore, on the one hand,
the comparisons must be hke waith
ke and not of disstrilar things
Secondly, I think you have got to take
into account our resources and what
1 more the crmparison should be bet-
ween what it is today, yesterday, the
day before and the day before

With regard to housing Govern-
ment sanctions full accommodation for
junior commissioned officers Where
housing is not available, other accom-
moda‘ion 18 provided There is short-
age of housing in the whole rountey
and at the present stage of develop-
ment 1f the total accommodation has
to be provided for men and for goods
which have to be covered, it is esti-
mated that it will take 20 years The
Finance Ministry and the Govern-
ment, as & whole, is giving deep eon-
siderafion to this problem as to how
this period can be shortened
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Reference has been made in this
connection to the Ambala project This
project has received much publicity
I think this 18 an occasion when one
should try to dispel so many wrong
notions that may have come about it
The Ambala project 13 not a project
of conscript labour It 12 not employ-
ment of troop labour for building pur-
poses 1n that sense The bulk of
labour employed in the project s
civihian labour paid for What 18 more,
the troops that had been used as
labour, for accounting purposes, have
been accounted for in the cost of the
project The main contribution made
by the troops in this 1s, first of all,
the enthusiasm they put into it and
leavening of the general labour force
in construction of this standard and a
high degree of organisation which
made 1t possible for one of these
quarters for the soldiers to be built
in less than an hour's time on an
average It 1s not an experiment It
13 a project It 13 by no means free
It 15 our hope that the experrence
gammed in that project will now be
continued in other projects either in
the stage of construction or in the
stage of the projects themselves and
there will be further reduction in the
cost of construction The same apphes
to covered accommodation With the
new techniques that are now avail-
able 1n our Building research estab-
lishments and College of Engineering
in Roorkee and other places, it is
hoped that we may be able to bring
down the cost of covered accommoda-
tion of material

The next body of items were on
the question of production Produec-
tion m the Ordnance factories went up
from 14 57 crores in 1856-5T7 to 1888
crores in 1957-38 and over Rs 20
crores in 1958-50 It is expected that
by 1963, at the present rate, it would
go up to Rs 33 crores In connection
with this, there are two observations
that I would hike to make In 1955-58
when the production was of the order
of Rs 14 57 crores the strength of
industrial workers at the beginning of
that vear was 52,300 In 1938-38, the
strength of industrial workers 1s 42,000
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There bas been a decrease in labour
and An increase in production. Direct
labour charges have increased while
indirect labour charges lmve decreas-
ed. That 13 to say, economies in
management, thanks largely to the co-
operation of the Labour Unions, have
been of a character where large un-
necegsary supervisory labour ‘has been
cut. A great deal of not wholly gain-
fully. employed persons are put to
gainful occupations with the result
that indirect labour or, ag I =said,
supervisory staff which was 410 in
1858 is 344 while direct labour which
was 208 is 262 now. Therefore, while
there is reduction of the cost of pro-
duction as such, there is increase in
the output by nearly 40 per cent.
The other matter was whether the
ordnance factories, on the one hund,
were producing to full capacity and
on the other hand, whether they
should produce to full capacity and
third, whether they are producing un-
necessary goods. There was a very
sustained plea for private enterprise
in this matter. The Defence Ministry
qua Defence Ministry is not concerned
with the issue of private enterprise
and public enterprise as such. The
Government has its own policy. The
position is, civilian production out of
Rs. 20 crores would be somewhere
about Rs. 3 or 4 crores and civilian
production includes services of the
Railways and various other Govern-
ment departments—non-weapon pro-
duction as it might be called. Refer-
ence has been made to the production
of coffee machines, and all kinds of
things like that. But, it is part of the
organisation of the ordnance factories.
They cannot and will not enter into
production of anything unless an order
is placed with them. There is no
question of any infructuous produc-
tion. It is necessary that in the gene-
ral fleld of engineering, for the
advancement of our productive capa-
city, various experiments and develop-
ments have to be made.

Shri Goray made a pointed reference
to cookers. I am sorry he picked out
a very unfortunate instance. We have
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again taken a most unfortunsmte

material, that is usually waste. An
»appreciable amount of the income of
our factories and conservation of our

Reference was made to cow dung
digesters and so on. One thing, it
was made for exhibition purposes. It
not be forgotten that the
Defence establishment has large num-
bers of dairy farms and animal farms
and places where these things can be
properly used. If the Government has
a place—where experiments can be
made of this character without im-
pinging upon public expenditure, I am
sure, Parliament would agree, that is,
the right course to adopt. I hope that
none of these observations made in
this House will go to discourage the
man, Most of these experiments, I
would like to tell the House, whether
it be in the Air Force or Ordnance
factories or Navy or the EM.E. fac-
tories or Naval dockyards, are largely
made by people in their off-time
because that requires that kind of
approach and it is to be properly sanc-
tioned by the Government,

As I said a little while ago, econo-
mies have been effected partly by
greater knowledge of technigue and
also by the use in many cases of
weapons or ammunition of a character
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which 13 more effective and less
expensive. 1 believe that, next year,
when certain changes are made in the
way of our production of explosives,
we would ba able to save not only
practically all the foreign exchange—
I would not say all—practically all
the foreign exchange that goes into it,
but also able to lower the cost of pro-
duction, There are components of
hugh explosive weapons which had to
be imported until recently All that
has gone out 1 think the Ordnance
factories, the Armed services and civil
services who back them are now fully
conscious of the conception that there
18 nothing that cannot be done if 1t
has to be done That 1s part of pro-
duction

In this connection, before 1 leave
the subject of production, I would like
to pay my grateful tnbute to the mens
who work in these factories It is
quite true that we have had small
troubles By and large,—I do not zay
by and large in a superficial way—
taking an objective view, the
employer-employee relations in the
Detfence factories are happy and satis.
factory 1 am not saymg that there
are no quarrels But, they are settled
largely by discussion If there have
been stoppages, they have been token
stoppages and certamnly, they did not
mvolve any violence of any kind
When the Government took the view
that there must be self-sufficiency in
production, and that our capacity
should be used to the full, among the
first to respond vocally and m a very
pronounced fashion was the organisa-
tion of labour The workers came
forward and said that it was m their
interests to support this move because
if there is greater production, theiwr
own craftsmanship will improve and
the position of the commumty would
improve I would like to take this
opportunity of paying them m tnbute
That 13 a matter of policy, Sir

The Ordnance Factories cannot fully
stretch out production The Ordnance
Factory cannot stretch out to one
hundred per cent production because
it it does that, if there is an emer-
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gency, you may not have the required
capacity and that 13 whnit 13 emleu-
lated for defence production. At the

ment of subsidy for these things when
they are made for civilian purposes

References have been made to the
arrangements made with the foreign
firms of production. With sll respect
to the House, I would say that it is
quite unrealistic to think that

blue-prints, designs and what not By
collaboration, I do not collabora-
tion of capital or collaboretion in
management When the Ordnance
Factories go fully into operation we
will be saving two crores of Tupees
We will also be saving money on the
spares which are used in the many-
factured articles All that means a
saving to the Government 1 would
like to say that there 1s no idle equip-
ment and things of that kind There
have also been certain economies
effected by conservation The other
day I had the unique opportunity of
going to the conference of the Trade
Union of Scientific Workers called by
the Defence Scientific workers It was
the first Trade Union meeting I have
attended The main topics of discus-
sion were not about the conditions of
workers, but about the techniques of
production end how 1o conserve
resources For two days they discus-
sed these subjects Some day, I hope
the House will have an opportunity of
hr;u"ll:l‘ these reports and seemg the

A number of questions were asked
whenlwuabmdonaplnicullr
matter arising from lack of informa-
tion That was with regard to the
disposal of weapons which have be-
come obsolete Dumping them into
the sea would have cost the country
Rs 48 lakhs Now, they have recover-
ed the metal to the same value and
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that means saving—saving from this
expenditure and also saving oy the
metal—and that would come to nearty
a crore.

References have been made to

Bharat Electronics and Hindustan Air-
craft, but I will dea] with Bharat
Electromics only because there is not
much time for me.

Shri U. C. Patnaik: How much has
BEL produced all these years?

Shri Krishna Menon: The value of

electronic equipments produced has
been as follown:

1855-58 Nil

1956-57 Rs, 5°97 lakhs
1957-54 * 27'88 lakhs
1858-589 " 33 24 lakhs

Now it has gone up to Rs, 52 lakhs
and next year it will go up to about
a crore. Now, a number of cqup-
ments, not electronic equipments, but
other equipments have been made at
Bharat Electronics and other places
for defence purposes, I feel, Sir, you
would not want me to detail the num-
bers of these items.

Shri U. C, Patnalk: What 15 the
vaiue of the work done for the De-
fence services?

Shri Krishna Menon: I want notice
for that. Bharat Electronics is not
intended only for producing eguip-
ments for defence purposes. They are
intended for producing those equip-
ments which Government in 1its wis-
dom placed under the management of
the Ministry of Defence. That .s all
It 138 1n the same way as any other
Government Corporation, And I think,
it I may say so, a little more thought
is necessary to be bestowed m regard
to answering such questions, because,
you cannot just say T want an elec-
tronic equipment’. You have got to
see what it is for, whether it is
designed for that particular purpose
etc. It has to undertake tests. But
at the moment we are on the way
to become self-sufficient in this res-
pect, say, in about two or three years,
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Some one sald that the Atomic Energy
Establishment can maks it. Why we
cannot do it? That was the gquestion.
It all depends upon what we make,
An electronic computor is different
from the radar or the predictor that
goes with it

Now, Sir, one of the most imporiant
deveiopments during recent times 18
the place thut scientific organisation
plays in our defence affairs. The
scienturic organisation 18 now on a par
with the armed services and the mun-
1sterial establishments and so on. Cer-
tain observations have been made
which cause either reflection or rase
doubts with regard to co-ordinacon.
It 13 a mutter of great importance and,
while 1t is the business of the oppos:-
tion to opposé and its counter-part the
Government to govern, 1t 18 a matier
on which some more thought should
be bestowed. Often the example of
the United Kingdom 1s quoted. The
United Kingdom tried to get away
from the difficulties that arose by
having too much of separation. Here,
there 1s  complete and healthy co-
ordination between the scientific or-
garusations, the fighting servaces and
the Defence Ministry. There 1s increas-
ing co-operation and co-ordination
between the three services on the one
hand and the services on the Cavil
side on the other. The armed forces
have not shown any undue re-
luctance or unreasonable difficulty
mm this ma'ter Of course, diffi-
culty arizes when you have got
to make a change from one thing
to the other, but we have to
remember that we are not writing on
a clean slate We have got prejudices.
We have got lack of knowledge, pex-
haps. But I am personally satisfled
that we are moving in the right direc-
tion. We are also moving at the right
pace, because to do it too quickly might
have a setback. There is today suffi-
cient separation between the services
and yet sufficlent working together.
Now, for example, the Land-Air
organisation co-ordinates operational
experience activities as between the
army and the air force. Similarly,
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Sea-Air organisation does the same
thing.

A reference was made in this con-
nection to operations on sea. One of
the hon. Members on this side of the
House referred to our responsibility
of guarding the security of the Indian
ocean and the Arabian sea. We don't
live 1n times when the oceans were
the private preserves of anybody, but
our coastal trafic and other normal
incursions that may happen in peace
time would, unless there are extrs-
ordinary circumstances, be adequately
protected by our growing navy.

There have been criticisms over the
aircraft carrier which is hardly annual.
I suppose 1t will come to this country
in one year or eighteen months, The
awrcraft carrier is not only a moving
ship but 1t 1s also a base for fighting
an awrcraft. If you cannot have awr-
fields all over the place it is better to
have a particular airfield which is
what the awrcraft carrier partly is.

References were made to the dis-
criminatory treatment or, rather,
treatment that was not adequate, in
case of the civihans in the M E.8. Here
again, there might have been ex.
aggeration of this thing by the parties
affected. It is not possible in a service
which has got such a large number
of people to say that everybody would
be promoted, and the doctrine of dead
man’s shoes will be followed. In the
MES, 27 out of 91 civilian posts have
been made permanent and 20 officers
have been confirmed. The question is
asked, why is 1t that in some of these
establishments officers from the
services are imported instead of serv-
ing civilians. The answer is that
senior officers are required for fleld
duties in emergency, and you cannot
turn them out overnight.

Questions have been raised regard-
ing cantonments There 1s parity be-
iween nominated and elected mem-
bers. In cantonments, now, on the
whole, my experience of them is—
and I have seen many of them—that
there is an increasing degree of co-
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operation between the -two sides of
the administration; where there have
been for personal or other remsons
difficulties, they are gradually removw-
ing them. Also, in the cantonment
areas, much social service, and the
beginning of the co-operative move-
ment, in fact, not necessarily a5 a
departmental organisation, are going
up to ® very considerable extent,
There are these projects for greater
utilisation of land which is lying idle;
1t will not in any way solve the food
problems of the country, but it will
relieve a certain amount of pressure
on the food market and also be an
example,

Questions were raised about the
Territorial Army and the Lok Sahayak
Sena. As regards the Territorial
Army, the deficiencies we had two or
three years ago are being rapidly filled
up, and we are happy to say that
there 1s an increasing tendency for
people to come mto the Territorial
Army And Government would be
justified 1n taking this opportunity of
saying that the Territorial Army has
to find 1ts place in the minds of our
people as & civilian defence force, and
what is more, a defence force which
at times of emergency might become
a regular Army. Today, they are
doing army duties in various places,
filling up the vacancies created by the
taking away of our troops into other
places and s0 on. But it 1s a long way
yet when people of all classes includ-
ing Members of Parliament and the
professional people and so on would
join the Territorial Army as they do
in other countries and give it a place
in the life of the communty,

lnreguutothem&hlylkm
we have accomplished what was
expected to be done in the five years,
andullproposedteintmdnuchmgu
in its administration, having regard to
the requirements of the country on
its borders, and what 15 more, having
regard to quality considerations, so
lhatmmeﬂldmcymihhﬂntng.in
its length of service und in the
methods of selection is being proposed
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in order that the defence strength of
the country could be enhanced.

Demands

There were a number of cases

-

is one thing, but loss in the sense of
book values is something else.

Khamaria was not only a factory
but was a depot soon after the war,
and the man who went and took
charge of it at that time, and has left
service unfortunately—I shall speak
about that in a moment—was never
asked to take any stock, he never tock

anything over. The reports of this are

eoming out, and these figures repre-
sent the written down wvalues, taking
out of the total stock what is obsolete
and what has deteriorated. The
Special Police Establishment investi-
gations are proceeding, and we have
interim reports on the case on which
investigations have been completed.
As regards the charges that have been
referred to them under four clauses,
in not one of them has any high-
placed officer been found guilty; the
guilt has been brought home to some
person who was actually dealing with
it.

In this connection, may I say that
there was no question of the manager
on whom the detailed or rather the
technical responsibility fell and who
suffered very much under it, being
promoted? In the intervening period
of changes, he was attached to the
headquarters somewhere, and I am
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sorry to say he has l!!'t ; he was an
extremely good officer, and the
mmmmm
the services of a good man, on sccoun t
of general blieui tation and its
actions on him.
Most of the ceses referred to are
cases that have come upmm

than
it reports
ts Committee's
periods.
While they are by no means being
overlooked, every step is being taken
to see that where such loopholes exist,
they are closed; and I do not think
there is anything that I can add to it

once before, becsuse both aud
and the Publi¢c Accounts
observations refer to previous

With regard to the defence of our
frontiers, it has been repeatedly said
that the functions of the defence
forces in this country are, firstly, to
be available for the defence of our
3,000-mile coastline and 9,000-mile
land frontier, secondly, to be avail-
able to support civil power, and thirdly
to be available to carry out such
international responsibilities as this
country may undertake. Now, our
defence forces, particularly our land
forces, or rather I should not muke a
distinction among them, our defence
forces are fully stretched in this task,
and when we have to pull them out in
the first task, then for the second or
third, it puts us under very great
strain. To a certain extent, that strain
can be somewhat relieved by greater
public support and understanding of

issues, and the increase in the
strength of the territorial forces.

I am sure this House will want to
pay its tribute to those men who are
on our frontiers. Some of these young
officers who have come out of the
Dehra Dun College have never szeen
their homes for five, six or seven
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but because the condi-
tions in the country, with the small
size of these forces in relation to the

Member of the Opposition? They are
all martial in modern war, and when
you consider that our troops in the
northern part or part of them .re
Madras regiments, and in the east of
India, they are regimenis of the
Punjab, and when in the naval craft
you see in the Indian Navy, you see
a number of Sikhs who have seen no
other water except the water that is
supplied by the irrigation system, then
you see that these artificial distinc-
tions imposed under imperial rule for
their own purposes have disappeared.

The difference between these men
is either that they are good officers
or bad officers or indifferent officers.
That is the difference. Either they are
good teamsmen or they are not; either
they are people who have a sense of
loyalty to the country first and to
themselves afterwards, or at least in
relative proportions or the other way
round. These are the differences that
obtain. And I am happy to think that
there is greater movement from the
rank and file, what is called, the other
ranks, into non-commissioned ranks
and into the officers’ classes. Govern-
ment are now considering proposals,
which I am not in a position to
announce, by making the provision
that existed before, of opening up the
centres where people from the other
ranks can be taken directly for train-
ing as officers before they go to Dehra
Dun. I want the House to appreciate
that it is not a question of class, caste,
creed or anything.

A modern army requires so much cf
education. The normal conception 1s
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that you recruit a man for six months,
and he is trained and shaped, and
then it is finished. But it is a conti-
nuous process of being trained for one
thing wufter another, where mathe-
matics and all kinds of things come
into modern logistics and knowledge
of explosives and all kinds of other
things. Therefore, we are hoping that
if resources are available and the
necessary procedural arrangements
can be completed, we could make 2
beginning in the way of reopening
these centres that existed iIn pre-
Independence days for good reasons.

Here again, I would ask the House
10 consider this aspect which I am
going to refer to, more with the use of
reason than with emotion. Emotional-
ly, we all think or feel the same way.
The so-called junior commissioned
officer is not an anomaly or a histori-
cal survival, In fact, he exists in some
other form in every army, but called
by other names.

But when you get an Army with a
body of people who unfortunately
have not had the opportunity of edu-
cation or economic advancement as In
our country, and you have this high-
level technique required in the
modern conditions, a degree of limison-
ship and a degree of interpretation
become necessary. Also, again, we are
not writing on a clean slate, We have
got all these people, and what is more,
they are a very unique element in our
Armed Forces and perform a service
of which very little is known, As for
our junior commissioned officers, I
would not say they are the salt of the
earth; that is the wrong thing to say,
but they perform a function which is
not so much understood. I think the
very fact that their children or a great
number of their children go into mili-
tary academies, and they become
officers, and it may be that in one
regiment the father may be a jemadar
or an NCO, and the son may be an
officer commanding or a subaltern or
captain, makes no difficulties. These
are all indices of moving times in our
land.
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Reference wasz made both during
the discussion and durng question
time the other day about some obser-
vations, reported i1n newspapeys—L
have now seen the authorised version
of 1t—something that was said by the
Chief of the Army Staff with regard
to the tenure of men in the armed
forces There were different wviews
expressed m the House But I want
to say categorically that there are no
such proposals before Government ot
the moment When they come, they
will be considered on their own merits
They bave very serious finanual
impheations There are other impli-
cations  Therefore, while 1t is not
usual for fighting men to make
speeches—they do not do that—this 1s
very much a service matter, and the
occaslon was an ex-servicemen's rally,
and 1t 1s quite permissible at any
rate, it 1s nothing unusual, for some-
one to express his personal view on
these matters

S8hri U. C. Patoalk;: But does 1t not
mean a major reorganisation and abo-
lLition of the system of reserves? Can
statements be made like that?

Shri Krishna Menon: I thought 1
answered that by saying that there
are no such proposals before Govern-
ment When they come, they will be
cunsidered,

Shri Patnaik again said that so many
Lieutenant Generals were shot up
overnight without telling anyone If
I may say so with great respect, in a
parliamentary system of Governmcnt
the Government governs and Parla-
ment does not admunister It is ihe
duty of the Members of the Opposi-
tion and of those belonging to the
Government side to criticise, to con-
trol, to restrain, to promote, to encour-
age But 1f adminstration were
transferred from the Executive to the
Legislature, where would we get to”
What 1s more, in this particular matter,
it 18 not as though overmight these
Lieutenant Generals were created
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There have been discusiions on 1t
going, I believe, even 1n my predeces-
sor'’s tuwe, and ultimately the
immediate dissussion of it must
taken 8 or § months and various
posals were considered The first ins.
talment of what we have now done

H

could do things overmight, but the
Government of India does not move
like that In fact, it 15 generally
regarded as a crime, something wrong,
to do anything of that kind quickly
because somebody mught say “That 1s
too hasty’ The very passage of time
18 regarded by our tradition as neces-
sary—anyway I will not go into that—
and anything done otherwise 1s con-
sidered as something wrong But I
do not think Parliament need worry
We would expect 1t to push us rather
than pull us back m these matters

Ex-servicemen’s organisations. It i
our general view that ex-servicemen's
conditions should really not exclu-
sively or not even primariy be a
matter for voluntary charity as such—
though that 13 welcome—but should
be part of the conditions of service
Unless a man when he comes into
service and serves there for 7 or 8
years or continues for 15 years has an
assurance that he will come out with
some ctquipment, either financial or
technical, or that he will be looked
after, 1t will be very difficult to draw
people for the armed forces An Ex-
servicemen’s Directorate exists for
this purpose, which 18 now to be aug-
mented and placed under superior
direction It 1s our hope that with the
State Governments and public organ-
sations which may exist, there will be
a more planned procedure in regard
to ex-servicemen

It 1s probably not known that there
are 3 million ex-servicemen :in the
country Over and above that, we
throw in 30,000 every year. While m
the officer classes, a certain number
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get employed through the Resettle-
ment Orgamsation—a few ere taken
by my hon cnlleague, Shr Mehr
Chand Khanna and others—, there
have been no serious attempts made
by us in this matter, not because no-
body wants to give them anything but
all our efforts have come up to only
a certain level The problem 18 s0
vast and, therefore, Government has
now come to the conclusion that the
central direction must be from Gov-
ernment itself and must be part of
the conce mittants of service in the
armed forces

Shri Harish Chandra Mathur: They
can be used for the Rajasthan Canal
construction

Shri Krishna Menon: There was
also reference not only now but at all
times about the secrecy that obtains
in regard to the Defence forces Now,
1 would like to say that what the
Government of India publishes 18 in
many ways far more than the Govern-
ment of UK publishes That 1s one
thing Secondly, a country like .urs
with 1ts backward industrial produc-
tion, industrial technique and deve-
lopment and its limited resources has,
to a certain extent, to rely upon not
letting anybody else know what 1t
may or may not have A statement
was made, for example, that the
ordnance factories did not produce
five 1items If I were to say m the
House whether those five items are
being produced or are not being »ro-
duced, who would benefit? We, or
someone else” Therefore, there 13 no
undue secrecy

Shri Naushir Bharucha: Then why
discuss Defence at all?

Shrl Krishna Menon: The reference
to James Fighting Ships, was, if 1 may
say 50, a little bit unrealistre Just
because a story appears in a well-
informed newspaper that such and
such political change 15 going to take
place, are you going to tell the Prime
Minister, ‘“You told the newspaper, but
you did not tell us'* It means that
there 15 intelligent reporting.
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James Fighting Ships’ documents
are always written 1n that manner
Even if they are correct, because they
do not carry the stamp of authorty,
they are not taken similarly on the
other side, we use them for our own
purposes with that limitation

i think two of the worst thmgs we
could do are to convey to anybody
who may bave, for good reasons or
otherwise, any adverse feelings as far
as we are concerned, either about the
state of our defences or about our
capacsty Often 1 am asked by Mem-
bers on the other side, more parti-
cularly by those associated with
labour organisations ‘Can you give us
the number of people 1n each ordnance
factory'? Mr Deputy-Speaker, 1f you
had not gaven much thought to it, you
might ask ‘What can be secret about
1t? They all come and go They can
be counted’ But nobody sits down
and counts so many people cormng
into the factory You cannot give
that And if 1t 1s said that there was
a depletion of labour i1n such and such
factory or there was an increase in
some other factory, the party ouiside
can know what we are producing more
and what we are producing less That
1s the reason why this 18 not given
There 1s no other mystery attached to
this And what 13 more, all these
suggestions that are made for intro-
ducing 1industnal skall, telling ordnance
factories how to make things and not
make things should, I think, be rather
put in reverse Perhaps 1t would be
a revelation to this House that
ordnance factories are making eguip-
ments—parts of equipments—for pri-
vate industry on a commercial bass
They are open to receive work of that
kind under our normal regulations
The industrialisty get the benefit
because, first of all, everythung that
goes out of the ordnance factory, whe-
ther 1t 13 a spade, pick axe or gun, 1s
quality controlled in the same way
and, therefore, they get a hugher
quality Secondly, under gencral
ways of government business, no
question of profiteering or carnerng
of thing® anses and whatever advant-
ages there are are passed -n. But
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ordnance cannot be called upon to
become a kind of indusirial appren-
tice school for private industry. It
was not the concern of the Defence
Ministry; it was government policy
passed on to us. At the present time,
all that we have done is to receive
into those factories apprentices of that
kind for increased technica] skdll.

May I say in this connection that
welfare activitles, which are not
merely of & charitable churacter, are
on the increase? There are engineer-
ing schools, for example, for tralning
aeronautical engineers and craftsmen.
And, what is more, schools for the
training of young people—boys
and girls, not only the children
of the people working in the
factories but children of the neigh-
bourhood—have grown up around the
factories largely built by voluntary
organisations.

In that connection—I am talking
about wvoluntary organisation—before
I sit down I really want to refer to
the observations about exactions on
soldiers. While I do not propose to
make any remarks that show lack of
restraint, 1 think it should be known
that there is no question of dedugting
Rs. 5 from a soldier’s pay or anything
of the kind. I think the voluntary
contribution of & jawan comes to about
25 nP., and so far as officers are con-
cerned, it comes to Rs. 20—Rs. 40. As
you would know, these things go into
sports funds, educational funds and
various other amenities which are the
tradition of every Army, and more

APRIL 9, 1660

not be repeated, hecause it has &
bad wffect upon people who are work-
ing hard

amenities.

There was Bome CONCern egrened
as to what would happen to coun-
try it the whole of it was bombed and
so on. On this question of our bemng
prepared for any defensive or military
gituation where any of our neighbours
or anybody who is likely to be an
attacker is in another system of mili-
tary alliances, we must frankly state
the fact that we are not in a position
either physically, morally, materially
or economically, to rearm or engage
in an armaments race against any of
the Great Powers. I think it will be
just fantastic if country X which is
in a military system decided to pour
arms into another country; in such a
case we can use diplomatic procedures,
diplomatic abilities, we can use the
force of world public opinion, but it
is a great mistake to think we can
produce arm for arm; but if it is a
question of disputes being settled or
otherwise we must really think in
terms of negotiation and settlement
rather than in terms of war,

At the same time, continuous con
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and recrientation. After all, all these
people m the Defence Minustry must
be expected to know something about
it

Therefore, our purpose 18 {0 try and
increase the strength of our defence
services as much as we can, but we
must put out of our mind any concep-
tion derived from imperial times that
these armies have any purpose out-
side the frontiers of our territory We
do not want to show our flag, and
there 18 not & gun or a soldier or a
horse of ours, outside the frontiers of
this land

If 1t should be that we are involved
in a world conflict, it should be our
concern, and I am sure that so long
as the present policy lasts, we will
try to keep out of those conflicts, but
m & large-scale war, a country lke
ours does not prepare for war before
it prepares to be anmhilated, or be
Jeft alone, whatever 1t 1s

Therefore, those considerations, while

reduction in estumates will not give

the work that has been e 1 the
last ten years, the credit for which
goes to my predecessors in thiz matter,

as nearly possible, not in a logical
sense but as senmbly as possible,
self-sufficient 1n the course of two
or three years And what 13 more,
in doing so—I have not referred to
this particular aspect—we shall save
any strain that might be 1mposed
upon our foreign earnings. It is not
only a matter of monsy, it gives our
people a sense of self-esteem, it gives

for Grants mlg_a
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our people a belief that our defence
power 18 not dependant upon the
nature or upon the goodwill or the
technique of another country. There
15 a kind of inferior moral factor
coming into things when some one
else has to help you m these matters.

We are told that our weapons are
becoming obsolete Every weapon 1=
obsolete, there 13 not a mngle weapon
m any country in the world that is
not obsolete, because if it were not
80, there is no progress In our coun-

18 u 1956 or a 1855 affmr because we
cannot convert it mto a 1930 affair at
the present time

Whle 1t is  the function of the
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fit for the purpose it was intend-
ed; it must be used for other purposes
where greater tolerance is permitted.
Therefore, it is a great mistake o
think that we have got wonderful
equipment which is not used proper-
ly. We have equipment which other
establishments have not, for wvarious
reasons. It may be they have to go
into special production of alloys and
compositions. What is more, the
impact of .the work that is put into
scientific organisation iz beginning to
be felt only just now. I have made
no reference to new  weapons and
various other matters of strategy and
so on on which I am not an expert.
Finally, it is not my intention as
Defence Minister to function as a
soldier or sailor or airman. My busi-
ness is to discharge my responsibility
to Parliament.

Shri U. C. Patnalk: When I referred
to the question of supersession, you
will be pleased to remember that 1
never referred to personal matters
till now during all these years. I had
to refer to it now because just a few
months ago a number of officers,
senior Brigadiers, Colonels and Lieu-
tenant Colonels—I have got a list of
25 Brigadiersand senior Com-
modores of'the Naval Force have all
heen superseded. I wanted to know
from the hon. Minister what steps
Government were taking to avoid
two things: ... .

Mr. Deputy-Speaker: But I thought
the hon. Minister had tried to explain
it

Shri U. C. Patnaik:... on the one
hand the lowering of the morale of
the officers by supersessions and
injustice, and secondly, what steps
they have taken to see that this kind
of personal loyalty that is sought to
be built up in the superior cadres
does not lead to more serious
happenings. .

Mr. Deputy-Bpeaker: Order, order.
There ought not to be a second speech.

APRIL 9, 199
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suversessions, as they call them,
take place, and I want to tell

Mr. Deputy-Speaker: Is there any
particular cut motion that I am
required to put to the vote?

I take it all the cut motions are
withdrawn with the permission of the
House.

All the cut motions were, by leave,
withdnawn.

Mr. Deputy.Speaker: The question
is:

“That the respective sums not
exceeding the amounts shown in
the fourth column of the order
paper, be granted to the Presi-
dent, to complete the sums neces-
sary to defray the charges fhat
will come in course of payment
during the year ending the 31st
day of March, 1960, in respect of
the heads of demands entered in
the second column thereof against
Demand Nos. 8 to 12 and 109 rela-
ting to the Ministry of Defence”

The motion was adopted.

[The Motions for Demands for
Grants which were adopted by the
Lol;_Sabha are reproduced below—
Ed.

DeMaAND No. 8—MINIsTRY oF Drrxsce

“That a sum not exceeding

Rs. 36,82,000 be granted to the °
President to0 complete the sum
necessary to defray the charges
which will come In course of pay-
ment during the year ending the
S1st day of March, 1860, in res-
pect of “Ministry of Defence”".
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Demanp No. 8S—Drrence Szavices,
ErrzoTvE-ARMY

“That a sum not exceeding
Ras. 1,60,10,82,000 be granted to the
President to complete the sum
necessary to defray the , charges
which will come in course of pay-
ment during the year ending the
81st day of March, 1860, in res-
pect of ‘Defence Services, Effec-
tive-Army’ *.

DeEmanp No. 10—Drrxxck Senvices.
Errzcrrve-Navy

“That a sum not exceeding
Rs, 16,86,67,000 be granted to the
“President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1860, in res-
pect of ‘Defence Serwvices, Effec-
tive-Navy’”.

DeManp No. 11—Drrence BSrrvices.
Errecrive-Am Force

“That a sum not exceeding
Rs. 54,81,13,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1960, in res-
pect of ‘Defence Services, Effec-
tive-Air Force'".

Demaxp No. 12—-Derence Sewvicee,
NoN-ErrecTivE-CHARGES

“That & sum not exceeding
Rs. 14,03,60,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1960, in res-
pect of ‘Defence BServices, Non~
Effective-Charges’ ".

109—Dzrence CaPrTaL
OUTLAY

“That a sum not exceeding
Rs. 33,82,50,000 be granted to the
President to complete the sum

Dxmaxp No.

Demands CHAITRA 19, 1881 (SAKA)
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necessary to defray the charges
which will come in course of pay-
ment during the year ending the
3ist day of March, 10680, in res-
pect of ‘Defence Capital Outlay’ .

Ministry of Rehabilitation

Mr. Deputy.Speaker: The House
will now take up discussion an
Demand Nos. 72, 78 and 128 relating
to the Ministrv of Rehabilitation for
which four hours have been allotted.

Hon. Members desirous of movln\l
cut motions may hand over at the
Table within 15 minutes the numbers
of the selected cut motions. I shall
treat them as moved if the Members
in whose names those cut motons
stand are present in the House and
the motions are in oraer.

Demanp No. T2—MINISTRY OF
REHABILITATION

Mr. Deputy-Speaker:
moved:

Motion

“That a sum not exceeding
Rs. 34.21.000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
3ist day of March, 1960, in res-
pect of ‘Ministry of Rehabili-
tation' ™.

Demanp No, 7T3—ExPENDITURE ON Dis-
PLACED PIREONS AND MINORITIER

Mr. Deputy-Speaker:
moved:

“That & sum not exceeding
Rs, 18,05,08,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1060, in res-
pect of ‘Expenditure on Displac.
ed Persons and Minorities’.”

Motion
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Mr. Deputy-Speaker: Motion
moved:

“That a sum not exceeding

Rs. 18,51,67,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1980, in res-
pect of ‘Capital Outlay of the
Ministry of Rehabilitation’.”

b
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West at the conclusion of my speech.
But, I am naturally concerned more
with the East. Some hundred crores
of rupees of the poor fax-payers’
precious money has been spent over
displaced persons in the eastern
region. One would have expected
results at least remotely approaching
in vastness this vast expenditure, But,
no one will deny—and, perhaps, the
hon, Minister, least of all—that so far
there has been complete failure.

16 hrs.

Differences exist between us and
the Government—I mean not us, the
leftists but us, the people of West
Benga]l and the Government about
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all refugees living in camps in J
1954 must be rehabilitated by March
1055. Yet, even today, out of
18,000 odd families then in camps,
about 10,000 still remain in camps in
doleful indolence, an indolence

]

said that they want to live on doles.
No Bengali can be happy about this
accusation. In fact, no true patriotic

about this
shows up =a
brother of his as a sub-human being.

For myself 1 must confess to a deep
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Bepgal P.CC., who iz neither a
refguee himself nor—the Minister will
agree,—will be not?—a person who
could in any manner deliver any
goods on their behalf,

Let us now take the question

of earnestness. This has been rightly
pin-pointed not only by this paper
but was stressed by the report of the
Committee of Ministers. As is well-
known, this committee was of
opinion—and I would guote here:

“Experience has shown that
large-scale rehabilitation of East
Bengal refugees in these States—
that is to say, the States of Bihar,
Orissa and Madhya Pradesh ete.
is not possible and we do not
think the matter should be fur-
ther pursued.”

That was in 1954 by a committee
consisting of the then Finance Minis-
ter, S8hri Deshmukh, the then Reha-
bilitation Minister, Shri Jain and the
%ﬂtuinkterdwmﬂenul, Dr.

Y.

Now, for the rehabilitation of
agricultural refugees, thly committee
advocated schemes of irrigation and
land reclamation in West Bengal and
also schemes for establishing indus-
tries. Now, as regards Irrigation and

Selection of wrong sites, failure to

to their just cause due to language
and other difficulties—all these have
shattered the confidence of the
refugees. The recent firing in Betiah
and the repression in Char Betiah
have certainly not improved the
situation. The committee of Minis-
ters, as I have shown, found it wuse-
less to plan large-scale rehabilitation
outside West Bengal

are told of an El Dofado Dandakar-
anya. The way this project is mov-
ing raises the gravest apprehensions
as to its success. Already the orig-
inal plan of setiling the first batch
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at Balimela in Malkaganj Taluk has
been given up for Farashgaon in
Narainpur Taluk. The quantity of
land which was required in Farashguon
which is needed for the lay-out of the
villages according to the plan is, I un~
derstand, not forthcoming and the
method of work had therefore to be
changed, The hon. Minfster has stated
on 23rd January that 2,25,000 acres
had already been reclaimed at Farash-

gaon.

The Minister of Eohsbilitation and
Minority Affairs (Shri Mehr Chand
Ehanna): I am being misquoted; I
have never said like that anywhere,
either in Parliament or outside.

Shri Sadbhan Gupts: I am referring
to the Press report.

Shri Mehr Chand Khanna: I was
asked this question and I toock trouble
to tell in this House or the other
House that only 1400-1500 acres had
been reclaimed. We were hoping to
reclaim about two lakhs of acres
during the course of the next three
years That is my programme which
I have mentioned in this House and
outside.

Shri Sadhan Gupia: I have had il
from the Press reports. 1 am sorTy
it it was 3 mistake. I have the press
report dated 23rd January when
Parliament was not in sesston. Any-
way, whether he made that statement
or not at the time of the report in
the Congress paper I quoted, there

for Grants 18910

I will live there for the whole of my
life”. Fortunately, Mr. Flatcher's dog
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refugees was such that
sell away the other two D
such happy relations between the
fugees and the officers and such
fidence in them, is there any
that the project will be a thun
success?

Shrl Mehr Chand Khanna:
know'from the hon. Member the name
of the paper?

Shri Sadhan Gupta: I am quoting
from the Ananda Bazar Patrika—a
very bitterly anti-communist paper, a
Congress paper. ... (Interruptions.)

Some Hon. Members: No, no.

Shri T. B, Vittal Bao (Khammam):
The Minister does not read it.

Shri Sadhan Gupta: There are even
more fundamental objections to be
met. As far as I know the soli investi-
gation has not} been carried on by
any expert in Dandakaranya area, The

the

5
H
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MP. and Orissa and they would feel
a at being deprived of what
they would consider their

to have lands developed in their
State. A difficult law and order situa-

tHion would arise and a feeling of
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is only four hours and accordingly suitable brrigation schemes. let m
$he Opposition have

even to one lakh but just to about 45
thousand families, comprising some
172,000 persons who were in camps
on 28th February. Let us put it at
50,000, 70 per cent of them being
agriculturists, the number of agricul-
turists would be 35,000 families. Let
us remember that after ten or twelve
in camp, many agriculturists

w have lost the heriditary inclina-
tion and will be eager and able to
change their occupation. But lat us
be 35,000 at the highest. Out

could show the mathematics
of it. Some will be settled through
bainanama schemes. All the mathe-
maties I could go into but I have no
time. But after that only 27,000 agri-
culturists have to be settled and
2,700 non-agriculturisly could
be absorbed in the agricultural
schemes. As for the rest fisheries may
be started, industries may be started

%

Now, ample land is available. The
crop survey report shows that 9,80,000
acres are available and that land could
be made cultivable, A part of it
which is described as uneulturable
waste coutld be made cultivable by

such expansion is very vast. We have
here many major industries in the
State and we are blessed with abun-
dance of raw materials and skilled
labobur. In the coming mmnths opvor-
tunities of expansion will be immense
in view of the increased surply of
pig iron, steel, coal, electmeity and
other new materials.” 8hr] Bijay
Prasad Sinch Roy, in the same con-
vention said:

“Fortunately for us, West Ben-
gal is rich in material resources
and over a period of years a num-
ber of industries have been built
up within the State. In recent
years, the engineering industry
particularly has made greater
strides and wventured into new
lines of production. The big in-
dustrial complex which ls rising
fast in Durgapur offers a splendid
opportunity for the establishment
of several new industries, special-
1y that of ancillary type, Ttis in
this field of ancillary and medium
and small scale industries that a
new vista has opened up®.

So0. at least in the matter of industries,
if the Government Is earnest, then, an
field exists. But this earnest-
ness has besn Incking. The Commit-
tee of Ministers recommended this

E



Sainanama scheme a coing of

medium industries in the public sec-
tor on the plea of the industrial policy.
But when 1t to rehabilitation,
outside West Bengal, small and
medium industries are being establigh-
ea by Government in the public sec-
tor. For West Bengal, a Rehabilita-
tion Industries Corporation haz been
set up unaer a person who has been
uxposed as evading lakhs of rupees by
way of sales tax, and I do not know
wnat the refugees can expect from
him by way of bettering their pros-
pects of employment. There is no
difficulty in rehabilitating the camp
retugees in West Bengal. Now, I have
a few words to say about the western
region.

Mr, Chairman: The timea 15 over.
Anyway, the hon, Member rhould
finish in two munutes,

Shri Badhan Gupia: Regarding that
aspect, the Minister proposes to com-
mit suicide regarding the western
region, at 12 o’clock on the 31st March,
19501

The Minister of Rehabilitalion and
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I shall limit my observations solely to
East Bengal refugees. I have not
much to say about the West Pakistan
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last they have the thai
the refugees should not have been
kept in those ps for so many years

from relief to rehabilitation
I think last year also, I had to criticise
this Ministry for huge amounts being
on relief and that 1s more or

i

of view of the total national economy
Anything that has been given in relef
gives no return to the nation If that

shift 1n emphasis from relief to re-
habilitation is a good change

Another good change is the Integra-
tion of the rehabilitation schemes with
the general development schemes of
the country, That also, I {eel, should
huve been adopted years ago. One
result in the Government's policy in
treating the refugees as a separate
category was to create some vested
interests. Though I am not technical-
ly a refugee, soclally I am also a re-
fugee as I come from East Bengal I

Any

of these rehabilitation department
grants, should also be available to the
local people who may ‘not be refugees
but who have been generally resi-
dents there, and who also lack many
social amenities being provided by the
Rehabilitation Department Of the 4
new features, these two new features
I welcome cordially, and I hope these
two thungs will be pursued with vigour
and with some 1magination

According to the policy adopted lsst
year schemes have now been formu-
lated for the rehabilitation of the East
Bengal refugees outside Bengal, The
predecessor of the present Ministe:,
Shr1 A P Jamn, several times men-
tioned on the floor of thus House that
East Bengal refugees did not like to mo
outside Bengal and so no schemes
could be formulated for rehabilitation
outside Bengal The hon Member
who preceded me quoted from the re-
port of the Mimsters' Commuttee, bas-
ed on that impressmion and that in-
formation During these years on
several occamons [ protested against
that statement. And I am glad now
the Minister agrees that such a state-
ment js rather calumnous to the peo-
ple who have suffered much and who
have been put in a great difficult mitua-
tion. Now schemes have been proper-
iy formulated end properly executed
sitid the cehmbilitation schemes In
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several places outmde West Bengal
have been functioning quite well and
they have become quite popular aiso.

Only a few months ago I went w
camp, rather a big camp, and & very
camp too as regards amenities. 1
number of refugees 1in nat
They protested agamst any ai-
them outside DBengal
: we would court aedin
outside Bengal. But
months one of those wau
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Shri A. C. Guba: I think the Minis-
ter will agree that there s hardiy any
opposition from the retugees to go
even to the Dandakaranya or even 1o
the Betuah scheme, Their offer to
g0 now outstrips the capuuly 0
observe.

About the Dandakaraya scheme, I
think 1t 18 t00 early to make uny
public criticzsm of that scneme. 1 have
also heard many complants and some
ot them I have passed on 10 the Miniy
ter. There have been some changes
in the scheme also, and 1 do not thunk
that is anything quute bad. There
should be no sancaty that once a
scheme is formulated or adopted it
should not be changed even 1if on
further examination found to be de-
fective. But only I request the hon.
Munister that whenever he finds any
complaint about tbe Dandakaranya
scheme he may personally enquire into
those complaints and may not leave
those things only to the enquiry or the
report of the officers concerned. It
sometimes happens that the complant
is sent to the same batch of officers

Demands CHAITRA 19, 1881 (SAKA)

retained in West Bengal. I have some
knowledge of West Bengal even be-
fore the attminment of independence

some knowledge, at least of the nor-

ed 1n West Bengal some of them
should aiso be taken out of those re-
habilitation sites and re-settled either
in Dandakaranya or in some other
scheme outside West Bengal.

In the Ministers' Conference last

for
rejection or for acceptance, but 1 will
still press that even these partially
rghabilitated refugees should be given
some scope for rehabilitation in some
other areas outside West Bengal pre-
ferably in Dandakaranya,

It is now admitted that the rehabili-
tation schemes in West Bengal have
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glve sort of technical trmuning
to the refugess,
The traming-cum-~-production scheme

they have been tramned. Government
should take up the imitiative of putting
up some co-operative small-scale in-
dustries. By small-scale industries, I
do not mean small-scale industries
according to the Government defim-

tion of Rs § lakhs as total investment.
There should be industries with
Re. 25,000, Rs. 30,000 and Rs 850,000
not
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takng initiative themselves for reha-
biltating the refugees. It 1 a good
thing. But my point is this—we may
not go to the other exireme of dis-

individual initiative. We
have set up the Rehabilitation Indus-
tries Corporation. To what land of
mdustrial units are they able to
render help with investments? Are
they able to help i1n matters relating
t¢ semi-agnicultural production units
lke dairy, poultry, fishing and such-
like things? There should be, I think,
some organusation to organise such
types of productive umts which may
engage a number of refugees in small

only two points more. I find that
there 18 a Home of unattached women
and orphans in Bombay. I think this

abolished, If it is not so, I would

bad Dbeginning. Their condition
even now is not quite proper.

There are about five lakhs of

refugees 1n Asgam. Recently the hon.
Minuster hasg mitiated ¢ policy of not
giving loan to pre.1958 refugees ex-
rept in very deserving or hard cases.
There are sumilar cases 1n Bengal also
where they are living with friends
and relatives These cases should not
be ignored. Because they had not 20
song added. to the burden of the Gov-
ernment, Government should not
tgnore their claims to be rehabilitated.
Pre-1953 refugees of Assam or the
non-camp refugees of West Bengal
numbering eight lakhs are staying
with friends and relatives They
should be given proper rehabilitation
facilities.



Ministry of Rehabilitation. Funeral
orations are of two kinds. One kind
is on the demuse of an man who

¥

done his duty, 1s leaving his children
stranded and even hiz wife abuses him
saying ‘Why was I marned to hum?
I am confused, if really this debate 18
going to be the last debate, what &ind
of funeral oration 1t should be

When I look at the last eleven or
twelve years, and the achievements
this Ministry has gained in the matter
of relief, rehab:litatzon and compensa-
tion to the refugees from the West,
when I look at the zeal and the honesty
of purpose of the Minister in charge
and the personnel of the Mimstry, I
feel I must congratulate them that
they have tried to do their utmost In
fact, I was a very close observer of
the efforts of thus Ministry, because
I too as & displaced person came to
a place and settled at a place where
I could closely observe the doings of
this Minustry, particularly in relation
to the rural population.

‘The problem was a colossal one, and
the problem was quite different from
the one whch we were confronted
with 1n the zast, that 15, mugration of
population from East Palustan. It
was a sudden mugrstion of nearly 47
lakhs of people, comung to this side
absolutely stranded and penniless,
without anythung to fall back wupon,

land
soon allotted to the people; and
were made to sit down, and there
not much of a disruption in the Punjab
economy.

In this connection, I would be fail.
ing 1n my duty if as a Punjabi, I do
not comphment those, idcluding the
Minister, and also the personnel of
the Ministry, and particularly those
who were in charge at that time and
much later in the matter of rehabili-
tation of the rural population. I am
renunded of the work of particularly
Sardar Tarlok Singh, the Director-
General then, Shr1 P N Thapar, and
Shr1 Randhawa, who exerted thewr
utmost, and who did thewr best in
rehabilitating the people on the land
I recapitulate the days when I saw
hundreds of people surrounding their
houses, sitting there in the lawns, fol-
lowing them at all hours of the day,
and with all this, they bore with them
This 15 so far as the achievements
of the Minustry are concerned

But when I look at the econdition of
the displaced persons, these 47 lakhs
of population that has migrated from
West Pakistan, when I go amongst
them, and see the difficulties, I must
confess I feel very much dejected and
depressed Despite the profession of
tht Minstry that rehabilitation has
been achieved, that this 47 lakh popu.
lation has been settled, and that they
must now fit ;n with the normal eco-
nomy of the country, I beg to differ
from this claim of the Minmstry,

Therefore, I submit at the outset
that it would be 1n the fitness of things
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M, in the circumstances, a small com-
mittee is appointed, comprising some
Members of Parliament and some
notable personalities from outside to
look into this question, to tour the
country, to hear complaints and then
come to & conclusion as to whether the
. rehabilitation of these 47 lakhs of
people who have come from West
Pakistan is eomplete or not. The
problem has been a0 colossal, so big,
thai after eleven years of the efforts
of the Government of India in the
Ministry of Rehabilitation it is but fair
that there should be a proper assess-
ment whether the rehabilitation is
complete or not.

You will recollect that at the begin-
ning the Ministry had an advisory
body, both of Members of Parliament
and persons from outside, to advise on
different matters pertaining to proper
rehabilitation. ] am glad that the hon.
Minigter himself for years, up to 1954
or 1955, was the Adviser to the Minis.
try and contributed a great deal to
the achievements of the Ministry.

Subsequently also, when compensa-
tion was going to be given, there was
an advisory body for the purpose.
S0, is it not fair that the hon. Minis-
ter ghould now, in his wisdom, ap-
point a committee to look into the
question?

At the moment the hon, Minister is
depending on reports from different
parts of the country. The people of
West Pakistan, as you know, have not
settled only in Punjab, Delhi and the
northern districts of U.P.,, but on their
own initiative they have spread
throughout the country, to each and
every corner of the country, and you
find them trying to fit themselves into
the normal econpmy of the country.
If that is so, certainly you will egree
with me that the question is vast and
wide. In the circumstances, it is but
fair that a committee be appointed to
find out whether further rehabilitation
is necessary, because even now
they have got another twelve months
left.

for Grants 10pad

1 concede that a Ministry of Re-
habilitation is not a normal feature of
the administration of a country, and
it should not be the normal feature
of the administration of a country but
you owe a duty to the people who
have come here. They have suffered
not because of their fauilis; they had
to leave their hearths and homes not
because they had done something; they
were martyrs of freedom, they were
victims of circumstances. They had
to come because of the partition of
the country, and they left every-
thing. You gave them a promise at
one time to compensate them fully, and
I remind the hon. Minister of what
Shri Gopalaswamy Ayyangar, the first
Minister of Rehabilitation, said. My
recollection is, and I feel that I am
correct in interpreting his words pro-
perly, that he promised the refugees
that they would be fully compensated
for every loss they had incurred.
That is an old story. I know that
my pleading with him would cut no
ice now, and 50 it is neither here and
there. But at the same time I might
request that there should be a proper
assessment whether there has been re-
habilitation before the shop is closed,
before the Ministry liquidates itself or
commits suicide as the hon. Member
from Calcutta has said.

deal with the agricultural section.

Mr. Chairman: ] would just request
hon. Members to take as little time as
possible. I propose to give 16 minutes
to each hon. Member, because there
are so many hon. Members are want-
ing to speak, and each hon. Member
may confine his remarks to as little
time as possible,



Shri Ajit Singh Sarhadi: You will
given another 10 or 12 minutes.

I was just coming to certain facts
from the report handed over to us.

yet to confer permanent rights on
nearly 217,000 covering an area of 5
lakh acres. We do not know why in
such a long time these permanent
rights have not been conferred whcn
those allottees had also quasi-

they are allottees of the land,
and particularly those who have Jettl-
ed down round about Dellu? If the
land 1s agricultural land—and it 18 2ot
in urban areas and it was given for
agricultural purposes, for the purpose
of culuvation, I fail to understand
why permanent rights should not be
given to them also.

There 18 another aspect to which I
draw the attention of the Hon. Mirus-
ter. I am grateful to hum for hsving
sympathetically considered the claim
of the agriculturists who had lands
in urban areas 1n West Palistan He
has been kind enough to evolve a

agunst their clams

lists the lumut should be Rs. 50,000 to
constitute an economic holding I
know I am gowmng to succeed to



divided and they have particular
numbers. I say this can possibly be
done.

Then, coming to the urban refugees,
I find from the report that up to the
end of February the total number of
urban refugee claimants who had
verified claims are 4-68 lakhs and the
latest report says that up to the end
of February 1058, 289 lakha have
been given compensation either in
cash or by adjustment or by grant of
property. I am not sure whether the
Rehabilitation Ministry considers the
question of giving accounts itself as
payment. My feeling is that in mort
of the cases the giving of the accounts
sheets means that it brings him in the
category of ‘paid’.

But even leaving this aside, we
have got a large number still left,
about 1,77,000. Whereas Rs. 100 crores
of property has been given the Miris.
try of Rehabilitation has got abou?
Ras, B5 crores of property for distribu-
tion. Besides these Rs. 85 crores Rs. 10
crores of property has come from the
composite property. Therefore, there
is really Rs. 90 or Rs. 95 crores of
property to be distributed yet.

From the report I see that the Re-
habilitation Ministry claims that they
would be able to dispose of nearly
12,000 claims every month. Even if
you take that as it is—or even if you
accelerate it—I have got my own
apprehension that you will be able to
finish it by the end of the financial
year.

Mr. Chairman: The hon. Member
should finish now.

Demands CHAITRA 19, 1381 (SAKA)
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Shrl AJt Singh Sarbadl: 12 you
five me two minutes I will just skip
through.

There are so many things to which
I would like to draw the attention of
the hon, Minister. But I must tell
him one or two things. I must parti-
cularly draw his attention to dis-
placed inntitutiors. He knows very
well thet he has uot been able to
secure from Pakistan anything in lieu
of the properties of the institutions
left behind by the displaced perzoms.
There are two kinds of trusts, religi.
ous and non-religious trusts. We
deal now only with non-religious
trusts. We have not been able to get
the properties left behind by non-
religious  Institutions. They are
thriving here on their own imnitiative.
There has certainly been government
assistance. I am sure the hon. Minis-
ter is practical and he wil] see that
before the Minstry liquidates itself it
gives them sufficlent grants so that the
institutions which have not found
roots till now will do so and are able
to stand on their own legs, and bless
him.

The most unfortunate aspect has
been this. Pakistan has not co.operst-
ed with the Rehabilitation Ministry.
He concedes that there are several
problems that stand unsolved. These
problems pertain to miny things.
They relate not only to the evatuee
property that is there, to trusts that
are there but also problems relating
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was a settled fact and that it could
not be unsettled and all Bengal
took it up as a challenge and
that settled fact was unsettled. 1
did not think at that moment that it
would be partitioned again when In-
dependence was brought to India 1}
did not think that at the fag end of
my life in the independent India I
shall have to see the partition of
not only of Bengal but of
east and the west of India
ned
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refugees came to Bengal
was so great that Bengal's
social, fiscal and political life was at
stake. From the Government report I

tion of rehabijlitation of Bengal is
still a crucial problem. ‘Three soris
of refugess came to West Bengal: vne

etc., to maintain themselves.
question was about the labour classes
and the lower middle classes. With
the lower middle classes the question
is very crucial, because they have shll
to settle themselves though I think a
greater number of them have enteroa
the services, From the Government
report I see that more than two "akhs
of middle class people have entered
the Government services.

Of the labour classes, I can say they
are of two kinds. Omne “is skilled
labour and the other is non-skilled
labour. Skilled labour has become an
asset to West Bengal Those were the
agniculturists, fishermen and masons,
etc. They have found rehabilitation
easily. The agriculturists have begun
agriculture and [ know that the vege.
table market Calcutta has been
supplied by them. The price of vege-
tables has come down due to the exer-
tion of the East Bengal agriculturists.
The fishermen of East Bengal are
better than the fishermen of West
Bengal. I have known, and 1 know,
that they can even go fishing in the
depths of the Bay of Bengal and they
do some deep-sea fishing. They
supply fish to the nearby markets.
They are sturdy end resourceful, ard
they would be of great help to the
fishermen of West Bengal who could
learn the art from them.

According to the Government’s
own admission, the guestion of re-
habilitation comes to this. West
Bengal is overpopulated. ‘Therefore,
the large number of refugees who are
still to be rehabilitated are to be sent
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the question of refugee settlement has
become very acute and it has come to

ample Iafdd in their own district.
They have gone to the Sunderbans and
in the Sunderbans they do not find
ample land for their cultivation. So
they have gone to Orissa and have

I think they were not cultiva-
they did not like it. I know
t the people of West Bengal like
to settle wherever they get cultiva-
land. I hope that the scheme of
Dandakaranya should prove of very
raluable help for the rehabilitation of
‘efugees from [East Bengal. In
17.21 hrs
[I.Eu. Drxpury-SPEARER in the Chair]
regard to those who are thinking
that by taking the refugees to Danda.
karanys, they will be put to difficult-
ies, I request the hon. Minister that if
Dandakaranya is open also for tke
people of West Bengal who are not
refugees, 1 can say with confidence
that some 50,000 people from West
Bengal will go to Dandakaranya and
settle there, because after the exodus
of the East Bengal refugees, the whole

I do not grudge Government giving
help to the refugees for the education
of their children, marriage of iheir
daughters and also for their services
But I know that there are people in
the education department who de-
mand from the schools in West Bengal

no teacher should be taken in
school who is not a refugee. What
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for Grants 10034
ment giving amenities to the refugees,
I want that equal amenities shou’d be
given to the sons of West Bengal who
are now suffering because of large
exodus of people from East Pakistan.

I do not like to take much time.
I hope that the Government will take
much care about the resettlement of
the refugees in Dandakaranya in such
a way that no corrupt practices deve-
lop, as was the case in the first inst-
ance, when nothing was very clear, so
that the Dandakaranya project should
be a very successful one and it will
add to the glory of Bengal If
Dandakaranya is inhabited by the
people of Bengal, the culture of Bengal
will spread and the people who were
suffering as a result of the exodus,
will no more suffer because they will
get agricultural land, good habitation
and good help from Government.

My last request to the hon. Minis-
ter is, this. If you do not thunk that
the East Bengal people are willing to
go there, you may extend it to the
whole of the West Bengal people and
then you will see that Dandakaranya
will be populated.

Shrl N. R. Ghosh (Cooch-Behar);
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sure was slready too high. By
tion we lost more than three-fo
our arable land; barely one-third re-
mains with us. And we never thought
that the entire Hindu population’
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certain things thrive on misery; cer-
tain ideologies thrive on poverty,
thrive on hunger. Iz it the move to

first-hand knowledge about their life,
how they are huddled together, how
they live almost in pigsties without
any adequate means of bare liveli-
bood will never consider that they
are rehabilitated

Now the paitern of these refugees,
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lands vacsted by ihe Mohammedans
Just look at the fgure—80 per oent
They came; they are rehabilitated and
townships have sprung up. I com
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about Rs, 100 crores of compensation
have already been paid to them. In
East Pakistan practically the weal
was with the Hindus—not one
who can claim as compensation; not
one ple as compensation will ever be
paid to us. You must have come
across newspaper reports about Rajas
and Maharajas and big zamindars—
their big houses, their big zaminda-
ries are going fo be auctioned, their
properties are going to be forfeited.
They won't get a pice as compensa-
tion—they or anybody. That is the
tragic state of affairs.

®

One of my hon. friends said that the
middle class people have been rehabi-
litated. Well, many middle class
people, not all, got some shelter, but
they did not remain as middle class
people. They were brought, down,
most of them, almost to the last rung
of poverty. That is the tragic state of
things about their rehabilitation.

1 congratulate the Ministry that at
lest they have faced the question with
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is ex-

actly what has happened in many of
these cases. By the mﬂnm_of

the dole the greatest mischief which
the Government could do  has
been done to these people. Many of
them are now out of their balance.
They cannot look at things from a
normal point of view. Nothing can
be more tragic. A very large num-
ber of these half a crore of people
have been more or less somewhat
abnormal. They are now too sensi-

., They are not even reasonable
and it ¥ extremely poignant memory
for those who knew them at their
homes, at their ploughs. I claim
such knowledge. They were the
finest peasantry. The middle class of

3
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case of West Punjab refugees you

when refugees from East Bengal
poured into West Bengal, wave
after wave. The Government never

Then, let me look at other figurss. I
find that two lakh tenements have
been constructed for the West Punjab
refugees,. What have we done here?

with the pitiable condition of those
people who are now huddling them-
selves up in the suburbs of Calcutta,
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took shelter as the nearest heaven,
is not wery swtable for cultivation,
beocause it requires terrace cultivation
Assam land was qute good Assam

Andamans from one of the political
purties I am not going to name 1t
The cap 1s there Any one 15 wel-
come to wear 1t if 1t fits him I
would submut, now, the only realistic
attitude on the part of the Minstry
which can solve this difficulty, which
can take thesg people out of this hell,
1s the Dandakaranya scheme It s
unfortunate that when we tried to
send these people to different camps,
to different parts outside Bengal, we
forgot that they were human beings,
we forgot that they had a social life
and a social culture and that they
were rooted from their homes for
hundreds of years from where they
have now been driven out They
were sent out not in big groups, but
in dnblets, 1n small numbers They
could not develop any social life
there They found themselves mus-
fits They found themselves strangers
n a strange land From that unsym-
pathetic cime, many of them came
away It 13 now admitted in the re-
port of the Ministry that actually it
was & wrong policy In Dandaka-
ranya, if they send people 1n big
groups, their social life will not be
dusturbed They will be amongst their
own friends amongst their own rela-
tions There will be not only rehab-

in
dakaranya should be as far as possi-
ble, such whose mother ton
Bengali That would make the task
of rehallitation easmer for him There
15 & large number of people who
now 1n charge of the camps I do
say that they are all good But,
would submut that if these people

into consideration 1 want that the
rehabilitation should be a success, that
the rehabilitation should be smooth
These are the two suggestions which
will make it a success, which will
make 1t smooth This bogey that they
will not be happy there, that there
will be this difficulty, and that diffi-
culty—the power of that bogey 1s now
gone—it has been exercised It will
no longer play upon these refugees
I subnmut I have also met some of
these people They are now quite
eager to go there, to go out of this
hell, to go to any station, to go out
of this place where they are huddled
together with no amenities They
have not got sufficient to eat They
are not able to lead even the sem-
blance of a life to which they were
accustomed They led a very good
cultured life May be, that most of
them were poor They were never
used to thus sort of life Hundreds and
thousands of people who are now m
the suburban area of Calcutta have
to be rehabilitated

Regretfully I have to refer to an-
other matter I do not attribute any
mmtention to the Mmnistry, but there
was an unfortunate mention of one
fact, namely, that some of the refugees
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are getting remittances from Pakistan,
Let me concede for the moment that
it is true, even then, I am sure a very
small amount of money was involved
and there was no necessity of
metioning it. They might have
themselves taken steps depart-
mentally reduced the dole, as they
did. They should not have forgot to
visualige the repercussions that would
follow on the other side of the border
when we start saying that money is
flowing from Pakistan to India. I am
sure the hon. Minister did not take
this particular aspect of the matter
into consideration.

I understand that about six thousand
ucres of the Char lands in the river
Teesta in North Bengal are to be
provided for rehabilitation purposes,
I live only a few hundred yards away
from that place, It is a good attempt,
but the Char land is subject to
erosion. You can grow paddy there,
but all of on a sudden you will find
that the whole land is submerged
under water. That is the state of
things there.

There is another scheme relating to
sub-marginal Danga lands in MMna-
pore district for the promotion of
Sisal and Sabai grass plantation. I
cannot congratulate the West Bengal
Government for taking this responsi-
bility of rehabilitating the people
there, rather develop this land for the
landless local people or partially re-
habilitated refugees there. I say this
because by this scheme the refugees
will not be able to maintain them-
selves. It will only keep those people
in constant poverty. Those people
who will be rehabilitated there will
not be able to keep their body and
soul together. That scheme may be
welcomed by some party, but that is
not in the interest of the nation. Sisal
and Sabai grass will not maintain
them. As a matter of fact, I do not
Jnow whether you can grow Sisal
and Sabai in & manner which will be
economic.

1 would like to refer to one other
matter, namely, the scheme for reha-

for Grants 10042
bilitating the fishermen. When they
left their homes they left their
rivers, Padma, Jamuna, Brabmaputra
and Dhabeswari and others. How
would these fishermen fin® their live-
lihood? I do not find any steps having
been taken by the Ministry in this
direction.

My hon. friend on the other side
who just now spoke before me said
that these people are very good fisher-
men but where are the rivers in
West Bengal where they could fish?
Even Damodar is going to be dried
up. I know that after they came to
Calcutta they fished in the river Bha-
girathi. What quantity of fish they
could get there? We have got no river
worth the name where fishermen can
actually have their living.

1 have no time and I must finish.
I would only request the Rehabili-
tation Minister, whom I very highly
respect, to take into consideration the
few suggestions that I have offered
so that our rehabilitation scheme
would be a success. He should not
rely much on the Herobhanga and
Midnapore schemes. Though I say,
the schemes should be explored be-
cause we have no lands, But he should
be prepared to rehabilitate all thess
people in camps and even the ten
thousand families which are still
there, in the share of West Bengal
Government in Dandakaranys. X
should emphasise that the 31 lakhs
of people who are here and who have
huddled themselves in Cooch-Bihar
Jalpaiguri and other places are not
really rehabilitated. They cannot
maintain themselves. That is the poor
state of things to which we have
actually brought these refugees; their
condition is pitiable. We should do
something for them, Our approach
should be different. We should re-
member that these peopls practically
sacrificed themselves-died so that India
could live; it is not, therefore, a ques-
tion of comcession or sympathy to-
wards them; we should consider that
it is our duty and it is our debt to
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No. No. of Cut Motion

7z - 1628, 16a9, :;ga, 1631, 1633,
1633, 1784, 178S, 1786, 1787,
nﬂ‘t 1789, 1799, 1791, 1793,
1793, 1794, 1795, 1900, 1901,

1902, 1904, 1905, 1906,
1907, I y 1909, I19IO, IQII
1935, 1936, 1937, 1938, 1939,
1940, 1941, 1942, 1043, 1944,
1645.

128 1796.

Failure to establish industries in suit-
able areas in West Bengal for
creating employment opportunities
for displaced persons

Shri Sadhan Guptis: I beg to move:

“That the demand under the
head ‘Ministry of Rehabilitation’
be reduced by Rs. 100."

Corruption in the admanistration of
displaced personsg camps

Bhri Sadhan Gupta: I beg to move,

“That the demand under the
head ‘Ministry of Rehabilitation”
be reduced by Rs. 100.”

Unsatisfactory procedure for the grant
of the house building loans to dis-
placed persons

Shri Badhan Gupta: I beg to mowe:

“That the demand under the
head ‘Ministry of Rehabilitation’
be reduced by Rs. 100.”

Shri Sadhan Gupta: I beg to move:

“That the demand under the
head ‘Ministry of Rehabilitation’
be reduced by Rs. 100.”

Bmm;afmwum
ject without adequate investipation
of all its arpects

Shri Sadhan Gupta: I beg to move:;

“That the demand under the
head Ministry of Rehabilitation’
be reduced by Rs. 100.”

Delay in payment of industrial loans

Shri Aurobindo Ghosal: I beg o
move:

“That the demand under the
head ‘Ministry of Rehabilitation’
be reduced by Rs. 100"

Failure to provide refugees with
house-building material

Shri Aurcbindo Ghosal: 1 beg to
move:

“That the demand under the
head ‘Ministry of Rehabilitation’
be reduced by Rs. 100"

Failure to Kquidate camp refugees
Shri Awrobindo Ghossi: I Deg to
Taove:

“That the demand under the
head ‘Ministry of Rehabilitation’
be reduced by Rs, 100"
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Faollure to rehadilifate the refugees
properiy

Bhri Auroblado Ghosal: 1 beg 4o
move:

“That the demand under the
head Mimistry of Rehabilitation'
be reduced by Rs 100.”

Need for expeditious dispossl of
Bamaptrar

Shri Aurobindo Ghosal: I beg te
move:

“That the demand under the
head ‘Minustry of Rehabilitatson’
be reduced by Rs 100"

Deplorable conditon of camp refugees
of West Bengal

Shri Aurobindo Ghosal: I beg %o
move

“That the demand -under the
head ‘Minustry of Rehabilitation’
be reduced by Rs 100"

Reclamation of land wm West Bengal
for refugees

Shri Aurcbindo Ghosal: I beg o
move’

“That the demand under the
head ‘Minstry of Rehab:litation’
be reduced by Rs 100"

Need for more indusiries m West
Bengal for refugees
Shrl Aurchbindo Ghosal: I beg to

move:
“That the demand under the

head ‘Mimnistry of Rehabilitation’
be reduced by Rs 100"

Muuse of projesnional loan
Shrli Aurcbindo Ghesal: I beg to
move

“That the demand under the
head ‘Ministry of Rehabilitation’
be reduced by Rs 100"

for Grents 10046

Misuse of business loan

Shri Aurebindo Ghesal: 1 beg %o
move,

“That the demand under the
head "Minstry of Rehabilitation'
be reduced by Rs 100"

Miserable condstion of Cooper's camp

Bhri Aurcbindo Ghosal: I beg %o
move

“That the demand under the
head ‘Minustry of Rehahlitation’
be reduced by Rs 100"

Want of proper inspection of camp re-
fugees outside West Bengal

Shri Amrobindo Ghessl: 1 beg e
move

“That the demand under the
head ‘Ministry of Rehabilitation’
be reduced by Rs 100"

Grant of rehabilitation loans to mear-

y mne lakhs refugees from East
Pakistan who did not demand or

apply for loan at the tyme
ton, of parti-

Shri 8. M Banerjee: I beg to move:

“That the demand under the
head of Rehabilitation’
be reduced by Rs 100"

Ducrnimination between the rural and
urban refugees 1 the matter of pay-
ment of compensation

Shri 8. M Baserjee: I beg to move:
“That the demand under the

head ‘Mumstry of Rehabilitation’
be reduced by Rs 100~

Rehabilitaton of diaplaced persons
Dandakaranya b

Shri 8. M m;[h‘bm:

“That the demand under the
head ‘Ministry of Rehabihtation’
be reduced by Rs 100"
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Feilure to provide alternative accom-
modation to the displaced persons of
Purana Qila. r

Shri 8. M. Banerjee: 1 beg fo move:

“That the demand under the
head "Ministry of Rehabilitation’
be reduced by Rs. 100.”

Construction of residential gquarters
jor the displaced persong in Jang-
pura Delhi,

Shri 8. M. Banerjee: 1 beg to move:

“That the demand under the
head ‘Ministry of Rehabilitation’
be reduced by Rs. 100.”

Need to establish more small indus-
trial units in Govindnagar, Kanpur

Shri 8. M. Banerjee: I beg to move:

“That the demand under the
head ‘Ministry of Rehabilitation®
be reduced by Rs. 100.”

Procedure of auctioning of houses and
adjusting the cost against claims.

Shri 8. M. Banerjee: I beg to move:

“That the demand under the
head ‘Ministry of Rehabilitation'
be reduced by Rs 100.”

Need for payment of loans to refugees
from West Pakistan now in Uttar
Pradesh for starting shops
Shri §. M. Banerjee: 1 beg to move:

“That the demand under the
head ‘Ministry of Rehabilitation’
be reduced by Rs. 100.”

Abolition of refugee camps

Shri 8. M. Banerjee: 1 beg to move:

‘““That the demand under the
head ‘Ministry of Rehabilitation’
be reduced by Rs 100.”

Need for expeditious payment of com-
pensation

Shri 8. M m:lbe:tom::

“That the demand under the
head ‘Ministry of Rehabilitation’
be reduced by Rs. 100

APRIL 9, 1089,
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H&Oﬁfﬂmﬂﬂ displaced
persong now tn Sesldeh Station

Shri 8. M. Banerjee: I beg to move:

“That the demand under the
head "Ministry of Rehabilitation'
be reduced by Rs. 100."

Proposed auction of evacuee property
in Delhi

ghri 8. M. Banerjee: I beg to move:

“That the demand under the
head ‘Ministry of Rehabilitation’
be reduced by Rs. 100.”

Failure to regularise the so-called

gquarters colonies and particularly
those in the Toliypuny oren of Cul-
cutta.

ghri Sadban Gupta: I beg to move:

“That the demand under the
head ‘Ministry of Rehabjlitation’
be reduced by Rs. 100.”

Failure to persuade the Rehabilitation’
Finance Administration to continue
to recover loans from displaced busi-
negsmen of Gauhati by instalments
ond to stop certificate proceeding
cgaingt them,

Shri Sadhan Gupta: I beg to move:

“That the demand under the
head ‘Ministry of Rehabilitation’
be reduced by Rs. 100.”

Slow progress of land reclamation in
Dandakaranya

Shri Sadhan Gupta: I beg to move:

“That the demand under the
head ‘Ministry of Rehabilitation'
be reduced by Rs. 100.”

Inadequacy of water supply and medi-
cal arrangements for displaced per-
sons in Dandakaranyas

Shri Sadhan Gupta: I beg to move:

“Thet the demand under the
shead ‘Ministry of Rehabilitation’
be reduced by Rs. 100"
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Unsatisfactory condition of housing
n Dandakaranya owing to the pro-
vision of singleply tents for dis-
placed persons

8hri Sadhan Gupta: T deg to move:

“That the demand under the
head 'Ministry of Rehabilitation’
be reduced by Rs. 100.”

Failure to set up a democratic admi-
nistration for the Faridabad Toun-
ship.

S8hri Sadhan Gupta: I beg to move:

“That the demand under the
head ‘Ministry of Rehabilitation’
be reduced by Rs. 100"

Insanitary conditions of the Faridabad
Township

Shri Sadhan Gupta: I beg to move:

“That the demand under the
head ‘Ministry of Rehabilitation’
be reduced by Rs. 100.”

Huge loss incurred every wmonth in
running the Faridabad Power House
and foilure to transfer it to the
Punjab Government

Shri Sadban .Gupta: I beg to move:
“That the demand under the
head ‘Ministry of Rehabilitation’
be reduced by Rs. 100."
Widespread unemployment among
displaced persons in Fanidabad
Township
Shri Sadhan Gnpta: 1 beg to move:
‘“That the demand under the
head ‘Ministry of Rehabilitation’
be reduced by Rs. 100.”

Non-employment of displaced persons

various facilfties and concessions
for their industries established in
the Township

Shri Sadhan Gupta: I beg to move:

“That the demand under the
head ‘Ministry of Rehabilitation’
be reduced by Rs 100"

for Grants 10950

Failure to provide suitable residential
accommodation to the displaced
épg:oumrm at Purana

Shri Sadban Gupta: I beg to move:

“That the demand under the
head ‘Ministry of Rehabilitation’
be reduced by Rs. 100.”

Need for development of Dandaka-
ranya
Shri Aurobindo Ghosal: I bag to
move:

“That the demand under the
head Capital Outlay of the Minis-
try of Rehabilitation be reduced
by Rs. 100.

Mr. Depuiy-Speaker: All these cut
motions are now before the House.
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DAILY DIGESY
(Thursday, Aprdl 9, 1939/Chaitra 19, 1853 (Saba)}
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ORAL ANSWERS TO WRITTEN ANSWERS
.QUESTIONS S QUESTIONS—comea. © -
0sSQ. Subject Corunus U-:f- Subject Corusms
No, d
1749, w.\ﬁitwmm 3868, Forcign tourists, 10944
at m 2869, Reclamation -
lhzm « . 1073315 land °f,"'tf 10754~5$
1750. Inland Water Trane- a#70. ‘Tuberculosis 109
port . Io715—18 . Wi 35
175t. Allababad Statlon . 10718—32 e  JOISSS
a872. Northern Reilway Time
¥753. Awalanches near Bani= Table, . . . 10756
1 Tunnel 10733—34
2873. Wastern Railway Time
£753. Job analysis on Rail- 10724—36 Table . . . 10756
754, Pri -ir' ies . 30726—28 a874. Gi::'mmonlwel&m -
1756. Mm';' Wester wRi—0 2875. Railway carnings 10797
1757. Shifting estemn i
7 “Raitwey ©  Head- 270, Rallwty Unlons. . 10757
quirtess . . . 10730—12 77. wmbn of Sta- 058
17s8. Dehydration of onions  10733~13 e
1759. T;tmr Railway 1073334 2878 Gm:i:m F orent 10758
£760, Diesel locomotives 10734—36 2879. Iﬂ‘mmﬁu“’mﬂ“’t’m‘n}
1761. Advertisements on rail- ports . . 10758-5p
way tickets . 10736—38 2880. Construction of Town
g762. Goods Train Demnil- Hallat Impha! - 10759-60
meat . . . 1073839 a881. Demth of Indian Ses-
1764, Medicsl graduates . 10739—41 m.of.nﬁzich Ship
1766. Research Centre for S.S. ‘Seistan’. . 10760-61
Cotton in Mysore 10741 a882. Minor ation ache- o
1767. Checking of air strips mesin UP. . .
e and ur-fields . « 1074143 2883, Agricultural Engineer-
1769. Run-away engine . 1074344 ing Society Io761-63
1770. Abolition of Second 2884. Damage to Air Suryey
Class on Railways 10744—46 teroplane pear -
Ry~ a885. Wirclew telegraph and
ool T o foltign e 1omts
773 on Cen‘a.lem ":‘,H 1075051 2886, Boat sccidents . . 1076364
. Dining ear on Toofan 2887. Hydro-electric
e h:t‘en.m. . 10751-53 in the hilly areas of
Punjab . ~ 10764
2888. U.N. Mission to study
WRITTEN ANSWERS TO
QUESTIONS . . . roysa—81 meats work iz In 10765
2889. Brochure in Jobs on
S Ng Railways. . 10765
" 2890, Credit through coopera-
1755. National Health In- S . 10766
surance Scheme, 10752-53 2891. Tube-wells in Delhi . 10766
£7 63. Post Officesin Ahmeda- 2892. Reilway quarters 10767
bad . . . 10753 2893. Sumef fertilizers 1o
176 8. Hospitals in Delhi 1075354 . 1076;~68
1 . Flood Control Schemes 3894. Nutional water
7 in Kerala . . 10754 ad -4 10768
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QUESTIONS—contd,
U-g-Q. Subject Con.ustws
289s. Te!q:hme mem at
10769
2896. l'lotectlm of wild life
in Madras State 10759
a897. Mgt&m of mhuy
withAd z: 1076970
2898. Rulway sleepers . 10770
2899. Selrure of mchme
parts . 077073
3900. Bxtra staft for Prlhl-
mentary Wgrt in
Railway Ministry . oM
a9ot. Fruitutilizationin U.P. 1077173
2902. Railway Stations . 10773
2903. Private assisted sidings 10773
2904. 'Dmspon f-uhne-fo:
10773-74
2903, Khlrupuf Rl;lwl)r
10774-75
. Mnntllr Rl:lwny
2906 Woikshop . 10778
2907. Poultry dﬂelomem
in Punjab 10775-76
ago8. Irmgation sclwmel {u
Punjab 10776
2909, Famil PlanmnsCentm
in Punilb . 10777
a910. Railwav sleepers | 10757
2911. International Con-
ferences on Irrigation
and Power . 10777
2912, Purchase of sircrafts
and sircraft pans 10778
2913. Explomon on raglm
line . 10778-79
2914. Surveyors on Centrll
Rulway . . . 10779
201s. Travel Concerns at
Ahmedabad . . 1077980
2916. Family Planning . 10780
29017. Indian Council of
Medical Research, 10780-81
S. N.
Q. No.
20. Movement of rice from
Kuttalam . 10781-82
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President” of Indit ynder
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on necessary

tion of the Nehru-

The Minister of State in the
Ministry of Trap and
Communications Eghn Raj
Bahadur) made a statement
correcting reply givem on
ghe 12th N ::ysp ?h!:

upplementary
Rameshwar Tantis on Star-
red Question No. 1151 re-

rding Western Shy
gorp:‘mm (ane)prtd
OPINIONS ON BILL

Shri Raghubir Sahai laid on
the Table & co| Fy of Puper
No. V. contain ng opinions
on the Code of Criminsl
Procedure (Amendment)
iEill which was l?rc.i?clin:d

or the purpose of ehiciting
opion tg:reon by the 318t
December, 1958.

REPORT OF COMMITTEE
ON PRW ATE MEMBERS’
AND RESOLU-

TIONS PRESENTED
Forg'-ﬁm Report was pmt-

REPORT OF ESTIMATES
COMMITTEE PRESEN-

Fiftieth Report was presented.
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SUSPENSION OF MEMBER 10839—64
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Cutuacns CoLumme-
SUSPENSION OF MEM- DEMANDS FOR GRANTS
BER—contd, —contd,
On the motion the House divi- commenced the Discussion
ded, Ayes 134; Noes 2. was not concluded.
e agion Wi Scussdiesly , AGENDA FOR SATURDAY,
APRIL 11, xpge_}m
DEMANDS FOR GRANTS 10784—10960 31,1881 (Saka
iscussi Further discussion on De-
’ m&wﬁ"&% mands for Grants in
of the Ministry of Defence of the Ministry of
concluded. Demands mhi_lim;:u, and also df;;
wrere voted in full. mtlin Dmlndiof -
(&) Discussion on Demands Ministry of Community
for Grants in respect of the Development and Coopers-

Ministry of Rehabilitarion tion.



